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RAJYA SABHA
Friday, 2nd March 1956

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

PAPER LAID ON THE TABLE

MiINISTRY OF FoOD AND AGRICULTURE
NOTIFICATION PUBLISHING THE MaANI-
PUR FoODGRAINS (MOVEMENT) CoN-
TROL ORDER, 1956.

Tee DEPUTY MINISTER ror FOOD
AND AGRICULTURE (Serx M. V.
Krisuwaprpa). Sir, I beg to lay on the
Table under sub-section (6) of section
3 of the Essential Commodities Act,
1955, a copy of the Ministry of Food
and Agriculture Notification S.R.O.
No. 437, dated the 21st February 1956,
publishing the Manipur Foodgrains
{Movement) Control Order, 1956.
[Placed in the Library. See No. S.
73/56.]

BUDGET (RAILWAYS), 1958-57—
GENERAL DISCUSSION-—continued.

MRr. CHAIRMAN: I have 20 names
before me. If we are to complete our
business, each can have a maximum
of 15 minutes, At four o’clock the
Minister will reply.

Surr KISHEN CHAND (Hyder-
abad): The Opposition has got only
two or three names. Could they be
given a little more time?

Mr. CHAIRMAN: The Opposition
has had enough time.

Suar1 KISHEN CHAND: Sir, I sup-
pose 50 per cent. of the time is
generally given to the Opposition

Mr. CHAIRMAN: No;
Madhava Menon.

no. Mr.

Surr K. MADHAVA MENON
{Madras): Mr. Chairman, Sir, as 1
said on another occasion, it is not a
very enviable position to speak at |
the fag end of a discussion when |

8 R.S.D.—1.

everything that has to be said would =
already have been said in one form
or other by one hon. friend or the
other. So I shall perhaps confine
myself to some little complaints that
I have rather than going through the
whole budget which has been pre-
sented. Sir, I also entirely join in
the chorus ef compliments that have
been bestowed upon the Railway
Ministry, the Railway Board, the
administration and the staff of the
railways for the all~round improve-
ment that has been shown in the
budget that has been presented to us.
Sir, 1 must particularly congratulate
the Railway Minister for the very
fine idea of giving effect to the ques-
tion of participation of the workers
in the management. It is a very
imaginative and constructive idea and
that would certainly give something
to hope for the labour. It will cer-
tainly revolutionise the entire Rail-
way Administration. Indeed it is a
matter of very great congratulation
that the Minister has decided to give
effect to that idea, which has been a
longstanding demand, of the workers’
participation in the management.
Sir, it will take the wind out of the
sails of people who want to make the
workers cat’s paw for their own pur-
poses, for their own party purposes,
for their own political purposes. I
wish it will be followed by other
Departments also and once again I
congratulate the Railway Board and
the Railway Ministry for the boldness
with which they have decided to
enlist the co-operation of the workers
in the management.

Sir, as I said, there has been an all-
round improvement and considerable
increase in income but I doubt very
much whether we are getting very
much in return in the form of ameni-
ties or convenience or facilities. The
traffic has increased more because of
the necessity for travel and for traffic
than because of the amenities and the
opportunities afforded by us. There
is ample scope for improvement. Sir,
of course one swallow does not make
a summer, but I may say one of my
own experiences in this matter. I
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got intimation of a perishable parcel
being sent to me from my home. It
takes ordinarily something like 70
hours to travel by the fastest passen-
ger train from my place to Delhi.
But what is the fate of the perishable
parcel which even after ten days does
not reach me? After I complained to
the Deputy Railway Minister that I
had not yet got it, he made telegraphic
or telephonic enquiries and I got the
perishable parcel on the eleventh day
from Calicut. Sir, imagine the fate
of the contents of that parcel

That apart, another serfous matter
which I have taken up with the Rail-
way Minister and the Deputy Minister
for which I had got a reply that some-
thing was being done but has still not
been done is about the facility for
sending betel leaves from Malabar.
Our district grows a considerable
amount of betel leaves and the entire
market is in Northern India. It comes
to Delhi; it goes to Punjab and various
other places in Northern India. 1If it
takes nine days for the betel leaves
after packing, to come to Delhi, what
will be its worth?

I said that some arrangement by
which at leasi it could come here by
five days should be made. It would
be of very considerable relief and help
to the betel leaf merchants of my
place. The entire traffic in this which
was being done by the Railways till
a few years ago is now being done by
motor lorries and they find it more
convenient and easy, though more
~ostly, to send it by motor lorries. I
wrote about this and of course I got
a reply that it was being attended to
and that attempts were being made to
arrange for faster transit. I got the
reply that a special coach would be
attached to the Mangalore-Madras
Express which would also be attached
to the Grand Trunk Express. But
that has not materialised so far and
the betel leaf merchants are still
undergoing trouble.

Then about the question of over-

crowding in railways. Every speaker
khas spoken about it and the Minister

/

himself has made a sort of tragic
admission that there is overcrowding
and that the planned increase will not
help much to relieve overcrowding as
long as passenger traffic continues to
grow as anticipated. This is in one
place. In another place he says: “I
am decply concerned with the con-
tinued overcrowding in the third class
on some sections, especially on the
North Eastern Railway and the Metre
Gauge Section of the Northern Rail-
way.” I am afraid the hon.. Minister
has not seen the congestion in cer-
tain parts of the Southern Railway.
Of course, the overcrowding in the
Grand Trunk Express from Madras to
Delhi is proverbial. The overcrowd-
ing in the Madras-Mangalore Express
is something which has to be
seen, to be understood. Over-
crowding in the Calcutta Mail from
Madras to Calcutta is something
terrible. And to say that people are
packed like sardines is an insult to
the sardine packing when compared to
the packing that you have in these
trains. There is horrible congestion
and I hope that something will be
done. Ot course, there are difficulties,
as the Minister says but with a little
more careful planning of the vehicles
that you have, something could be
done to relieve this terrible over-
crowding. As Mr. Mathur said, for
those who travel in the other classes
it is very very inconvenient and
irksome to see this, apart from the
difficulties to the travellers them-
selves.

Another complaint that I have 13
that we have a right to be saved from
the beggars on the platforms, parti-
cularly at the time when we are
taking our food in the compartments.
Sir, imagine the pleasure of taking
food when half a dozen beggars are
at the door, some of them with loath-
some  diseases, waiting for the
remnants of what we eat. It is not a
very pleasant thing to be contem-
plated. When you are going in a
train, maybe that you are trying your
best—some of us are trying our best
—not to give anything but we are sup~
posed to be callous if we did so.
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Then there are the vendors on the
footboard when the train is in motion.
It is such a common thing in our
parts; I have not seen so much in
Northern India as in our parts. It
gives one the creeps when these
vendors are precariously hanging on
the foot-boards and going on vending
various articles. I consider that some-
thing should be done to help us. We
have a right to ask that some relief
should be given

Then, Sir, the Railways are provid-
ing sleeping accommodation in third
class in some of our trains. I don’t see
why sleeping accommodation should
be given only to the travellers to
Delhi and why this should not be
provided in other trains alse. I can
speak of trains only on the Southern
Railway and particularly in the
southern parts. There is absolutely
no arrangement for sleeping accom-
modation for third class passengers on
the Southern Railway at all. Why
this partiality for the Delhi passengers
only? Why not give consideration to
the passengers in smaller trains also?

Pror. N. R. MALKANI (Nominat-
ed): You are more wakeful.

Surrt K. MADHAVA MENON: Then
about the decision to abolish the third
class and have only two classes on the
Railways, the first and the second. If
nomenclature can give some relief,
probably this might give one the
satisfaction that one is travelling in
secand class, but the position of the
present second class passengers is
rather curious. You are making
arrangements for sleeping accommo-
dation for third class passengers;
there is sleeping accommodation for
first class passengers already, but for
second class there is no sleeping
accommodation. In a way, this is on
a par with the general extermination
of the middle classes. After exter-
minating them absolutely, 1 think we
are going to try this extermination of
the Railway by abolishing the second
. «lass altogether.

|

Sir, I have something to say about
some particular objects. 1 am con-
siderably disappointed with the pro-
posed items for survey for new rail-
way projects. Fifteen new projecis
for survey are mentioned, but we who
come from the West Coast, Malabar
particularly, are considerably dis-
appointed to see that the Tellicherry
-Coorg-Mysore rail line has not been
taken up even for consideration or
survey. That is a line for which pre-
liminary surveys were over some
years ago but somebody is sleeping
over it. We have been asking during
the last few years that that may be
taken up. Ours is a long .coast and
communications in the West Coast,
particularly in the Malnad areas of
the South, are very very bad. We
have only one line running along the
coast and the entire interior of the
area is devoid of any proper com-
munications. Pepper, cardamon, tea,
coffee and rubber—all dollar-earning
goods—that grow in Travancore-
Cochin, Malabar, Malnad, Coorg and
South Kanara have to be transported
by road at least for fifty miles to come
to the nearest railway station from
those areas, and the construction of
the Tellicherry-Coorg-Mysore Rail-
way line will open up the entire area
and help in the production of all these
valuable commodities. .

Sir, T would appeal to the hon.
Minister to consider this. In the whole
list, we will find that there is com-
plete omission of our proposed pro-
vince, Kerala. There is absolutely no
provision made for any new projects
in the area. Irf this Railway Budget,
we find provision for covered plat-
forms, etc. In our area, we have the
heaviest rainfall over six or seven
months in the year. We get about
120 inches of rain a year, but consi-
der the condition of the passengers,
particularly third class passengers
having to entrain during days when
the sun would not be visible at all,
when all the twenty-four hours there
will be heavy rains. They will be
drenched eompletely. Even in impor-
tant places like Shoranur, there is no
covered platform. I don't find them
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in any station in this area. On the
other hand, I find that there is wast-
age which can be avoided. I have
seen on the platforms in the stations
on the West Coast cement blocks 20
feet sq. along the sidings. When I
asked the Railway people why those
have been provided, they said that
they had been provided for handling
goods. They had been placed there,
so that the water could be drained off.
You are providing these to see that
goods don’t get drenched, but you
give no relief for people who are
coming in the rains.

Sir, one more point. You are go-
ing to have divisionalisation in the
railways. I would request that at
least one of these divisions should be
located in the Kerala State. Shoranur
is a very important junction and at
least one of the divisions should be
located there. You propese to have
six or seven divisions in the Southern
Railway, and out of these at least one
should be located in Malabar so that
this will be of some help to us.

Sir, I would also like to touch up-
on the very low scales of pay of the
lower staff in the railway services. I
don’t think that posts like Assistant
Station Masters, Ticket
and others of that cadre are suffi-
ciently and properly remunerated.
Their work is responsible and hard,
and the question of upgrading their
scales should be taken up as early as
possible.

Dr. P. V. KANE (N.ominated): Mr.
Chairman, Sir, I join with the Mem-
bers who spoke before me in congra-
tulating the Railway Minister for the
satisfactory account that he has given
of his stewardship. But last year I
made certain suggestions which, I am
sorry to say, have not been taken
into consideration at all. Therefore,
1 am raising them again. 1 will refer
particularly to two, and if I have
time, I may refer to other matters also.

Surr H. C. DASAPPA (Mysore):
They have accepted the two class
seheme.

Collectors *

Dr. P. V. KANE: 1 am referring to
some other things. There is no rail-
way in Konkan. From Bombay to
Goa it is about 350 miles. Ratnagiri
is 150 miles from Bombay, This
tract is about 30 to 40 miles broad,
and there are about 25 lakhs of people
there. In the British days nothing was
done here, and this was understand~
able, because the railways were built
by the British wholly for strategic
purposes or for commerce and frade
between England and India. Now that
we are a Welfare State and we have
been independent for nearly eight or
nine years, I must raise my voice that
there is no welfare being done for the
Konkan people in this particular mat~
ter. Just now, the previous speaker
was referring to over-crowding on
railways, but we have no railway at
all in that area. We have only the
steamers which ply only for eight-
months in the year. For the other
four months of the year this district
is practically sealed off, except for
the State Transport Services. The
State Transport Service is not satis-
factory. Only once in a day there is
a service to certain towns, and the
bus carries only thirty or forty people.
I have always been travelling by
steamer—from Bombay to Ratnagiri
it is only 140 miles by steamer, but
if you go by bus, it is 260 miles. You
know the bus is not as fast as the
train, and you require about 15 to 20
hours according to circumstances, if
there is no breakdown. If there is a
breakdown, you require two days. In
my student days when I was at the
university, we always started on about
the 20th May by steamer even though
the college were to open only by about
the 15th June, because one had other-
wise to travel for five days on foot
and for seven days by bullock cart.
That has changed 10 some extent.

But still the things are the same.
There is no communication by steamer
except once a day and that too is
reached by cars separately over a dis-
tance of 20 miles. Last +time I
requested the hon. Minister-in-charge
just to go to Ratnagiri—to the ports
on the Konkan line—and I am glad
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that he took the suggestion and saw
the hardship of the Konkan people.

t

He has now promised that something '

will be done. Then, we have been
living on promises. The British also
surveyed for railways in Konkan
fifty years ago when my family land
was taken. Ultimately nothing came
out of it. Surveys have been made.
The Minister states in his speech and
in the memorandum that has been
supplied to us that the survey of the
Konkan Railway has been done which
would be about 400 miles out of which
90 miles are proposed to be built. Last
year the survey was made for 90
miles only. Now he says aerial sur-
vey has been finished but that survey
made might lie in the Government
drawers. We want something actually
to be done. Let it be begun. I find
from the Five Year Plan that 850 miles
of railways are proposed to be built
in the five years. From Diva to Das-
gaon it is only 90 miles. For the
whole of the Konkan railways it may
come to 400 miles but from Diva to
Dasgaon it is only 90 miles. My first
suggestion is that with regard to this
particular portion of the Railway of
which survey has been made, in this
budget itself some Rs. 25 lakhs at
least should be set apart—that means
about 5 miles. For each mile of rail-
way about Rs. 5 lakhs are required.
So I suggest that at least Rs. 25 or
Rs. 50 lakhs may be set apart for
beginning the actual constructions. If
the survey is finished, there is noth-
ing to prevent something being done
if you really want it to be done.
Remember that you are spending or
propose to spend about Rs. 1175 crores
on the big railway projects in the five
year plan. I am asking that in the
five year plan at least 90 miles should
be finished, if nothing else. That will
be only about one-tenth of the whole
plan for the railways in the next plan.
Therefore I am again insisting on this.
Don’t stop with the survey. But pro-
vide at least Rs. 25 lakhs that will
build 5 miles for the Konkan Rail-
ways and let me have the satisfaction
that at least the railway line has
begun—never mind it may or may
not be finished in my life-time.

Another thing that 1 suggested last
time was that something should be
done for the students. My idea was
not that the students should get
soine free passes, I suggested that uni-
versity students are the future leaders
of our society. By university, I
mean all institutions of higher learn-
ing—they may be called only institu-
tions—something of the kind. My
idea was that these people, who will
be the leaders, not necessarily in the
Parliament, but in the talukas and
districts, ought to be helped in order
that it may go deep into their minds
that we are one country, you should
take every university student if possi-
ble or as many as possible, throughout
India from Bombay to Kashmir, from )
Kashmir to Calcutta and right down to
Cape Comorin and again to Bombay.
I don’t know how the expenses will
work out. I am not asking the rail-
way authorities to do it free but I am
asking that they should be allowed to
have this long trip once at least in
their university career—if not all, at
least some of them—and it should be
done like this that some money may
be taken from students. Also, the
same students should not be allowed
to go in the four years again. My
idea was that you have a budget for
Rs. 345 crores and you are going to
spend about Rs. 200 and odd crores.
I suggest that not more than Rs. 40
lakhs or Rs. 25 lakhs be set apart for
this purpose. There are about 30
universities and 10 more institutions
of the same calibre but not called uni-
versities and they come to 40 and
you spend Rs. 40 lakhs—it will come
to about Rs. 1 lakh for each univer-
sity. Each university may have an .
average of about 20 to 30 colleges.
You can distribute these among the
higher students in the B.A. and M.A.
classes and for them they may be
charged something like Rs. 20 or Rs.
40 and the rest should be borne by
the railways. My idea is, you are
spending so much on delegations. It
is just like a bauble but these people
who are very young and impression-
able at this stage will find that Indis



1379 Budget (Railways), 1956-57 [ RAJYA SABHA ] General Discussion 138¢

Tug DEPUTY MINISTER For
RAILWAYS anp TRANSPORT (SHRI
O. V. ALAGESAN): Students are
already enjoying half concessions.

Dr. P. V. KANE: 1t is only from
their native place to their college and
sometimes only college students and
professors go.

SHrr O. V. ALAGESAN: They can
go round the country at half the cost.
Anybody can—primary class students,
high-school students and university
students.

Dr. P. V. KANE: You don’t charge
anything?

Surr O. V. ALAGESAN: 1 said, at
half the cost.

:Dr. P. V. KANE: I say that it
should be at one-tenth of the cost.
Hlow many parents can afford to pay
half the cost? Nobody can afford.
Don’t make it free but take something
but that something would bear no

. relation to what is spent. That is
what I am asking.
Surr O. V. ALAGESAN: In addi-

tion to what the railways give by way
of half concessions, the Education
Ministry also has a scheme by which
they, to a certain extent, bear the cost
—the other half of the cost.

Dr. P. V. KANE: My suggestion
was not that it should be half the
cost. Therefore I am suggesting that
if you really want that the people
who will be the leaders of our society
in their respective places must have
the idea that we are one, it is no use
giving advice to the students and
others also that whether they are in
Maharashtra or Bengal, the whole
country is theirs. How will they feel?
I had never seen Bengali students in
my youth. Therefore this is the most
important thing that I urged but
nothing so far has been done. There
are one or two other matters that I
want to mention. Really this Railway
Budget should come along with the
whole question of transport. I have

to address now on railways, and at
some other time about road-transport
or shipping transport. Really it
should be one—that is by the way.

There are some small matters. I
am a frequent traveller by railways
now. As regards third class passen-
gers, the difficulty is that on many
stations there is only one single pipe
somewhere. Some railway stations
are about one furlong long and people
have to run to it as if for their lives
because the train starts at once. They
go there with their pitchers for water
and there is a great crowd there. I
suggest that they must look into this
matter and there should be three
pipes in big stations—one at the
bottom, one in the middle and one at
the end. It may be a small matter
but I have seen accidents happening
by people slipping on the boards.
Therefore something should be done
about this.

Another suggestion is that at night
you cannot recognise the stations
unless it is a big one. Therefore on
every station, there should be a good
electric light along with a sign-board
to show what that station is. Many
people ask me what station it is and I
myself do not know. So I say: 1
don’t know. There should be at least
one board where there is a big electric
or other light—any clear light—which
will show the name on the board of
the station. There are some other
things but I don’t want to take more
time but I emphasise the two sugges-—
tions that I have made.

Suri LAVJI LAKHAMSHI (Kutch):
Why don’t you suggest announce-
ments?

Surr O. V. ALAGESAN: It is being
announced.

Sarr KISHEN CHAND: Mr. Chair-
man, I welcome this budget and T
wish to congratulate the hon. Railway
Minister for presenting this budget.
But, Sir, when we praise the budget,
it is after all, a relative thing and T
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would draw the
Minister that the budget could have
been better in the matter that the
earnings could have been much higher
without increasing the expenditure.
If the earnings had been higher, 1t
would have meant a greater amount
of profit. I am emboldened to assert
this from the fact that the hon. Deputy
Minister in his speech of yesterday
pointed out that the increase in the
goods bookings is to the extent of
6 per cent., and he considered that to
be a matter for pride that there has
been this increase of 6 per cent. But
let me point out that the number of
wagons has also increased by 7 per
cent. during the last year and there-
fore, if the increase in the goods
bookings is only 6 per cent.......

Surt O. V. ALAGESAN: If I may
interrupt my hon. friend for a minute.
For want of time I left out yesterday
the figures relating to the increase in
the holdings. The percentage of
increase in loadings is much more
than the percentage of increase in the
holdings.

Surr KISHEN CHAND: Then I may
tackle the subject from a different
point of view. If the hon. Deputy
Minister’s contention is that the load-
ings on our wagons are much more
than 6 per cent., then this should have
been reflected in the earnings. Let
us view it from this point of view.
The earnings from goods traffic are
estimated to be Rs. 205 crores in the
coming year. Goods earnings in the
revised estimates of last year are
Rs. 180 crores, which means an
increase of nearly Rs. 25 crores. Out
of that an increase of nearly Rs. 12
crores is on account of the increased
surcharge of 61 per cent. That means
there is only an increase of Rs. 13
crores in the estimated earnings of
Rs. 205 crores. This also should lead
us to the conclusion that the total
increase in loadings cannot be more
than 6 to 6% per cent. When the
number of wagons has increased by 7
per cent. and the loadings have
increased by 6% per cent. only, it is
not a matter for credit. It is no matwer

attention of .honA |

for credit, but only shows that the
Railway Ministry has just managed to
keep up to the level attained in the
previous year. An hon. Member
actually pointed out that the speed of
the goods trains was going down, that
these goods trains were becoming
slower and slower every year. As we
know, in the case of wagon loadings,
especially in the case of coal and steel
and so many other articles, there has
been a 10 per cent. increase in the
loading of the wagons. I may point
out, for instance, that formerly a
wagon used to carry 22 tons of coal
Now that wagon carries 24 tons of
coal. That means there is an increase
of 10 per cent, in the average loading
of wagons. Where has this 10 per .
cent. disappeared? If the turnover
had been fast enough, then this 10 per
cent. extra loading would have shown
itself im the earnings. But because
the speed has been coming down, this
good effect is nullified by the slower
speeds of the trains, If proper care
is taken by the Railway Board and if
the speed of the goods train is raised
by 10 per cent. then it will mean a
quicker turnover and this 10 per cent.
extra loading will bring in a benefit
of some 20 per cent. in the earnings
of our Railways. But as I said, the
good effects of this extra loading are
nullified by the lower speeds of the
trains and their slower turnover.
Therefore, a very careful examination
should he made. If due care had been
taken, the increase could really have
been about 25 per cent. in the earn-
ings from goods traffic.

Next 1 would like to know from the
hon. Minister what was the reason or
justification for this surcharge of 6}
per cent. on freights. Only last year
there was a surcharge of 10 per cent.
for the first 300 miles and for the next
300 miles there was no increase and
on subsequent miies there was a
reduction of 15 per cent. It all meant

. an overall increase of 7 to 8 per cent.

in the railway freight on goods. Then
there was a surcriarge of 6} per cent.
on smalls. 1if you add all this up, the
effect meant an increase of nearly 13
per cent. M®ow, on the top of it you
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have brought an increase of 6} per ‘
eent. in the railway freight on goods. E
The cumulative eifect of this is that |
the railway freight is increased by
nearly 20 per cent. during the period
of two years. And if you remember
that the income from the gcods traffic
has increased exactly by this 20 per
cent., you will realise that the effici-
ency has not increased. We want to
improve the efficiency of our Railways
and the work of the Railway Board
will only be decided by the efficiency
of our Railways and by the better
turnover and the better utilisation of
the wagons that are now available.
If this efficiency 1is increased, we
should find it reflected in the earnings
of the Railways. I am very glad that
a team of foreign experts is going to
arrive here to examine the working
of our Railways and to make sugges~
tions. Suggestions made by hon.
Members who are Indians are gene-
rally not liked by or appreciated by
the Railway Board. It is only when
foreign experts come and make sug-
gestions that they are appreciated. I
do hope that these will leave some
mpression on the Railway Board and
result in the increase in the efficiency
of our Railways.

Next I come to the gquestion of
Jpassenger traffic. I am very glad that
there has been no increase in fares,
because there is a limit to what our
countrymen can bear. They are very
poor and I am very glad that the
hon. Minister for Railways has realised
the extreme poverty of our country-
men and therefore he has not seen
his way to increase unnecessarily the
burden on them. But he has increased
the rates for goods. You know this
doubly hits the people. The raw
material has to be taken to the place
of the industrial undertaking and on
this they have to pay a higher freight.
Then the manufactured articles have
to pay a higher freight. The result is
indirectly the poor countryman of ours
is going to pay heavier prices for the
manufactured articles. There is
already a great deal of complaint that
the price of manufactured articles is

going up while the cost of raw
materials and agricultural products is
going down. The hon. Minister for
Railways has not done anything to
relieve this position. -

Next I come to the question of con-
gestion on railways. I am glad to
know that there is some improvement,
because the number of coaches has
been increased by 10 per cent., and
the hon. Minister has estimated an
increase of 3 per cent. only in the
earnings. That means if the coaches
are utilised to their best advantage,
the result will be at least a relief of
6 to 7 per cent. in congestion. An
hon. Member pointed out that on the
Grand Trunk Express there is too
much congestion. That is a matter of
common knowledge, that this train is
very heavily ‘congested. The cause for
this is that the Janata Express which
leaves Madras only an hour later
reaches Delhi at about 3 o'clock in the
afternoon, while the Grand Trunk
Express arrives in the morning. The
result is that most of the through
passengers like to travel by the Grand
Trunk Express. The real solution lies
in increasing the number of third class
coaches on the Grand Trunk Express.
We are getting better and heavier
engines, with better carrying capacity.
I do not see any reason why more
coaches should not be added on to this
train, Also all the Janata trains
should be run as fast as the other
express trains so that some passengers
may be diverted to the Janata trains.

Next, Sir, I come to the new act of
the hon. Minister—the abolition of the
third class. I do agree that we should
aim at a classless society. But in our
sociely we are permitting variations
in incomes from 1 to 30. We have
said that the lowest income should be
Rs. 1,200 a year and the highest should
be about Rs. 36,000 a year. That means
a variation of one to thirty. So you
have got to provide for this variation
in incomes in the type of differentia-
tion in tne classes and in the shape
of comforts afforded to these classes.

By merely saying that you aholish
the second class, you are not going to
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attain the ideal of a classless society.
The hon. Railway Minister is keen on
providing sleeping accommodation for
the third class passengers. Now, this
type of accommodation for the third
class passengers can be provided
either by attaching separate bogies
entirely devoted to the provision of
sleeping accommodation or, by pro-
viding for the removal, from the same
third class compartments in which
these people are travelling, some
passengers so that the rest can get
space to sleep. May I humbly suggest
to the Railway Minister that instead
of abolishing the second class, he
should call the sleeping accommoda-
tion now being provided to the third
class passengers as the second class.
It is quite possible that these third
class passengers may want a little
more space during the day time in
addition to wanting space for sleeping
in the night. What is the good of
providing sleeping accommodation
when during the whole day they are
packed like sardines in a compartment?
Will it not be better to treat these
passengers wanting sleeping- accom-
modation as travelling in the
second class? At present, one or {wo
compartments in the first class bogie
is reserved and called the second class.
I venture to suggest that thatl type of
reservations should be cancelled and
they should be called first class. In
the ordinary third class bogies, one
or two compartments may be called
second class. These may be utilised
for sleeping accommodation and there
may be a surcharge of 50 per cent. on
the third class fares for this class.
This will be of real benefit to the
people and be of advanlage to the
Railways.

If we turn to appendix VII of the
Explanatory Memorandum, we find
the figures relating to the income of
the various zones. You will find that
in the case of the Central Railway,
after paying depreciation, alter mak-
ing allowance for the dividend 1io
general revenues, there is a net profit
of Rs. 12 and odd crores. In the care
of the Eastern Railway alsc, the profil
is of the order of Rs. 12 and vudd

I
|

crores. In the case of the Northern
Railway, that profit dwindles down to
Rs. 82 lakhs only while in ihe case of
the North Eastern Railway, it is minus
Rs. 6% crores. In the case of the
Southern Railway, it is minus two

crores. In the case of the South
Eastern Railway it is plus
Rs. 2-28 lakhs and Rs. 8} crores in

the case of the Western Railway. This
means that out of the seven zones,
three zones, Central, Hasiern and
Western, are running at a profit; they
are making a profit of Bs. 1Z crores,
Rs. 12 crores and Rs. 8 crores ras-
pectively. Out of the remasuing four,
two are making nominal profit while
the two are losing very heavily, in
particular the North Eastcru Railway.
Some hon. Members pomired oul
yesterday that there is heavy conges-
tion in the North Easeru Raiiway,
that the people have to trave! on top
of the bogies and hanging irom tne
sides and so on. Yet, this is the result
of the working. That zone is suffer-
ing a loss of Rs. 6 crores. In the
matter of the Southern Railway, an
hon. Member pointed out this morn-
ing that there is plenty of congestion,
heavy traffic going on, and yet there
is a loss. What is the cause? Why is
it that when there are nearly equal
zones, there is so much of variation
between the zones in the matter of
profit and loss? The explanation is
very easy and a clear one. It is that
the Southern Railway has been
neglected. The industries in the South
have not been allowed to grow as -
rapidly as they have been allowed in
some other parts. The fundamental
requirement of all industries is coal
and the hon. Railway Minister will
have to take early steps to see that
the Southern zone gets coal either
from the mines in Bengal/Bihar or
from Madhya Pradesh. Only then can
the Southern Railways earn profit.
Because of the lack of supply of coal
the industries in the South are suffer-
ing heavily.

Sir, the hon. Minister said that .
Vijayawada is a bottleneck. What
efforts have been made to improve it?
I went through the entire programme
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of new constructions and I hoped and
expected that either a double line
between Vijayawada and Madras or a
loop line from Kazipet to Madras
would have been provided. The hon.
Minister has done absolutely nothing
about it. When parts of the country
suffer in this way by non-development
of the railways, the non-supply of
essential raw materials, how can there
be justification for congratulating the
hon. Minister on this programme?

Will you permit me a few more
minutes, Sir.

SHrRI O. V. ALAGESAN: I shall
draw the hon. Member’s attention to
the Explanatory Memorandum.

Surr KISHEN CHAND: If you
permit me, Sir, I shall answer that.
Which portion of the Memorandum
does he refer to?

Mr. CHAIRMAN: You can answer
later on. Yes, Dr. Variava.

Dr. D. H. VARIAVA (Saurashtra):
Mr. Chairman, like all the hon.
Members, I have great pleasure in
congratulating the Railway Minister
and the Board and the railwaymen all
over for providing very good ameni-
ties to all the passengers. There is no
doubt that within the last seven years,
since the attainment of Independence,
great strides have been made in
passenger amenities, in the re-
modelling of stations, in putting up
better platforms, in putting
up better waiting halls for
the third class  passengers as
well as for the first and second class
passengers, etc. Catering has cer-
tainly improved and I think it will be
better still as time goes on. There is
helpful co-operation from the traffic
staff for all the passengers and it is
certainly a pleasure 10 see such
courtesies extended to all the passen-
gers without the distinction of first,
second or third class. The timings of
the trains are much more regular than
they used to be. It is certainly a great
pleasure to travel when we know that
we will be in time and would not
have to wait at stations for indefinite
periods. The provision of sleeping

accommodation for the third class .
passengers is also a very good idea
and with the increase by 10 per cent.
in the rolling stock position, I am sure
that the congestion which has still not
been relieved will be relieved. I shall
speak later on this point. A number
of Janata Expresses have been
increased and a number of other trains
have also been increased, as stated in
the Memorandum, ‘“Towards better
conditions of travel”. I endorse every-
thing that has been said in this
brochure and I once again congratulate
the Railway Minister and the Board
for all these.

I will now come to certain sugges-
tions that I wish to make about more
amenities that could be provided to
the passengers. One thing which is
very important is the preventrmon of
dust nuisance in all the compartments
irrespective of the class. This nuisance
is prevalent in all the classes except
the air-conditioned class. All the
people cannot afford to travel in this.
class and even if they want, these
bogies do not run on all the trains.
This dust nuisance iz due to the
improper fitting of doors and windows.
Even in the new bogies that have been
introduced, the doors and windows
have not been properly fitted. I would
suggest that the Research Institute-
which is being run at a high cost at
Lucknow should bring out a bogie
which can be dust-proof, and if this.
is done, I think travelling will be
much more pleasant than it is now,.
because naw after the train starts,
dust begins to come in, no matter
whether we close all the doors and
windows, and after about three or four-
hours we are in such a position that
we do not like to touch anything,
either our own parts or any other of
our belongings, luggage, etc. So I
think this will be a good amenity if
this could be done.

Again, when the repairs are done, 1
think they are done haphazardly; they
are repairs only in name. So if thege
repairs are also done thoroughly, then
this nuisance can be stopped at least.
to some extent.



1389 Budget (Railways), 1956-57 [ 2 MARCH 1956 ] General Discussion 1390

Now 1 will come to the sanitary
fittings. 1 have been travelling even
in the Frontier Mail, and in this, tnree
times I found that the sanitary fittings
were so bad that the bath-room was
flooded with water though, I must at
the same time say that, as I informed
the conductor, people came and tried
to repair the things, but again it broke
down. It is because I think that the
sanitary fittings are not of one
standard type, which are durable and
easy to manipulate. Surely this can
be done and research should be con-
ducted at Lucknow and sanitary fit-
tings of a good standard type should
be fixed in these bath-rooms. In this
brochure ‘Towards better conditions’
they have said that hundreds of basins
and such things are fitted in the com-
partments, but I must say that these
are not of one type. You find various

" types and they are very unsatisfactory.
So if a standard and a better and
durable type of these fittings could be
made and fitted, then this nuisance
will also be eliminated.

Now I come to the question of over-
crowding. While it is not easy to
overcome the overcrowding with the
number of passengers that we have
and the number of rolling stock that
we have got, I will make one sug-
gestion—and especially the over-
crowding is in the III class compart-
ments—that there should be a very
thorough queueing system. Now we
know on all the other transport
systems in big cities where there are
trams and buses running, there is the
system of queueing. Cannot the rail-
way introduce this, because, when a
train comes in and the passengers
rush in to get into the III Class com-
partments it is a heart-rending sight
to see old people, women and children
being pushed aside without any con-
sideration. So this system of queueing
should be resorted to and the people
trained in this. I am sure that the
Indians are very easy to train, because
we see that even now people are
queueing up to get into the D.T.S.
buses here in Delhi too, and it is not
very difficult on the railways also once
you inculcate this habit in the passen-

gers there also—I think in the railway
it will be much easier—so that the
people will be able to get into the
compartment easily, and they won't
feel the over-crowding so much as
will be the case when they are pushed
about and thrown from one place to
another. So this reform should be
introduced as early as possible, and I
think the railway staff, as they are
helping the people in other ways, can
help them in this system of queueing
alse.

Now I come to the question of thefts.
Now-a-days thefts on railways have
increased very much. One thing I
have noticed and it is this that even
on very fast-moving trains, like the
Deccan Queen, the Janata Express and
so on, small boys, small vendors walk
along the train on footboards moving
from footboard to footboard of the
different compartments. They are
such great experts that these people
can enter into the compartments even
by manipulating what are called
safety catches. So if this practice is
prevented and if these people who just.
walk along the footboards on running
trains are prosecuted, this nuisance-
can be also avoided and the many
thefts that are committed can be
lessened.

Then, Sir, in the Estimates Com-
mittee’s Report it is mentioned that
the metre-gauge railways have not
made the same progress as the broad-
gauge ones. That is true. I come
from a region which is all metre-gauge
and there I think the compartments.
are also not so comfortable as they are
on the broad-gauge and the cushioning
in many of the compartments is very
bad. Only a cushion is put on the
III class seats and I think this com-
pariment itself is sometimes con-
verted into I or II class compartments.
I think this should be avoided.

Now there is a general complaint
about the parcels and I have got the
same complaint. Specially perishable
articles are sometimes received in a
condition which you cannot use, and’
so something should be done about
this transport of perishable articles:
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from one part to another as quickly as
_possible.

Well, I won't take much time and I
-will again thank the Railway Minister
.and the Railway Board for surveying
the broad-gauges for Saurashtra, and
T am sure that in the near future this
.question will be taken up in earnest.

Just one point more. In the retir-
ing rooms it is difficult to find accom-
mmodation and about this I have per-
sonally made an appeal to the Deputy
‘Minister and as he has consented to
-enquire into the matter I won’t dilate
«on this. Once again I congratulate
ithe Railway Departments and the
"Railway Board for the good work
:they have done for the railways.

Surt H. C. DASAPPA: Mr. Chair-
man, Sir, I rise also to join my hon.
friends in offering my own bouquet
~to the hon. the Railway Minister. to
the entire Ministry and to all the
unknown warriors in the Railway
.Administration, I recognise the general
all round progress that the Ministry
‘has shown but I feel that I should
draw the particular attention of the
Ministry to certain points. I must
-particularly thank the hon. the Rail-
way Minister for what he has said in
his speech in regard to what are called
the ex-State Railway officers. That is
to be found in paragraph 43 of his
speech. Even before I stood up today
I wrote to him thanking him for the
‘formula that he has evolved, but at
the same time, in that note, Sir, I
added that we were eagerly awaiting
to know exactly the results of the
application of that formula. My hon.
friend, Mr. Mathur yesterday or rather
the day before, I think, referred to
this matter and—a bitter critic that
‘he is—even he offered his thanks to
the Ministry. At the same time he
wanted some clarification. Now, Sir,
when my hon. friend, the Deputy
"Minister, yesterday did give some
.clarification, it almost took my breath
away. What was given by one hand
was sought to be taken away by the
-other. I hope my apprehensions are
not true. It almost looked to me that

a mountain in labour may, after all,

produce a little mouse. Sir, the deci-
sion of the Railway Ministry, which I
find on page 25 of the hon. Minister's
speech, namely, “On a review of the
position, some more officers will now
be fitted into the Class I service with
effect from the date of integration,”
is a very hepeful and encouraging
decision. I am in touch with the ex~
State Railway officers and they were
also hoping that this would be imple-
mented in a just and reasonable, if
not liberal, manner. Now, Sir, yester-
day the hon. Deputy Minister said that
out of literally hundreds of ex-State
Railway officers there will be only six
of them lifted to Class I from out of
Class II or Class III. I hope I am
representing him correctly. I have
had a number of discussions with the
hon. Ministers, both of them, the .
Minister and the Deputy, as well as
the Members of the Railway Board,
and during those discussions we were
trying to evolve a certain agreed
formula and also work out the details.
Now at that time alone I found that
a large number of people in Class II
‘and Class III of those ex-State Rail-
way officers were proposed to be lifted
to Class I. This also has
to be conceded that this
high-powered committee
consisting of three officers which
was constituted by the Railway Minis-
try itself recommended that all those
officers formerly in the gazetted ranks
in the ex-State railways should be
put in Class I. Even if there were
no vacancies they may be treated as
supernumeraries and when vacancies
arose they could be absorbed in Class
I. T am referring to those who were
confirmed as gazetted officers in the
ex-State railways. I thought that that
recommendation made by the high-
powered committee would be naturally
accepted by the Railway Ministry.
The difference between us was with
reference to some others and we were
trying to see if some of the additional
officers could be put in Class I and
some more upgraded from Class III

12 Noon

to Class II. Now we really do not
l know what exactly the position would
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be of those who have been gazetted
officers but who have been put in
Class III. We do know only this
much that out of the total number of
people who were not put in Class I
only six would be lifted to Class I
1 say that this is a very unlortunate
decision taken by the Railwa~ Minis-
try and I would urge, I would plead
and I would appeal to the Minister
that these people who have suffered
for five or six years after integration
and who every day were expecting
that justice would be meted out to
them and who were hopefully looking
forward for some generous decision
should not be made to feel disappoint-
ed and should not have all their
expectations and hopes dashed to the
ground. I do hope that the Railway
Ministry would take a generous and
sympathetic attitude in this matter
and try to implement the formula as
liberally as possible. I do not want
to say anything more. I am only
anxious that we should not be reopen-
ing this matter time and again. The
ex-State railway officers also are hop-
ing that some final settlement would
be made. Therefore I say that the
Government must adopt as generous
an attitude as possible.

I do not want to go into the finan-
cial side of the Budget. There is this
fact of overcrowding which has been
referred to by almost everyone. And
when a question was put as to what
would be the remedy in the circum-
stances, the only constructive sug-
gestion was that the topmost priority
must be given to the solution of this
problem. How «can this be done
except by way of providing additional
locomotives and coaches and develop-
ing new lines? It cannot be done by
any other way If that has got to be
done, we have to find more money.
There we come to the bottleneck and
say that the Planning Commission
could not give more funds and so we
cannot help in the matter. That is a
counsel of despair. But, Sir, I believe
by certain other means, by retrench-
ment wherever possible, by plugging
the loopholes through which there are
leakages, by not spending moneys on

things which are not very urgent, we:
can manage to find means to tackle
this question of overcrowding from .
the railway point of view. There is:
another way and that is to increase
other means of transport. It must be
a conscious endeavour of the Govern-
ment as well as of the Railway Minis-
iry to provide alternate means of’
transport by way of buses for passen-
gers and by way of lorries for frans-
port of goods. I think it would not
be very difficult. All the short dis-
tance trafficc so far as goods and
passengers are concerned, could very
well be shared by the road transport
and planning on such lines would be:
very helpful. Sir, in America where-
there is such a large and efficient rail-
way system, the part played by road
transport both with regard to passen-
ger and goods traffic is enormous. T
ask whether this Ministry, or any
other Ministry of the Government for
the matter of that, has any plan for

making use of road transport with a - ~

view to reducing overcrowding in
railways. Sir, I believe that it is use--
ful for us to examine this aspect.

Now, I come to the earlier portion,
namely, the question of plugging loop-
holes. There was the Corruption
Enquiry Committee and so on but
still by a greater amount of vigilance
—I am glad that they have now named
it Vigilance Department—it will be-
pocsible for the Railway Ministry to
prevent leakages in revenue and by a
more judicious purchase system and
greater vigilance it will be possible to
save money enough for this purpose
of providing more coaching.

With regard to the question of
retrenchment I quite see that so fnr as
the personnel is concerned with the
heavy programme that we have, it is
not possible probably to retrench the
personnel either in the gazetted or in
the non-gazetted ranks but I do feel
that it would be possible to retrench
in the matter of buildings, construc-
tion etc. We need not have unneces-
sary buildings. I would only refer to
one or two things in this Explanatory
Memorandum. Here you #ind under
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‘Extension of Headquarters
- modation’ provision for construction
of headquarters buildings—Gorakhpur,
Rs. 43 lakhs; Madras, Rs. 48 lakhs for
a new multi-storeyed and air-condi-
tioned building; Garden Reach on
South Eastern Railway, Rs. 70 lakhs;
Churchgate, Rs. 50 lakhs. I think we
ought to be.able to manage with such
accommodation as we have already
and if we do need some additional
accommod ition it should be possible
for us to rent out buildings.

Sur1 O. V. ALAGESAN: I hope the
hon. Member is daily seeing the multi-
storeyed buildings that are coming up
in Delhi.

SHrr H. C. DASAPPA: | am seeing
them and when I come *o wie General
Budget I suppose......

Surr H. C. MATHUR (Rajasthan):
I suppose the hon. Deputy Minister
knows of the Prime Minister’s bitter
criticism of these multi-storeyed
buildings.

SHrr H. C DASAPPA: 1 thought
that the hon. Deputy Minister was
present when the hon. Prime Minister
said that he did not want this kind of
big structures and buildings. The
Prime Minister told, “I do not want
even polish for my trains; let them
run without polish so that......"”

MRr. CHAIRMAN: That is all right.
You proceed. Your time is up.

Surr H. C. DASAPPA: I have still
five minutes, Sir.

Mr. CHAIRMAN: No; the Ilast
speaker finished three minutes before
12.

Surr H. C. DASAPPA: Very well,
Sir. I should also refer to this fact
that when we are thinking of new
mileage and so on, there must be a
fair distribution of new lines among
the different zones and particularly
among those zones which are ill
served. 1 entirely agree with my
friend Dr. Kane that all along the
Konkan along the western area there
is a big gap between Bombay ard

Accom- ,

Goa and even below up to Mangalore
We have to provide for that area.
Likewise in the South also I must say
—and I have said it very often. The
Railway Ministry in the earlier years,
1 think, was more sympathetic
towards the South than the Ministry
which is now there.

Surr M. VALIULLA (Mysore): Mr.
Gopalaswami Ayyangar’s time?

Surt H. C. DASAPPA: No, no, much
earlier, because there was a traffic
survey which has been completed
between Chamarajanagar and Coim-

batore or Mettupalayam to connect
this link from Poona. For going
south it is something like doing

Dravide Pranayam. From Mysore to
Bangalore, Bangalore to Jalarpet,
Salem, Erode, Coimbatore and down
South, it is just like doing about three-
fourth of the section of a circle in
order to do this part of it which is
only a quarter. Therefore, I say that
this link should be given. I reinforce
the argument of my friend, Mr.
Madhava Menon, with regard to the
other railway line.

Then, I find, for instance, this jam
in goods traffic. Of course, a number
of friends have spoken about it. My
diagnosis is that it is not merely due
to shortage of wagons, but it is also
hecause of the wretched condition of
many of the goods yards. Very often
the wagons come to the goods yard
and then there it is no! possible to
clear the goods because of the wretch-
ed condition of the goods yard. I find
there is an attempt to remodel certain
station yards and in the whole of the
south—it is a very interesting thing
to note from page 21 onwards of
this Explanatory Memorandum—the
Southern Railway hardly creeps in
any of the various remodelling and
new lines and so on. You will find
that in the whole of the Southern
Railway you have got Jalarpet junc-
tion and Guntakal, only two, for
remodelling of yard. Sir, I ask the
hon. Minister whether in Bangalore
the condition is not so grave that it is
difficult for goods to move there?
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And therc has been a proposal
remodelling the Bangalore station for
—I do not know how many years.
Likewise, Bhadravati. @ The same
memorandum shows provisions for
Rourkela, Durgapur and Bhilai steel
plants—all these'three are there. Why
do they not show a fraction of this
consideration to Bhadravati iron and
steel works where there has been
already a proposal? The blue prints
are ready for remodelling the station.

Now, I could refer to so many other
things, but time is up. I think a fair
distribution of patronage of the Minis-
try is called for in the circumstances.

Sur1 C. P. PARIKH (Bombay): Mr.
Chairman, I congratulate the Railway
Ministry and their officials for their
great imagination, for their remark-
able progress in these last three years.
Now, I will point out the reasons also
as to why I congratulate them. The
public debt is about three thousand
crores of rupees and out of that
amount the Railways’ capital-
at-charge is one thousand crores of
Tupees. Therefore, one-third of the
public debt is the capital-at-charge of
the Railways. .

{Mg. DEPUTY CHAIRMAN in the Chair.]

And the Railways have been able to
function very well during the last
three years for which we have to be
proud. First of all, let us see the
profits that they are now making. For
the year 1956-57 they have budgeted
for a total gross profit of Rs. 107 crores
on the capital-at-charge. After work-
ing out a reasonable depreciation and
taking into account that the coaches
are working for thirty years and the
wagons for forty years on an average,
we have reason to be proud that the
Railways’ capital-at-charge will be
earning interest to the extent of 63
per cent., while the Government's
borrowings are at 3} per cent. There-
fore, if we make a little higher com-
mitment in the matter of the Railways,
we will not be making a mistake.
The Railway is the most efficiently
w/orked public sector of all the public

for

sectors that have been working, on
account of the long experience which
the officers in the Railway Board and
others have acquired during this time.

Now, Sir, with r~gard to the pro-
gress that we have achieved, that pro-
gress is remarkable. In locomotives
our present production is 175; in
coaches it is 1260; in wagons it is
13500. And our target at the end of
1961 will be 300 locomotives; 1590
coaches, and wagons 30,000. This is an
achievement of which this country
will have to be proud and I think that
the immense drain that has been going
on for so many years from this coun-
try will be stopped in the next five

years. And that is a great achieve-
ment.
Another thing is with regard to

stores purchase. We were importing
stores from foreign countries and now
the whole imports during last year
fell from 16-5 per cent. to 10'5 per
cent. Further, the proportion of stores
of indigenous manufacture purchased
by the Railways has risen from 70 per
cent. to 78 per cent. That means, we
are now becoming more or less self-
sufficient in the matter of rolling stock
for the Railways. One instance 1
shall point out. With regard to the
air-conditioned coach, which is the
most luxurious coach in this country,
it can compare very favourably with
any other coaches running in the
world. And I say with regard to this
ninety per cent. of the material is
made in India. That is the achieve-
ment of the Ministry in the last three
years,

Now, Sir, having considered this
progress, let us see our problems. I
also congratulate the Ministers for the
modesty they have used in pointing
out the insurmountable difficulties that
will be facing us during the next
five vears. I say ‘insurmountable’
because the requirements are, as
mentioned by the Railway Minister,
15 per cent. for increased traffic and
15 per cent. to alleviate overcrowding,
and 60 million tons in goods transport.
With regard to passenger traffic, so

y
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much has been said and I need not
repeat them. But I think overcrowd-
ing will have to be relieved. Owing
to the political consciousness that has
arisen among the masses, whatever we
may say, we shall have to relieve that.
Apgainst the demand for Rs. 1,500
crores by the Railways, the Planning
Commission have sanctioned about
Rs. 1,150 crores and there is thus a
short-fall of Rs. 350 crores. And
unless this deficit is filled, I think our
difficulties with regard to passenger
overcrowding and goods traffic will be
of a nature which will bring some
insurmountable difficulties in the
matter of our agricultural and indus-
trial progress. Because they them-
selves say that only 42 million tons
will be lifted against the requirements
of 60 million tons. What about 18
million tons more which will have to
be lifted? And I think no agricul-
tural or industrial production in this
country will make advance unless the
Railways lift this traffic in such a way
as is desirable. And what will be
repercussions if such things are not
done? First of all, no industrial
development can be carried on in the
country without adequate transport
facilities. No industrial expansion can
be carried on on a scale that we desire
unless we have thorough transport

equipment. 1 am pointing out the
teasons, Although the capital- !
at-charge of the Railways is one

thousand crores, the gross assets of all
the industries in India are only 1,200
crores to 1,300 crores. So, the Rail-
ways singly have gross assets as much
as the assets of all the other indus-
tries combined in the country. I
think we must realise the importance
of it. Agricultural and industrial
development cannot be of a nature
that we desire unless the Railways can
cope with the situation which is
required of them for our development
which will increase our national
wealth. Now, Sir, what will happen?

Not only industrial development will :
suffer, but on account of shortage of

wagons—wagons that are so necessary
—the prices of both industrial and

i

agricultural commodities will go on
increasing, because in some regions
there will be an excess and in some
regions there will be a deficit. Un-
fortunately, our industries are not
located in the way in which we desire
and that is the main, reason. Because
of the location of our industries the
problem of transport is acute. Un-
fortunately the mistakes of the past
cannot be remedied now. The new
locations can be according to our plan.
So, the prices will go up if the raii
transport is not efficient. That thing
is of very great importance. And,
therefore, all revenue should be sup-
plied to the Railways in order that
transport is carried on in the most
effective manner, because that will
also tell on our exports. Our exports
will suffer if our transport system is
not capable of keeping with the situa-
tion because with increase in the
national income of about 25 to 30 per
cent. in the next five years, a great
strain will be put on the railways. The
Railway Minister has very well point-
ed out this fact.

I will take one singular instance.
Piece-goods are carried in motor
lorries from Bombay to Bangalore and
Madras for want of transport by rail.
I am in that line and I know that.
Plywood’ is carried from Bangalore to
Bombay in motor lorries. This is the
present situation and I feel that the
situation should not be allowed to
aggravate if we want reasonable
prices to prevail in the country and if
our country is to progress industrially.

Surr H. C. DASAPPA: May I know
if he does not want road transport?

SHrr C. P. PARIKH: I want road
transport. There are demands in the
country both for road and rail trans-
port and those demands have to be
met. Even though road transport is
not adequate, we want to help it also.

I am now coming to express trains.
There is great imagination in the
Minister as well as his officers in an
experiment of these express trains.
People will very well be willing to
pay 25 per cent. for express trains if
guaranteed delivery is there. I think
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that if this experiment is carried on,
that will earn a great revenue for the
Railways, That will also be a guide
to the Railway Minister as regards the
capacity of certain commodities to pay
*he higher freight.

I will now come to the remedies
suggested. What are they? There
chould be some revenue to meet a
osart of the deficit of Rs. 350 crores.
For that purpose, the rise in freight
or passenger fares is inevitable. What-
ever freight is paid it is normally
charged on the consumer and I think
that if a fraction of the prices is
raised owing to higher freight, that
does not matter, if the prices are
simultaneously brought down owing
to the quicker movement of goods in
the country. If we compare the prices
in one region and another, the range
of difference is 30 per cent. I think
that if you use this suggestion of
having increased freight to the exfent
that it can be absorbed, then it will

- very well pay.

The Railway Minister has done very
well in not including pulses, cereals,
manures, Khadi, etc. in the surcharge.
We can have a line of demarcation
for the various essential commodities
and in that way, we can find much
more money than at present, without
damaging our economy.

The third point that I would like to
‘mention is in regard to tonnage lift-
ing. Topnage ‘ifting last year has
increasel!y 8% per cent. on the
broad gauge and 18 per cent. on the
metre gauge. Engine performance
has slso increased 9 per cent on the
broad gauge and 4 per cent. on the
metre gauge. This gives us hope that
there will be room for further
improvement if the Railways, the
public as well as the social workers in
the country put their heads together
and make the movements swift in
order that the carriage of wagons and
the performance of the engines are
greater. This will alleviate our diffi-
culty.

There is another suggestion. It is
with regard to corridor trains. I mean

8 R.S.D.—2.

to say that there is a great justifica-
tion for this. In whatever class they
may travel, if the seats are vacant in
one compartment, people can adjust
and the overcrowding will be distri-
buted and lessened over all compart-
ments of various bogies. At present
this is not the case.

We have to find finances for expan-
sion and the Planning Commission has
well assured us that if the situation
warrants finance will be forthcoming,
because the industrial progress or the
agricultural prosperity of the country
cannot be retarded for want of finance.
They have well realised that transfer
facility should not suffer for want of
finance.

Another great difficulty is that we

want steel. We may have financial
resources. But we may not have
steel. Therefore, I request the Rail-

way Minister to explore immediately
all the avenues of getting the maxi-
mum steel from foreign countries in
the next two or three years.

Sart H. C. DASAPPA: Wooden
sleepers?

Sur1 C. P. PARIKH: The hottleneck
is steel and not wooden sleepers. We
can have wooden sleepers in the coun-

try. We have enough forests. But
until the steel plants come into
operation, we shall not be having

enough steel.

I would also suggest that organisa-
tional and administration effort will
have to be put to the maximum point
in order that we can achieve the best
results.

There is one more point. I suggest
that borrowings from foreign countries
should be kept up as far as possible.
I have to make a suggestion that this
Railway Department should be con-
verted into a Corporation and in that
case, it can get debentures from
foreigners to the extent ot Rs. 250
crores in the next five years. That
amount will meet the deficit. I can
tell you that % per cent. brokerage is
given for this, many foreign countries
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will subscribe to these debentures.
Then, I think, we will be out of the
woods, as regards our finances.

If we raise debentures in our coun-
try, our borrowing rate will suffer,
because to other countries we can pay
5 per cent. interest as we are at pre-
sent paying to the World Bank. This
5 per cent. interest we can pay and if
this method of utilising the aid from
foreign countries is adopted, I am
absolutely certain that Rs. 300 crores
will easily be procured from them.
We cannot however, raise the borrow-
ing rate of interest in this country.
Therefore, this suggestion may be
accepted. There should be no senti-
ment for us that the Railways are a
Department or a Corporation. It is
all the same so long as it is controlled
fully by the Government in the public
sector.

Then I come to the problem of
travel. Prof. Ranga raised the ques-
tion of travel and said that travel diffi-
culties and overcrowding should be
tolerated for a time. But I say that
travel is the greatest education which
can be given fo our masses, who must
know what is happening in other
areas. If persons travel widely, it is
better education. What you cannot
learn from books, you may sometimes
learn from travel. Therefore, if we
really want to build up our man-
power, I think that travel should be
made as easy as possible and especially
to students, as has been advocated.

The last point I would like to touch
upon is regarding road, river and
coastal transport, though this is not
the subject at present. But I am
pointing out that our difficulties will
be alleviated if these are also given
greater attention, because we have to
meet the situation of transport. We
have to face the matter boldly. Public
response and co-operation will be
adequately forthcoming if we solve
these problems. This is not impossible
of achievement in view of the other
achievements which we have made in
the last few years.

Surr AHMAD SAID KHAN (Uttar
Pradesh): Sir, I wish to join those
who have already congratulated our
Railway Minister. Sirce Shri Lal
Bahadur took over this Administra~
tion, there has been progressive im-
provement in the department and I
would not say any more than this that.
the way in which he has run the
department is such that it is worthy
of the performance of one who has
sat at the feet of the great master,
Mahatma Gandhi, because in every
change that he has made, he has kept
in his view that the public should be
served to the best of his ability.

We know that many amenities have
been given to third class passengers.
We know the expansions in the rail-
way and other improvements. But
what has struck me most is that the
whole attitude of the railway station
staff has changed. They are working
now not in the official manner but in
a spirit of service. This is a great
achievement and for this particularly
I wish to congratulate not only the
Minister and the Deputy Minister but
also the Railway Board and other
officers of the Railway Department.

Now, I would like to draw the
attention of the hon. Minister to one or
two things. I notice that up to last
year the Depreciation Fund was only
Rs. 35 crores, but this year it had been
made Rs. 45 crores. I had to do some-
thing with the Railways when I was
in Hyderabad, although it was in a
very small way. We used to calculate
depreciation on the basis of the mile-
age done by the rolling stock and
locomotives. Perhaps the formula in
the then British India was a little
different. When Mr. Ghulam Muham-
mad was there as the Finance Minister,
he wanted to introduce a new formula.
I do not remember it exactly now,
but the idea was that the age of all
the rolling stock was taken as 35 years,
and this was multiplied by something,
I don’t remember exactly, and then in
some way they used to arrive at the
figure. Of course, I did not accept
the suggestion and I stuck to the old
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formula. What I want to say is this:
If this increase is as a result of a
certain formula, then it is all right,
but if it is just an arbitrary amount
that il should be increased by Rs. 10
crores, then I think that the Railway
Board should reconsider this.

The other point that I noticed was
that over and above the amount that
the Railways were going to give to
the General Revenues as interest or
dividend on the capital outlay, they
were going to give Rs. 150 crores more
to the General Budget. Well, this is
all right, but when I see that the
Planning Commission has cut down
the demand of the Railway Depart-
ment ruthlessly, I raise objection to
this. I think that the Government
should give back to the Railway
Department what they are taking from
them or at least a major portion of it
for expansion and for providing
amenities, After all, the public pays
all this amcunt hoping that it will be
spent again on the improvement of the
Railwayvs, and it is not quite fair that
the Railway Department should be
asked to pay such a huge amount,
while their own programmes are cut
down to such a great extent by the
Planning Commission.

The next question that I would like
to draw the attention of the hon.
Minister to is again from my experi-
ence in Hyderabad. Hyderabad, our
Railway Department at that time
used to run bus services also, and
these services were made comple-
mentary to our railways, with the
result that we could issue tickets to
a passenger not only up to the station
of his destination but also up to the
village on the road-side where he
wanted to go by the bus service. Here
I know that bus services are a State
subject, but communication is a Cen-
tral subject, and I would like the hon.
Minister to consider whether it will
not be in the interests of the public
as well as of the Railway Administra-
tion if these bus services are also run
by the Railway Department and they
are run in such a manner that, instead

will become supplementary to the rail-
ways. In that event, it will be to the
convenience of the public, because
then you will be able to issue tickets
up to the place where a traveller
wants to reach.

I do not wish to take more time of
the House. These are the only three
points that I wanted to place before

the Minister. I congratulate him
once again for a very satisfactory
budget.

SHrr K. L. NARASIMHAM

(Madras): Mr. Deputy Chairman, any
plan for the development of the rail-
ways should be viewed only as an
integral part of the plan for the deve-
lopment of the whole economy in the
country. The main stress should be
to make this undertaking self-suffi-
cient in its requirements instead of
depending on imports. At the same
time, the construction of new lines for
the development of backward areas is
also necessary. Along with this,
priorities should be fixed and they
should be carried out by an adminis-
trative machinery which can cope with
the heavy responsibility and also
improve the efficiency of operation

In implementing this plan, the role
of the worker is to be noted. From
the plan and the explanation given by
the hon. Minister, I find that the role
of the worker is not taken into account
and he is determined to push through
this plan by two means, by asking for
more money, trying to push through
the rehabilitation programme and also
at the same time keeping the same
set-up and implementing the same
policies of the Government, imposing
more burdens on the people and on
the workers in particular.

I am now coming to the details of
this aspect of the question. Let wus
examine the progress of the First Five
Year Plan. From the statement given
to us by the Ministry we find that
in locomotives only 32 per cent, in
wagons 165 per cent. and in coaches
24 per cent. are still over-aged. The

of competing with the railways, they | increase in passenger traffic is only
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2'5 per cent.; the increase in passenger
miles is only 9 per cent. If you see
these figures, you will find that there
is some improvement in the railway
transport, but at the same time if you
take into consideration the require~
ments of the country, you will find
that we are still far from meeting the
demand. We are not able to give the
wagons for which registration has
been made. In some areas the posi-
tion 1is very acute, and one hon.
Member has already mentioned that
the Southern Zone is neglected. The
reason given by the Railway Minister
is the bottleneck at Bezwada. The
main line from Vizagapatam to Madras
has to be taken into account and
improved. I will come to that later.
When you consider the improvement
of the transport system in a compre-
hensive way, you should have certain
priorities, and one certain priority
should be to have a line, feeder line,
to supplement the main line. I do not
know why the Ministry has not
included a line between Kazipet to
Gudur. It is not even menlioned in
the items for surveys. This is a pro-
ject which will help the Railway to
divert the iraffic and at the same time
ease the position also.

I will come to the next point. You
will find that the administrative set-up
has not changed in any way. Even
the Estimates Committee in its 19th
Report has suggested the appointment
of a high-power committee to study
the problem of the reorganisation of
railway zones. I suggest that one
more railway zone should be establish-
ed with headquarters at Secundera-
bad, consisting of portions of the
Southern, Central and South-Eastern
Railways, along with the organisation
of the divisional system in our railway
zones. This will help to improve the
efficiency. The administrative set up
will be such that they will bein daily
touch with the staff or they will be in
touch with the requirements of that
particular zone. Then only they can
cope up with the responsibilities that
they have to discharge wunder the
Second Plan. Taking into considera-

tion the rights of the workers, I have
to say that the Railway Ministry has
neglected them and they have not
taken into cousideration their difficul-
ties except by saying some words and
giving them some verbal praise say-
ing that they have discharged their
duties properly. Even in the progress
report of the five year plan, it is very
clear that of all the targets that they
have fulfilled, you will find a short-
fall in staff quarters and staff wel-
fare works. There is a  short-
fall at the end of the plan period of
3:57 crores, Why should there be a
short-fall when it comes to the
workers? In the plan itself it was
only 6 per cent. that was allotted out
of which there is a short-fall as given
in the progress report itself. In the
second plan also, you will find that
the rights of the workers and his posi-
tion is considerably neglected and on
the other hand new burdens are going
to be imposed on him by various
methods. I will not take much time
in narrating all the things but would
only mention that here out of 9,50,000
employees, three-fourth of them are
getting less than Rs. 100 and there is
every need of appointing a new Pay
Commission to go into the wage sfruc-
ture of the staff. A glaring example
of this is the case of station masters.
87 per cent. of that category are in the
scale of 64-4-120 and there are about
7,500 ticket collectors on the Railways
and their grades are distributed as

follows: -
Rs. 55—130 90 7 per cent.
Rs. 60—150 (Ticket examiners)

76°6 per cent.

Rs. 55—130 (Clerks) 76 per cent.

Rs. 60—150 (Commercial clerks)

86 per cent.

So you will find that the All India
Railway Ministerial Staff Association
organised a pay satyagraha day this
time when we are having a discussion
on this. The All India Station Masters
request that their grievances be con-
sidered and redress afforded. Every
section of the employees are discon-
tented and their conditions of service
are deteriorating day by day. There
is more work-load on them and there
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is increase of work. Under these con-
ditions you will find that a message
is given hy the Railway Ministry say-
ing that the House is possibly aware
of the fact that a meeting was held
between the Federation and the Rail-
way Board in July 1955 and it was
possible, within a short space of four
days, to come to an agreement in res-
pect of three of the five terms of
reference to an ad hoc tribunal. On
this T wish to take some time of this
House to elaborate how the workers
don’t feel that that agreement is in
their interests. Theére were two
federations—All India Railwaymen’s
Federation and another, NF.ILR,, if I
remember the name properly, and
these two merged into one federation
in July 1953. Bafore the merger they
discussed certain grievances of the
staff in the Joint Advisory Committee.
They could not come to a settlement
and they agreed to refer to an ad hoc
tribunal and a tribunal was appointed
and it was asked to consider five cases.
Meanwhile, one section of the Federa-
tion, under the leadership of Shri
Vasavada, asked for postponement and
another section demanded that their
cases should be heard. Under the
circumstances, a convention was held
at Madras wherein they pleaded that
their cases should be heard by the
Federation but the Railway Board sits
with Mr. Vasavada and says that they
agreed on three items and the fourth
item they are going to hear and now
we will find a clear policy of the Rail-
way Board here and that of the Minis-
try. They want to impose a particular
leadership on the Railwaymen. A
State-managed trade unionism is their
policy and they say, by coming fo a
settlement with a section, to the
workers and others ‘We don’t recog-
nize you and will not discuss with
you’. In that way they go with a
statement that everything is happy
and that the industrial relations on
the railways is smooth. I wish to
draw the attention of the House that
the industrial relations between the
Railway Board and the management
is not smooth. The railway labour
are agitating for their genuine
demands and now you will find even

the negotiating machinery that they
evolved in 1952 could not solve most
of their problems and they had met
only in headquarters level about 49
times and in the district level about
1,000 and odd times but they could
not settle a single issue. Everyone is
unanimous in the trade union move-
ment and the railway labour that this
machinery has not solved any pro-
blem. On the other hand, cases are
pending and there is no reply and you
will be surprised to hear that a man
retiring from railway service could
not get his provident fund even after
three years. Even after retirement, an
employee has to wait for three years
to get his provident fund out of the
railway office. If he writes a letter,
there is no reply and the administra-
tive set-up is such that he cannot even
get the letters. Now they say that
they have appointed an anti-corrup-
tion department and in that organisa-
tion, a section—a Vigilance Depart-

ment—is given to the Railway
administration. What will it be?
Another railway official is put in

charge of this vigilance organisation
and the persons selected are of ques-
tionable character and you will see
that this organisation is not going tc
trace the corruption problem in the
proper perspective. On the other
hand they are going only to tease the
petty peon or the ticket collector or
some other lower paid man. By that
I don’t mean that they should not be
tackled. They should be tackled but
it must begin from the top. Persons
who are making huge amounts must
be tackled first. We spend on con-
struction works much and we know
how they are being misused i.e., there
is an actual percentage fixed between
the engineers and the contractors and
the material is supplied and then there
is pilfering and what is the organisa-
tion to detect all these? Now are you

- checking up your projects and how

are they implemented? You have to
take into account these factors and
evolve a machinery to tackle this
instead of blaming one section of the
workers or the other. Now Mr.
Vasavada’s Federation had a conven-
tion recently at Vijayawada and ‘w
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that Convention one delegate came
from Poona because his Secretary
asked him to go there. When he visit-
ed the gate, he was manhandled and
he subsequently died. Till today there
has been no enquiry about the death
and that section of the federation
claims a membership of only 1,64,000
whereas the other section claims a
membership of 2,28,000 and that sec-
tion recently met at Calcutta and
passed a resolution asking Mr. Giri
and Shri Jayaprakash Narain to see
Pandit Jawaharlal Nehru and effect a
compromise between the two sections,
I am not worried whether you recog-
nize a particular section but recognize
the railwaymen. There were {wo
federations which you recognized pre-
viously. You recognize them now.
There are certain unions which are
affiliated to the federation of which
Mr. Guruswamy is the Secretary. They
are the recognized union for various
- reasons. So recognise the two federa-
tions and see that these two federa-
tions are again merged into one
federation on the basis of the sugges-
tions given by Shri V. V. Giri i.e., by
elections on the basis of membership.
So that must be the policy. Instead
of that you will recognize only one
section and now I will give a concrete
example, In a place like Vijayawada
I know of three persons who have
never worked as railway servants.
They have been on leave for three
years. Their only work is publishing
pamphlets against the Communists and
Trade Unions. Is it the way that the
« Railway  Administration want to
encourage persons to carry on anti-
Communist propaganda. I can give
bundles of pamphlets published by
these people. One is Mr. G. L. Nara-
simha Rao, another is Mr. Subba-
ramiah and another is Mr. Challapathi
Rao. These persons were given leave
for three years and they are the
exponents of Mr. Vasavada and you
recognize them and say that you are
going to give them a partnership in
the management and so the workers
are suspicious of you. It is a laudable
idea but you are trying to impose only
certain selected persons and have

control in that way. Participation of
workers in the management is a laud-
able idea but assure trade union rights
and see that the Joint Industrial
Councils or whatever Committee you
evolve—in that, the representatives of
the workers should be selected. On
that basis only anything can be done.
I would conclude by saying that unless
you take the workers into your con-
sideration and raise their standard of
living, even the working of the Second
Fijve Year Plan will only result in the
same bottle-necks continuing, in the
same overcrowding continuing and the
same sorry state of affairs persisting.
You will have to depend on others for
your import of machinery and other
things. Therefore, I submit that the
Plan should be based on a policy of
getting the maximum co-operation
from the actual workers in our coun-
try.

Surt MAHESH SARAN (Bihar):
Mr. Deputy Chairman, rich tributes
have been paid to the Railway Minis-
ter and to the Ministry upon their
great achievements during the past
few years. But when I travel and I
see these improvements, I try to find
out how much the ordinary man, how
much the railway employee are bene-
fited by the works done by the Minis-
try. That is the criterion that I put
before myself. I am indeed, glad to
be able to say that great achieve-
ments have been made and the ordi-
nary man who travels in the third
class feels much happier than before.
He is more comfortable. His needs
are carefully looked into and he feels
that there is somebody now who looks
to his comforts.

Surt  BHUPESH GUPTA (West
Bengal): Have you shared them?

Surr MAHESH SARAN: Yes, I
thank you.

I would, however, like to impress
upon the Ministry to be a little more
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careful about the amenities of the
railway employees. All the income
that we receive is on account of them
and it is through the efforts of these
ordinary men about whom we never
talk much that we are able to get all
this money. Therefore, more atten-
tion should be paid to their comforts.
[ am glad to find that the Ministry
has done a lot for them; but still much
‘more needs to be done. I find from
the Progress Report of the First Five
Year Plan that 40,000 quarters have
been built during this period. Then
again, about 10,000 quarters expected
to be completed during 1955-56 and a
further provision of Rs. 5-8 crores has
been made in 1956-57 for the construc-
tion of quarters for railway employees.
Also a provision of Rs. 2°8 crores has
been made for amenities to workers
in 1956-57, which, of course, will
mostly be spent in opening new
‘hospitals, increasing the number of
beds in the present hospitals, opening
‘tuberculosis wards, improvements in
the existing hospitals and the opening
of more maternity and child welfare
centres. There is also a proposal to
have a thousand scholarships varying
from 15 to 50 rupees per month in
deserving cases to children of railway
-employees drawing pay up to a speci~
fied limit to assist them in the prose-
cution of technical education. All this
shows that the mind of the Railway
+Ministry is concentrated towards
bettering the lot of their employees.
But what I feel is that a little more
-should be done for them, because their
angle of vision now is very much
different from what it was before. We
now find them more helpful. We find
them more eager to be of service than
before and for all this, it is only meet
and proper that a little increase in
‘their pay should be announced by the
‘Ministry, as soon as they find the
Funds. '

*,

As regards the third class passen-
gers, the improvements effected in the
weondition of their travel are many and
it is gratifying to note that further
improvements are being proposed.
“Tke running of air-conditioned trains

which will have only first class and
second class coaches is a novel idea.
Never before could any third class
passenger think of travelling in an
air-conditioned coach. I presume that
now as there are to be only two
classes—the third class being
abolished—the third to be called the
second class, third class passengers
also will be able to travel by the
air-conditioned coaches, on payment
of g little extra money. In the past
no second class passenger could
think of availing of the opportunity
to travel by air-conditioned coaches,
because that was so very expensive.
So I consider that this is a wonderful
and novel idea and only a person
like our Railway Minister could have
thought of it, because he always
thinks of the toiling millions of this
country, :

Having said this much, I feel that I
should say something about certain
defects which must be removed. Over-
crowding has been mentioned by very
many people. And I tell you, it is
shocking to see how third class passen-
gers run from one train to another
trying to get into the carriages. And
they have with them children and
women also. It is really painful to
see their plight. So something must
be done in this regard. It is said that
steel is not available, and therefore,
more coaches are unlikely to come in
the near future. But I was glad,
while going through the Twentieth
Report of the Estimates Committee to
see a letter to the Deputy Chairman
of the Planning Commission from Mr.
Balvantray G. Mehta, Chairman of the
Estimates Committee in which I find
a ray of hope that more coaches would
be built. The letter says:

“The Estimates Committee had
noticed that even during the First
Five Year Plan, several important
works of Railways were held up due
to late or non-supply of steel. The
question of steel supply during the
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Second Five Year Plan, therefore,
came up before the Estimates Com-
mittee also. We had discussions
. with the representatives of the
Ministry of Commerce and Industry
as also the Railway Ministry
separately and jointly. The repre-
sentatives of the Ministry of Com-
merce and Industry assured us that,
if the Railways were in a position to
accept Thomas Quality steel and
steel in Millimetre sections, it would
pe possible for the Ministry of Com-
merce and Industry to meet the
aemands of the Railways in regard
to steel fo the full extent. We,
therefore, asked the Railway Minis-
try to examine these points and come
to a quick decision. We were glad
to learn that the Railway Ministry
nave since agreed to accept Thomas
Quality steel and steel in Millimetre
sections. In view of this decision,
the uncertainties of steel supplies
will be practically eliminated. In
the light of this revised position, I
nope that the Planning Commission
will be able to find some ways to
mcrease the allotment to the Rail-
ways.”

‘Fherefore, it appears that more
coaches could be prepared and put on
the rails. Sir, I do feel that if some-
thing is not done in this respect, most
of the improvements already effected
would pale into insignificance.

I have to make one or two sugges-
tions towards improving the condi-
tions of travel. We have conductor-
guards for the first class and the
second class passengers. I feel that
there should be a conductor-guard for
the third class passengers also, and it
should be the duty of this guard to
rush up and find out where there is
some accommodation in the frain and
put the third class passengers into
those compartments.

Surr H. C. MATHUR: There is no
accommodation anywhere.

Surt MAHESH SARAN: No, in cer-
tain cases we do find that some com-
partments are overfull while others

This he can find
These are my suggestions.

contain some space.
out.

Secondly, the station master issuing
the tickets must himself be in the
know as to how much accommodation
there actually would be, before issu-
ing the tickets, because if a poor
person has to wait for two days or
even one day at the platform, without
almost nothing to support himself
with, his would be a pitiable condition.
I earnestly hope that the Railway
Minister will kindly look at this aspect
of the question also,

The arrangement to give sleeping
accommodation in the Janata trains
is a very good idea. But there is a
little drawback here also. There are
three berths in the third class com-
partment, the lower, the middle and
the upper berth. And it is really a
sight to see how people get up into
the upper berth. And then this
upper berth and the roof of the
carriage are so close that you cannot
sit up there and you have actually
to crawl in in order to avail yourself
of that upper berth sleeping accom-
modation. I really think our Rail-
way Minister should see the great
gymnastics which are necessary in
order to get inside this berth.

AN Hon. MEMBER: Lean or thin
persons can get in.

Surt MAHESH SARAN: I have
seen even lean and thin persons
having to perform acrobatic feats in
order to get up. Actually it should
only be left for luggage. It is meant
for luggage, for no human being can
get inside and sleep there.

1 pM

Now, there is another point which.
is also very important and it is this.
These days a lot of Europeans come
and visit our counfry and they travel
in our trains. In these trains we
have the Indian sort of lavatories and
I have found that some of them feel
difficulty on that account. Therefore,
I should like fo direct the attention of
the Railway Minister to this fact and.
in first class bodies at least there
should be commode system.
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So far as catering is concerned, it
has struck me that suddenly the
quality of the food has gone down.
The reason is that you give too many
contracts at one station. If you have
one or two caterers and if they have
enough of business, then they may
make a little bit of profit but when
the concern is losing, they try to make
both ends meet and try to reduce the
quality of the food. Therefore, the
number should be limited. Suppose
there are two caterers and there are
about fifty people, then, 25 would go
to each and they will get good food.
If there are four caterers then the
difficulty arises. Therefore, I would
suggest that the number of caterers
should be reduced in all these stations.
They will all feel happy in that they
‘are making some profit and the people
who get food from them will get
‘better quality of food.

There is another point. It is very
.gratifying to note that although there
has been an increase in the freight
rates, the essential things have been
protected. However, there are two
items, potato seed and salt which
should also be exempted. Potato seed
is very important and it is used all
over the country. I think, therefore,
it is necessary that these should be
‘exempted from this surcharge.

It is true that a little more atten-
tion has to be paid to the supply eof

water. In the beginning I found that
things were better than before; we
had enough water to drink but

recently, some how or other there
seems “¢ he scarcity and with the
season of the hot weawner approaching,
'it is neeessary that this matter should
be attended to carefully.

I have to make one suggestion with
regard to the sweepers. The sweepers
are anxiously waiting with folded
"hands before the first and second class
eompartments as soon as a train
arrives but nobody cares for the third
class compartments. It is there where
the sweepers are required. The third
class compartments should be very
frequently cleaned Dbecause they
become dirty very soon. Therefore,

I would suggest that special instruc-
tions be issued to the Station Masters
to see that the third class compart-
ments are cleaned more frequently
and more carefully than the first and
second class compartments.

Thank you, very much.

Dr. RAGHUBIR SINH (Madhya
Bharat): Mr. Deputy Chairman, I
have not merely to congratulate the
Railway Minister but also to thank
him for I am happy to note that in
the list of new surveys to be made, he
has been kind enough to accept the
suggestion about a new railway line
connecting Dungarpur and Ratlam
via Banswara. Somehow, I had been
connected with the proposal for the
construction of such a line and hence
I am personally grateful to him in
that connection. I have also to point
out that some years back a survey
was made for a new railway line from
Indore to Dohad. This was to go
through the area inhabited by the
Scheduled Tribes. Lately nothing has
been heard in that connection and
hence I have to request the Railway
Minister to see that something is
done in respect of that line because
continued silence about that project
has created some mistaken impression
in the minds of the Scheduled Tribes
of that area. It is necessary for us to
see that the people of the Scheduled
Tribes areas do not feel that their
areas are being neglected.

As a token of the standard of ser-
vice which our Railways would like
to provide if they had adequate
resources and as a model to be kept
in view for the future, a vestibule
fully air-sonditioned fast train service
is proposed to be introduced from the
2nd of October, 1956. I welcome it
but in the present context of things,
I feel that it is all the more neces-
sary that during years to come
special priority need not be given to
more of such show trains business
because these trains will not be able
to give the necessary comforts to any
large number of people. Hence, I
feel that if the funds that are saved
on this item should be earefully
utilised for opening up of new areas,
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it will give better returns and better
_results.

In his specch, the hon. Railway
Minister has promised to do some-
thing regarding the narrow gauge. I
was anxiously looking forward to
hear something very definite and
authoritative as to what is going to
be the future of the metre-gauge.
‘This question of the gauges is an
important one and it needs to be
looked into with care. This cannot
be denied that as an alternative gauge
for railway construction in India,
metre-gauge had come to be aacepted.
“The question about the future of the
metre-gauge has been referred to at
some length in the 18th and 19th
Reports of the Estimates Committee,
which have been recently placed
before the two Houses. The Eighteenth
Report says that the metre-gauge
railway system in India has no doubt
played an important role in the
economic life of the country and has
served the needs ¢f the areas con-
cerned adequately for about a
century. The question is whether it
is in a position to do so now and in
the future. In this connection, it has
‘also been stated that the Indian Rail-
way Enquiry Committee of 1947, had
_suggested that in about three years’
time, a small technical committee of
_senior officers of the Transportation,
(Traffic), Civil Engineering and
Accounts Departments should be set
up to examine the gauge question
generally. I do think, Sir, that more
than three years have elapsed since
that Report was submitted and I
would earnestly regquest the hon.
Railway Minister to do something in
this respect, that is, the question of
the future of the metre-gauges should
“be carefully examined. Moreover,
Sir, there is the general tendency for
more attention being paid to the
problem of the broad-gauges, and this
has left a feeling in the areas served
by the metre-gauge that their pro-
“blems are not being given sufficiently
prompt and high level attention. Now,
as things are, the areas that are today
_served by the metre-gauge are being

very rapidly industrialised and as
such it is very necessary that this
question of gauges should be pro-
perly dealt with. Sir, shortly the
construction of some new lines is to
be taken up and the hon. Minister
himself the other day had pointed out
‘0 us that the question of the build-
ing of the railway line from Kotah
to Chittor was not being taken up,
because a detailed discussion has been
going on whether it should be metre-
gauge or broad-gauge. Now, Sir,
this question of a particular line
should not be and need not be taken
up by itself, but it should be taken
as part and parcel of the major pro-
blem and major policy regarding the
gauges to be taken up in future in
India. It is perhaps; Sir, now too
late to think of converting all metre-
gauge systems to broad-gauge and it
is hardly necessary or justifiable as
the metre-gauge systems are running
cheap and reliable services. What is
feasible today is a reduction in the
breaks in the gauges in the well
defined areas which are served to a
great extent by one or the other.
Again, Sir, this rationalisation of
gauges is only a part of this import-
ant problem. In addition to that, Sir,
the other allied problem that comes
in next is that the speeding up of the
trains in these metre-gauge lines is
very necessary. If that is not done, I
am afraid many new bottlenecks will
be created in near future, specially
in view of the increasing industria-
lisation in the regions concerned. In
this connection, Sir, I would parti-
cularly like to draw the attention of
the hon. Minister to the Report of
the Indian Railway Delegation to the
Soviet Railways and Other European
Railways, that was submitted by
Shri Vasist and others, who had per-
tinently said on page 185 of the
Report, namely, “In view of the fact
that modern signalling methods
increase the working capacities, ensure
greater safety and make for higher
overall efficiency, the Delegation con-
sider that their adoption should be
given priority and would submit that
the fact that the equipment has
largely to be imported at present
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should not influence
policy in this matter”. Therefore, Sir,
1 do hope that this suggestion of that
Delegation would be given due
attention, and something should be
done to bring in new modern equip-
ments with a view to increase the
line-capacity and make the speeding
up of the railway trains more readily
possible. In this connection I have
not much to add, Sir.

I will now come to the one question
that is now before the whole country
and that is the question of introduc-
ing Hindi in these departments. It
was a matter of pleasure to me, Sir,
when last year I travelled up to
Bangalore and Mysore and this year
up to Calcutta, to see that Devnagari
seript is being used for putting down
the names of the railway stations. But
one thing, Sir, I should mention in
this connection and that is that there
is no uniformity in the exact form of
names on the railway stations, K the
form of names that are printed in the
railway time-table and in the form
of names as they are printed on the
railway tickets. I would, therefore,
bring to the notice of the Railway
Minister that during the British days
there was a special organisation in
the Centre, which standardised the
exadt spellings and the form in which
the name of every one of the railway
stations was fo be written and then
that particular standard form was
used in all the places. Now, when
the "Englishmen themselves were
particular to see that uniformity and
correctness in the spelling and form
should be there, is it not necessary
for the Railway Ministry to take those
very steps at the present initial stages
to see that correctness is brought in
in the names? It should not cost
much, Sir, but I can say this that if
any mistakes and lack of uniformity
are allowed to creep in now, they
will be perpetuated and at a later
stage it would be simply difficult to
get rid of the same. I would also
like to bring to the notice of the
Railway Minister that it is time that
some of the Railway Forms are pre-

the immediate l pared and printed in Hindi.

Even
when the English were having their
hey-day, the Postal Department had
many of its Forms in Hindi, for
example, the Acknowledgment Due
Foim and the Money Order Form. I
think, Sir, that the railway receipt
Forms, specially for use within—what
I shall say—the Hindi-speaking areas
can be very easily introduced and I
am sure their gradual introduction

 first in the Hindi-speaking area and

later in the other areas will only
bring Hindi nearer.
I have not much to add, Sir. I have

done. But one word and one per-
sonal appeal to the hon. Railway
Minister, and that is a very simple
one. We have all heard of the over-
crowding on the Railways, Sir. We
have heard how the railways are
overcrowded, specially the G.T.
Express train, but the one thing that
I have to particularly mention here
is that at teast on the four or five
occasions every Yyear when this
Sovereign Parliament of India meets,
it is impossible to get a seat in the
G.T. Express coming down from
Madras to New Delhi. The Members
enjoy the special privilege of reserv-
ing their seats at least a month ahead,
and the result is that when the
reservations are thrown open to the
public also for advance booking of
their seats ten days ahead of the date
of their journey, at least on these four
or five occasions all the I Class seats
are already duly reserved, and I was
told more than once by many friends
that they could not get a seat by the
G.T. Express on that occasion. Hence,
Sir, T would request and I am sure
some way out can be found, that on
such occasions some special duplicate
trains be run for the convenience of
the other people. When the hon.
Minister has given us passes and good
conveniences, let him save us from
the curses also.

i FegaTeTet qYo & ey W)
ITAT AEEH, 2To T fag ot 7
oofY 7 1T FEr 1§ WY amely Sy
ST TF J10 A1 AL TEL feasm 5K
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ag frae gu o= ¥, wifgawl a1 9
ARy M I FT ATZA FY AT A FE
TEE AR T AT TG FXH QR A
T AR AT § e 9 At § ) 9
TF QAT gq a7 A19F &7 Al &
@1 & T & ararara # faegs s
T & | & o1t e {7 38 ;e @f=AT
AT § | a8 aga a7 cfagrfas a7
T@T & | IFEAEL TG A9 Hlfraemrr
FT 77 qgT g AT | AT@T AN 39 q1T
FT TTE AT 7 gC § R g w
WHFg AT AT IE AT ® §
qel A9 I qIF W A AT FT FAT
FHGT |

AR o fox 4, I f5 39 aw
agl AISE T §, FF TF a7 AAHE
g Al S & fag ar feur 9
A< & T 72 wa'q g & AT fehy
KT WTEET BT § AR 9T U TEw
femms 3aT § | TR G UF 9T §
“rEr @ dEar S&§ g @ o
G qE1” | Y qrEqT § ATEAT St Srgi
AW & fag ww 9gige € Jf Il &
gfd JT T G2 Fraver AT § a7 [/ FY
wyifa § amar et 99 AN § S8
fa7 AT a8 FT A2 & | T gH
qUUEAL & AT AT § W TG TF A1
F AT AW FT ATTH qUD F A= oF T
g AR g fawg FHEATEN FAT G ¥
T VT A& | gW HA FIL TEHA
Fr N ffa v § ) ga: afs sar
qreefy St § FT & AT &1 A1 av gaI
ford o ag TR AT qI@ Y | AT S
FRET T F T F &1 HIST GTATTATR
¥ fagg 3 &7 @aFar ¥ @ifa} 99
R & | IR T & fag wodT
% wght 39 ¥ faar 7 F9 gO,
wfFETQ T0F § WH Tavg wiEE"
FY FomET § | & G At St F g

e § a5 R T g F fog wrer
T@ET § a1 § gHAGT § qg I AE
TEATATTF Ta&T TS § | AfHT 78 o1&
i o oy F g ¥ R AR F oY
35T Y FT AT IgT 3@ §HT | AT Y
T [WH wafa & fag ot g5 fea
SgS fawg § & a1 987 7F FEA & fag
da § fF ST wwIw afg qw &
AR TR O FARTQ T AT AT
FAT AT FHL HX I a€ ¥ FH 7
519 a3g ¥ qreelt ot &< § a7 2w &
FATI T &1 g1 THhaT & |

SET I AT |/ GIauT 8 HT gEEY
2, & I AW Il F TTE JATEAT ST FT
e fearT S | B Fae #1)
Afr T & 35 fesm § oy I
T F [T NG Wi § q97 §
oy aX® 9 A€t quzar 5 taa A
F JFAL T AV ATEAT ST T =977 47
2 fF a5l | SIS ¥ TST A Q¥ /ey
FI O THAT AT G, AHA gAY
eaaar & WY A FY TET gAAT AT
BT 4 qET FoqHT AEL Y qFaT | I
fesai &, o g i, fFa v afw &
R 7 7 g9 9 ¥ fag ot F A
T FT A+ ¢ | 7 feeq gavey % fau
1 qEsem & foag § o v Afvs Fw
F T WG E | qF qT I q@HAAT
Bt af I feeal 1 oY TR 37 T
FY I o fF A9 & faww ot &
fawg § =iy #1 S § foad Sy
F IEFT H 98 TS AT G | 59
W& 7 ofY g aga § AT Al 7
FgT & FraT AW fooaae & 33 §
HX SUF FTWO AT F WG G
frecht & 1 wfFT & Sedt @ FEaT §
fs #% wov 0¥ W & 5 Swar =
Foraar g1 9T & H1Tw FF HY TG
74 faerlY & 1 @Y o aEw AT ag &
HIIHT FAATAT § o6 & AT 7 <7 47,
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7 TE F svrg A AT W) AT F@T
fw o a3=q Fa9 | Fg @A A7 |
{7 T2 AT T AT FH(T KT 39
Fd5 war | afwT 97 F 7 ag=r 9
7g J@FT EAF AT fF oW qhqaw F
forw ot Afa & forg F18 swaear € ot
AR T A g9 NF F fAw 9@t F15
YT T | TH TG A TS H{5ATS AT
g% 1 39T F 7% A 4 97 qa
JEqT § T AT F are § gH aul ¥
srfirifet &1 sama S a1 @ & JfF
T T g AU TTARN g3 | ZHIAT AT
#F ag w9 arar § fr & amedy Y
T 3 T F qEEAT FT AT T9 A
@9 | F gamar g f5 ww & FH 99
feaal & Y STt qrAT F7F AT AT
oife? g AT G E, aasy § 1 Fg S
Fg AT SqqH 99 W & 4 AU
FEEY T W & HILT g1 ar feer
AL & F g A ag e g
50 a@ ¥ fesq oM fom @l @@
oAt T & S H1 3 fHAT A

W@ g4 feiar & faug 7 ) g
Y STy & B el s fr e F A
foamr A1 X ¥ FY 0¥ FIW I
st forag @™ O # Si9 F A
F1 forfq & gue g 1 5w faww 9%
NAT gL g qgT A AT A W qZAF
HIT 3HIT Fr FErAfd § a9 ;g
TET & | | § FelQr & FAA
FATH AT 5 HATIT FT AT TF HTAT Fgrl
2 9T 39 9 faet 7w @y fear g
§ g ot a9 9§ ggT §ed dr = fae
9T 3 fawx § gg 99 W@ T E |
w7 T 2 B 9w Atae 7 W A A
Fg TaaA o, ST et T qeers
T ST FY WA FF vt @ oA wm
TS TE1 2L AN . ..

S TREAR aftats (wer gaE) ¢
WET FT ATH & |

At FgmTeT o T AW H
WA & AT 9% AT ghM 9oar § |
e & agr 9X W9 A F qEe ¥
AR gl St § Fgar wgm fFoaw
59 foam & & F39 & o 7w i #Y
AT 3T M 394 A9 THT F0F
AT A1fed foe® 3 goAT F1 gAre
T ¥ FT % | @O & faug 7 aa9
T a1 S B A ug @ B A A g
a0 fad | Ay a<7 qHedT A [E
€7 @ § | aread | ooy foafa &
o3 g % & /v 9T AR 99 "gEy
I STAEl FT YA A8 @, q FE
gt wfE 9T @@ @ & a8 gy
Tl FTE FIg JAEAfT I FT TR
AT | agt Ay & gy aeqe e &
T g w919 98 & fF e
FAFTRIFEICIFR | & v
Igi 7F Fgar g 5 #% g LaAl <
“greafa @Y7 @R F AW A g & |
FE TFEN SHAT TR A T2 ATET FT
I wiET fF g a o er AgT g R
& FA | aqETfey A g qa”
FET AT 2 T [6T T 37 ST AR JaAt
FI gL FEN F1 T Ffow ) 7 § 77
T o1 R St a% aefor &7y &, w
T FAET AT T IFT G IAR
FT FTH Q1T 7 EHFRTY ¥ H Sar F
QR F AT A @ HT B FL |
it A feafa ag § fF Fefor & syaeay
F 7Tx ST Fqy fawdr § <ewH &
qTET FET FIE A A A faedy §
qTgT St awqy fawdy § S99 WY @
TET HEEH T A a9 § faery &,
AT 3T F AT I, A0 F ATH I AT H
g Y fAear §, 9T § A9keT faarey
AT 9 &7 T FF FT 47 91@T g |
T @S AT AT W AT AT AT MY
I GUTT FIH FY g7 JAEIFAT 2 |

s F faug § & o g@E w@n
qEAT ¢ | 98 4% & % {99 gw oy
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[ = Yo &a)
T F fag W wqfzat v sgEe
X I3 & 9 wER & F & fagg § oY
oY [|E F F7 wiarT o 9T 5
TR st 1 /e § @t srdwfas
Saq | (AT & FF a1 § | T
7 e wgfeas & s wfad foes
fF @ o9y F19 gET® ¥ F T 49 )
" # gRIAAT E, AT FI § BT FT gAAT
M FAT AW gATY AT WY, Wi
FIX FF FEA 4TS ART T AT F 0F
T ALY &N ST ;A A §H g A
e F7 3 aw & 6 1 9T | wHET
A T2 IS ¥ AT BT @A )
FITT HT TF @I AT S g
auft @ & fawet g o &7 ar & A
THT Y aEgHl FY ST I § HfF agl
fare =7 & aer S A&y faa fe
FLET & ATH § 397 JTaT & 1 AR 3EHT
QT @3 weRY &1 famr, S
FASTC 1 forar | SRR 39 9T g A
fom, w2 & vy 4 W=y Wl §
IEH 97 &1 Sava faar | Sfew e
T2 T G &F ATA T7 T TET T |
qd Tg BT 8, AT Frfeen, fF o=y
qIHET FT ¥ F I1F T2IM AL FT AT
F5 K FT T€ TG @ AT & 4 Ay
¥ 7 o fafw &7 § game g fag
I HHSA T3 & q5 TS THICET T |

oF AR fEsa @ Frgar o
“Saer” 2w arad Ot faee & &
FEET I9 4 99 F7 70 IH @I § |
qR7F & U $IS FISAT &1 AT T T,
IFFT F12T § 7YT TF W AT |G
v 4 § wed aden g Wy w2
fr w2 a afer o= g 9T & ¥R
i a2 g1 & 1% ¥t 3qAT A e
# @ @8 @ § 5 g 9T g0
g & fam ama € " TR A A
Qe UG TR 37 T A € |
q AT UF A gEE 78 § 6 7w wms

f
|

|

F faamr a% o7 FT W F W §

ag fazmar 7 a2t gl & 1 o Ry avg -
I =FTT %7 f 9g My L aF A}

ST AR FIE § 98 TF 9T T8 97 J147

X ATF AW a9 FLEA R

I F T2 I9 FT IFT 9% | TOY g

grrm fF AR A AT agd a9 g

STAT TEAT §, T ATRHT I 9T H @

£ HIX a7 &Y T_AT% 327 LEIRA AN A

TEY M & AWy fars 3av § 98 FEr

F G AT 1 ART VT AY F A

ferF e FgT AT A AT T @A

FaAT WG = g ¢ o gar fage g

&3 & AN AT 3T ST FTZHIE ATITHY

A< afgdl w1 o1, FifF fea gy w1 Foqra-

H7 §4 M T, TAfaw 337 39T A

feerer & 1 gafag AT feufa &1 g e
FT T T FiAT ATEY | TZF aF 97
F AT FICATRT FT HEGT § IONF
faar § § sifus 78 s FitF I9%F
g F U A9 @ qqA T §
WIT F TAEHT F A FE F AT 70T
for =T et & feza Ga Fv W) &
TN AT AT FET G 7 wwar sredy

gA &1 A | FF faw arat & W
w1 fammar & g awafes § 91 sud
Frafrag § '

gl A9E T 959 2, & quan
g foF smmag = 99 9% faar #T TG §
FfF AGF F FIT FT A AAT
TT ® g AT § fagrweig gww @
o7 w=ar &1 afq »ra S7r g fF gt
FT N7 &, IAA T FATT FI &

fag foel & &1y & &30 7 77 97
agr @7 @ fF v AT #7 gai 9%
AGHL ATAT HT4 & | 78 &7 w17 fF
wig Fgr %1 fFafy 4 3 gare gor v
Fife d9 agr & Yod wiywiedt v

#Q IT AL AT 97 | 98 ST gRAv

AT W& § 39T 1wy § S 3%
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FXT BT ITeA TAIT AT AT | A%
Ffsroa fv gk amanfast &1 wfor
femr faq firar <7 <@y € Wi 99 U
FLT F Iy A AT | TR T
o # gwar g @ a7 Jan w2 fF
ZATX FATHY, ST F - ART IFF Y
araf &1 faega o a1 gvafq
e B €, I T I G TS A,
A & ITIT T ATH, I FT AT Hq
§ AT § A AT T | uF swafeum
g A fZ T 7 a9 19 F39 § 9T
freae W #73 § | 3% W7 agq AT
Ffearsar g FT ST g § |
6T 7a & g ama o 3 few Ay Y
ag 4% 8 % 3 & fe=al & 39 o Arr
S §, ATAT FIF g AT A gAY &7 S
#rai gt & S § Ae-wA o ey
g1 7% q S A AT §F 937 FI w47
qr At | qar wrg A 65 e sorg
T & aET & FESAT AR HIHCAT | I
IR 5H Frgey | qH QAT aTq gea §
qATE q9 qF a°aT § qAx | wAv fm
FT Y A T FET & T TAAT ol & |
# e Fg | Y 937 §, JFeT A9 §
Y dzar § X §F Sg 9F g% AT
qraw g% | gufay gay ax 9 w7 arar
FTAT IHTH H7 QFaH a8 FI 3497 I35
AT 39+ g &g Fa7 JoMT A1 |

' wat @ faAr fowe aman w4 A
Fray 2, foee a9 39 9 7 59
fraza ot a1 =T 35 gam W I
q 1 &7 Fgd QY AT FRE F
A AT qAET FT @7 AT g
gauar ¢ & 947 7 97 9I &F 3T
g 338 & At faar | fqar fegz aran

©FE ATl 9T Sy FEATEY 7O §
T FY 9T W & 9y 99 FY qOAEAT
W T & HIT AT A Ag ATEAT e
ST @t g fF faar feswe amr @m0
S g | Ofew zHS 9 & ary "1E

T & 3F ¥ WA T g & (%
Iq | St gfew #7 zqeest § ag agd
FETq T\ 29 9GT A § o9 qTET
U JT AT TEAT AMRAT § | e e
§ 1 &2e qfem atd F19 F9 § T 8
a%|g & =a faaer #1 Ffr gam
®T Fifere FI7 § | T @ glwg Fray
H1 3HX YT T FT AT A foaar §
7T fHT A7 3 7 a¥T fowve w w9
A gAY TIM A T § HIT T F AR
AR A N AT FF F AT E ) UH
iz uF w2z 9fow a1 v aF fowe
FAFX 7 9% {war a1 S99 TR
aig fegas stz @gr & qo &% a7
4 77 & A afrent A @Y 0 ogw
9% fewe 9% T Fg A 5@ g7 aFR Y
oW o 1T FF &1 AT FAT fehz F@mT
grar? fam agradt 3 | swa s afag
ar> 7 war fw g W T ¥ AT
A A +f g W A g, gt
gvE T d<E F ATd AET FEAT ATCE
WA & 39 FmERd § @A W
Wt foge #9edl &1 S@ad ® qOH
afaT® & A9 @A 92T 8, HiT aIe
# oAt afh S&at & o 39T 9
ST EIAT § | U AR I« a8 fEwe
FAFEL AT § TAT AT 4T av I9v
qRT ag gfacse WY uF S arer
ST T AT | T I 7 39 fewe A<
FT AW@T A1 9T T AT LT VHT AL
Fg1 5 grar o Wy O fw T &
qF T & fgraa 1 f W gE T
IIET T a<g F1 AT FT at A T8
ﬁmﬁwwmgl'ﬁw
FAFL A qA AT FFeRr gAmn o
3§ 9T frme FHATT T A A AHA
g, 79 Fg WX I § WA AT AT
TNT a9 gy o197 F TF AT A )
™ qIE FV YA T gEr @Al
§ sifs o o At @ g1 gfm
TEGN HT @ HHAEL F 9T
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[ e Do Fa]
T qIE FT G TGl FTAT AT |
S F G AFEL F AT T AE
FT 09gR FXT § a1 HTH S¥al F ar
FAT FIA ZI, g W FET & TTHA
T THT §

T TET K F UF geAT wT A9
F IR AT ATGAT § | FIE &7 AV
& #1 ae § fF uw gfew Fieaw
A FAAT 2 F TF ATAT FT ATH AT
&% foar | o T 9 fesd § 95 4
ST ¥ ft 98 @weT F#¥ g7 faw 9%
AR A S =T WL IWE & T8
Sg e 39 fesq F 9 WA Q¥ 9
Fieeaw gae fesq @ F@r T AT |
TS 7 39 AT § T fF grerT aE
aﬁg;tﬁﬁqra TR, W T
0 FTF I AV agT TR A9,
JH FgT T 3T FT AGAT R 33T
ATHT, gW TS TAT § gfer Freafa
Fr R #0199 78 TS AL
TEIA R GEAT AR IT F FH weAT W
fawE 3T SRS A Y Q1 99 A
stE #T Fg7 fF g of gfre & @
T H N e § g, T F a6
AT 7 37 avg ¥ farprad ag T
Sifgd | 3@ geAr &1 fowww O}
F wfwwifai & & &1 0 fg A
W qF a7 Tg Jor F 3w ey
H 7 FEAR! g5 & | g ¥ o¥
JET w1 Wa AfawieEt & 919 g
§ f9 &7 0 Sar #1 r FET
grar & a7 WY FoAT FR RS & fF
ATITOT FFaT F FAC T Aqar R |

7 gfem wfasrdr W@ A S A
g YT I J99 & S99 F |1y
fos #T ST fr ST FEN E

T FT ATEA & FT AT HT Ty
g | T A § A SH A A
A, T AR 999 w9 K IT 29§
THT & AN AW H F A Q97
F@ & | AT F fesat § g9 F uSie

gT 3@ WX I A & W qasnar
S 6 TG FT AT FT @ & | T
TRALl F W IH AT &7 e Ay
WL AT TF g FTH JA1Q & | A\
7Y S q A ag argAT § fR 9w =
T foamig wq@ % 1 3w & 9y & =y
st & gfew sfusifed #1 ag w9
g strn & R F Yo gfaw mfmfat
F1 3@ 919 # fgema #< ¢ f& o
giyerd W) TEE F g A"
¥ gfas 39 F 9% T FL |

[a F qrged § A A aga @
g € fo & a1t § vl A e
&% Fg faor § # wre oAy o
7 gy faamr # osaEr o
FT AT &, § WY TTTRT 39 GFAT F TGS
AT E ) T F AT G A T A
F gaedl WY e faamr &t i e F
0 & fag aurs ] g | 9g wEAr
g fF e fawmr A @i A &5
AT FT T FA A qgA qe fwAv
3 frg o W 3T wtE m A g
fo= 1 qf 9% g3 7 & § Wl
faas & soe T |

WS a0 IS | fogeq #1 J=w
ENT | W 9I° F MR A Y wRS
FAE TR IW AT H OF qSA§ | T
A & grE # qgd § F1 Wa A
#1 AR & g o @ € O T qvay
#gw 7 . g f@ §, 9w § 399
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Framr g7 97 3fea eam 3T iR e
FIATE F1M | a8 a7 a7 & 6F 99
BT IS0 | U A9T & ar faar
AT § Ry 9w & W s o feer
QET & SY ATk FeT v fraems T
& ) 98 @Y fge 9% 2T ¥ I
M 30-3Y FE #T &, WX a7 WY ¥
fear s oy aga @ fewd o 5@
a7 &, a8 T &1 S | agh q% 3D
e wfee & foa o oo &Y & W
T QT T F4T e st g 7
9 farrd gT & s )

IS AT AT T us afaT oq
g1 9g 9T T AT A & AR
3T FY giaar & fag w18 famy swaear
TE B 1 ag T A FAT & S Fie
T § 39 § Fad ST g9 artast
¥ fad & 939 Y sy=ear ) g ofa-
gifes w9 & g3 g ¥ o W
TR F gET § A g, S|}
T F AR & oA g TR O N
FT1 3fewr &= g & fF 7 W s #Y
Y STg FET YT § 1 WL WT FgT 9%
T g7 i g a7 g 99 § Fr
AT BT qF Y T dER a9 & At
F fag aga gfaar & sad o) 3
AT &80 9% ATOW & 99 43 Hi a1
g |

I | 94t & faf & oo &
I AT qgd TSI /T F AT §
firry 9% fee fard § aga we Somn
gear § | W@ fawum & AR ¥ ag
T @t =t TE g fF bt & A |
A} & fape foaq |7 freft e #Y
Ffoare T &, 3 Twg faa = ¥
fercag mawa € | ferg T a8 &
fF o frdy @a # TSy WAy g @)
Zq gwg fade 12 feweax &Y faga
gadt § #wR A & fove faem |
TET TN IS AT B 1 W,
8 R.8.D.—3,

ATTET AR e ¥ i ¥ G ' At
¥ S AW A & Ig W A TG G
frerely & o feme 39 § ff 9 2
FT GIHAT FAT 7247 § 1§ F 39 av ey
F et Tod F LA AR AR I
girifal ¥ o7 R fFar o)
I &1 ST W g 9T Ar T fE
79 Ifad O W R &1 ¥ uE
aar g fF om g i R
aftrerfal & T = T W T A
iy & 5 S gy ox fewen) &
e | § agt Ft FACT FT GEH §
AR 3 a0 F 7 @ aay § agd
forar-o2Y & SR FIT ¥ @7 A
T | feg dmR # o o @@ AT §
fr wra-aw & fags W @@ €aw §
agt 7¢ 3 g7 1 fogeax 7 @
Wi I T g R A & By
AW #Y A AW T Qo a1 gy fime
fede 7l M 9= TR A fewe
FAFT TP 17 F I W § AR
T 3 R are BT I | § |
39 @ ¥ Aty @y IO O J
TgT 4% 3 9%y § # Ffear=Al T
AT FAT 99T § )

wmﬁiwg‘\m:-mmm
g g '

st wegarea o d@: QX fuwe
#IX AT |TFAT § |

Jerwafa wgRw 0 FT 7 @y
qig fie sat & g §

STt wrgarr o @ ;MW F AR
ot wfafea @99 fon 8, 59 & fog
# o9 F TIAIE [T § AR F AT
aw OF fe § aura # 7 3m g
dr & % T a1 5 S ag=w ¥ fog
MfAgT & F3 THC FFE ZIAT & o
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[t sarare dte &)
e, foFe FdFT AR gEL W &
T a9 T SWAT § §E0 qEd
AR TRTREF F W & | 39 A
9 fefe FAgeT ¥ FHT TE AR T
qRT FT Y 1T At wH & fgeme
g ST ¥ | gafag § a8 faaew s
fF A0 qFfr aremar & wo | fag
aut § o7 g W &1 A g
I & FAT & AIAAT TG qGF & FAN
TH THIT I FAAET 99 FT A §
™ g%y | faia &% s 3 @ AR
T FAH AT FEIFAT S | T H T
Fg1 fr afs o3t & faai 7 fogeo R @@
@ v gfawr o g wiw @R A
o oft q3 | 3 A% T A ad wies
o § wwg far 7 S §5 W A
T &7 @ & 39 F fag i A w}
HIAAE {AY S AT AT AT

Surr B. K. MUKERJEE (Uttar
Pradesh): Mr. Deputy Chairman, Sir,
this House has been discussing the
Railway Budget at a moment when
the country and the Government are

going to embark wupon the Second
Five Year Plan after successfully
implementing the first one. There-

fore, this House naturally has got to
look both backward and forward
with a critical eye.

There is no doubt—and nabody
probably can challenge it—that the
Railways have over-fulfilled the
target laid down for them in the
First Five Year Plan. Therefore, the
Railway workers and the hon. Railway
Minister deserve congratulations from
the Members of Parliament as well
as from the public in the country.

There has been a criticism by cer-
tain Members on the reduction in the
plan outlay for the next Five Year
Plan. But they have probably lost
sight of one very glaring factor which
happened during the First Plan. That
is, the Railway had to receive for its
plan outlay Rs. 80 crores, but the

Planning Commission, because it
found that the Railway was making
a progress in the successful imple-
mentation of its plan, came forward
and allocated a further amount and
the fotal amount that was allocated
thereafter was Rs. 151} arores, instead
of Rs. 80 crores. In the next Five
Year Plan, they have reduced about
Rs. 355 crores from their original
budget of Rs. 1,480 crores. I have
no doubt that, if the Railway makes
progress—not only expeditiously, but
with caution and economy—they can
find out these Rs. 355 crores from the
very allotment now made which is
Rs. 1,125 crores. They can find out
Rs. 355 crores from this amount, if
they now carry on with their work
more economically.

The railway has maintained the
upward trend in its earning—both
passenger and goods. It goes to the
credit of the Railway Minister no
doubt, but more so of the Planning
Commission and the Government at
large, because it indicates that the
country is prospering; more people
are travelling; and more goods are
carried. That is a sign & prosperity,

though there are certain criticisms
about the national income being
raised by 18 per cent. From this very

index of the position of railway
travel in the country, we find that the
country has made progress and the
country’s overall national income has
increased.

I am glad also that the hon. Rail-
way Minister has been able to arrest
the upward trend of claims. But he
must not stop there. He must
eliminate the entire figure. For the
next year, he has presented an amount
of about Rs. 2,64,00,000, and for the
payment of this amount, the Railway
spends not less than this sum. If he
tries and takes action to eliminate the
chances of claims, then he will save
about Rs. 5 crores annually. That
will give us about Rs. 25 crores during
the next plan period.

Congratulations are no doubt due
to the hon. Railway Minister for
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several achievements and also several
ideas he has got, if they are achieved.
These achievements are really worth
noting and worth the conferring of
our congratulations on him.

There is the travel concession for
return journeys. Third class will be
abolished. But these have got to be
extended far more. Then we have
the corridor trains. We now have
the Perambur Coach Factory and
with the coaches that are now being
built there, I hope that the Railway
Minister will try to provide us not
only one or two as an example, but
all the trains must be corridor trains.
That will eliminate the chances of
running-train burglaries and murders,
apart from the fact that it will reduce
overcrowding also.

In this connection, he has wunder
contemplation the provision of loud-
speakers and cinema shows also.
Though there are certain Members
who oppose the use of loudspeakers
for announcements, nevertheless, he
must proceed with his scheme as
early as possible. Then about the
Staff Benefit Fund, he promised last
year that he would double the rail-
way contributions to this fund and I
am glad to see that he is now trying
to implement that promise.

Adequate arrangement is also under
contemplation for the training of the
railway staff, and this will enable all
the railway staff to fill up adminis-
trative positions, which should not be
confined to the relatives of the people
who can otherwise satisfy the depart-
ment. With this training, the rail-
way staff will now be very well
equipped to man all administrative
posts, also the superior service posts.
These must not be the close preserve
of only a few fortunate people.

I would now like to refer to the
Depreciation Reserve Fund. I hope
this House will accept the request

made by the hon. Minister to raise
this from Rs. 35 crores to Rs. 46 cro-
res. This is a good sign and it will
help him to effect more economy on
the expenditure side of the Railways.

The Second Five Year Plan aims at
two fundamental goods; one is the
provision of more employment
opportunities for the people, and the
second is to remove inequalities in
income. I am sure that the Minister
and the Deputy Minister are fully
aware of the fact that the Planning
Commission has fixed a ceiling on
income and salaries. The Commission
has laid stress on this as being con-
ducive to the implementation of the
policy of the country, i.e. the esta-
blishment of a socialist pattern of
society. I am surprised to find
that, in spite of this target fixed by
the Commission, i.e. Rs. 30,000 for any-
body in the country, the Railways
still provide Rs. 4,000 per month for
their officers, These should be
reduced in view of the fact that we
are going to abolish all inequalities.

I find that the Budget provides
Rs. 604 crores for engineering cons-
truction and stores purchases for the
next year. If we are careful, and
if we try to effect economies in this,
we can find all that has been cut by
the Planning Commission i.e. Rs. 355
crores. Even if we save at the rate
of 5 per cent. we can save a very con-
siderable amount.

Now, I have no time. So, I will
not go into details. I would only
make a suggestion to the Railway
Minister about engineering contracts.
Though the Railway Minister in a
sense agreed to abolish contracts, they
have touched only the wrong end of
the tail. The Deputy Minister was
the Chairman of a Committee that
was appointed, and they touched only
the wrong end of the tail. They
should abolish all contracts in  the
engineering department, and for that
purpose I am going to make a sug-
gestion which the Ministry should
consider, i.e. the setting up of a Rail-
way Construction Corporation. This
will save us a lot of money and the
Railway Ministry will be able to plug
all the loopholes through which Rail-
way money is wasted. They provide
in the estimates not less than Rs. 124
per cent. as profit to the contractor,
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but the contractor makes much more
than that and the officers are also
thriving under the shadow of the con-
tractors.

Then a word about the surcharge
of one anna. This is a good idea; I
am not against it, but with regard to
the experimental scheme of carrying
consigments quickly by express goods
traind, the Minister said that, if the
goods are not delivered in time, the
extra charge will be refunded to the
person concerned. I think this should
not be done, since this would lead to
railway officials misusing this and
helping merchants. There are natural
calamities, and if because of them,
goods are not transhipped in time,
money should not be refunded.

Then, the store balances should
be reduced. As it is about Rs. 55
crores, and the Railways are contem-
plating to add another Rs. 29'5 cro-
res to this. When we are demanding
that the balance should be reduced—
that has been the recommendation of
the Stores Purchase Enquiry Com-
mittee—the Railways should not go on
increasing the balance by another
Rs. 295 crores. I am opposed to this.
Not only should there be no increase,
but they should also reduce even the
present amount of Rs. 55 crores.
2 Because if these stores are

kept for a few years, then the
surplus stores are not used by the
Railways, The Board in this year’s
report say that the surplus stores now
left over represent items for which
there is no appreciable demand from
the Railways. This amountto Rs. 3%
crores which is considered to be wast-
ed. So not only am I agairst this
increase by Rs. 293 crores but I want
to reduce this Rs. 55 crores to a mini-
mum figure and I hope the Railway
Minister will take into consideration
‘the reduction of store balance.

Then a high level delegation is sug-
gested to go to other foreign countries
for purchase of steel. Steel is not an
item which is used by the Railways
alone. Itis an item which is
required by every industry. Se

., according to the recommendation
i the Stores Purchase Committee,

of
the
Railway or any other department
cannot purchase all the steel or any
other material except through the
vroper channel that is acceptable to
the Government of India. Therefore
this high expenditure in sending a
delegation to other countries for
purchasing steel...... :

Sarr O. V. ALAGESAN: 1t will
be a composite delegation. It will
not be purely a railway officer’s
delegation.

Sarr B. K. MUKERJEE: What-

ever it may be, anybody may go in
that delegation. If we get a report
from the normal channel of purchases,
if they say that they cannot do it,
then Government will consider whe-
ther to send a specialist from this
country but before that, I am oppos-
ed to sending a delegation to pur-
chase merely steel which is not an
item specially required for the Rail-
ways alone. Steel is required for
other industries as well.

SHrRr O, V., ALAGESAN: It is
being done in - addition to normal
channel of purchase:

Surt B. K. MUKERJEE: Again,
there are chances for economy also.
The Railway Minister, in the begin-
ning of this reorganization of the
railways i.e., th#& zonal system,
assured this House that before five
years pass we cannot analyse the
result of the reorganisation of the
railways and he said during his last
budget speech that full satisfaction
has not been achieved out of the
zonal system but he did not wait for
these 5 years. He did not consult the
Parliament but he has created
another zone, Why was this system
adopted? It was only 1to effect
economy in the railway operation.
If we increase zone after zone, we
provide avenues for so many higher
officers. Is it going to give us an
onportunity to effect real economy
in the railway operation or it will
increase our cost of operation? 1
hope the Railway Minister, if he
wants to increase any more zones, he
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will come to the Parliament because
Parliament is the authority as he
assured that they would get an
opportunity to scrutinise after five
years,

I have not dealt with the labour
problem though some Members want-
ed me to deal with the labour pro-
blem. Regarding staff matters, the
Railway Minister wants to introduce
the system where the railway staft
will participate in the management
of railways and not only that. He
has requested the public as well as
the staff to co-operate in the elimina-
tion of corruption from the railways.
1t is a good idea no doubt. The sug-
gestion is not new. I can only sug-
gest but I cannot go into details of
that problem. Some Members feel
that it is the Railway Minister alone
who has got this idea but they are
forgdgetting that there are departments
in the Government of India who have
not only suggested this but they have
carried it out. They have implemen-
ted the scheme and how that is work-~
ing I will ask the hon. Minisler or the
Deputy Minister for Railways because
it is very near to his home-—he can
go to Bangalore and copy what the
officers in the Bangalore Indian Tele-
phone Industries Ltd, are doing inthe
matter of participation of staff in the
management. I am very doubtful,
with the present set up of the offi-
cers in the Railways, whether this will
be possible. Because we have
nationalised our industries but still
the bureaucracy are managing our
affairs, They don’t care—not only
for the railway workers but even for
Members of Parliament, They don’t
like to talk to them. They feel them-
selves far above the M.Ps. and natu-
rally they feel that they are above
the Minister and the Deputy Minis-
ter as well. With this set up it will
be very difficult to implement this
idea. 1t is a laudable idea, no doubt,
but you must remember this. The
Minister gave us an assurance last
year about certain things which I
find wanting in his report, nor has he
implemented. At page 31, paragraph
68, of last year’s budget speech about
staff amenities it was said:

“We have under -consideration
the opening of the rest homes for
staff at suitable hill stations or sea-
side resorts or other pleasant places
and surroundings where they
can spend their holidays—inexpen-
sively and in reasonable comforts.”

He assured us like this last year but
no steps have yet been taken to
implement this idea. So I saw prof.
Ranga was much pleased to find the
Railway Minister giving him a new
idea. This idea is not new though
to the Railway Department it may be
new when we talk of co-operation of
the staff in management because the
management is too bureaucratic and
they are still following the policy
which was followed in a colonial
country and till a few years back in
this country. They are still pursuing
that policy. Therefore unless we can
change the set up or change the mind
of the railway officers at the topmost
level, that is Members of the Rail-
way Board, there is no chance for co-
operation of the staff or public with
the administration of the Railways.

About the reduction of the classes,
it is a good idea. But if we want
to reduce the classes, the Minister
has got to reduce the class in the
Railway Board office itself. I am not
going out of Railway administration.
In the Railway Board office itself you
find on an average—I am talking
about this year’s budget—an officer
gets Rs. 14,000 a year and the staff
gets Rs. 1,600 on an average a year.
Where is the equalily in this? If he
wants to reduce classes, I am one
with him and everybody in the
country will be with him but he must
experiment this in his own home i.e.,
the Railway Board and that is his
own Department.

off ¥ FEE@ (AITT) - S9EAT-
qft wgieT, o9 ¥ 93> 7 99 fafaeex
T 9T ANE B JIRFAR [T ATEAT
g fF ol 7 ag7 38 QU & FW
fod & | AT qH THW qAC FT A
T 9§ F & q6QE AT 6 Iq &
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W @ faege Aewe w1 fEr
T A aEe & Ay o R e
fafrey few asg & ot & e
g a1 =@ arafes 5w ¥ g9 A
&1 ST o AT 93 WIATH LI AT
AT N IHH T JF AS qsaral
T gE ity Wit uF agd §9T
T2, AT AT WIF A ATUAT, FH
T @ E ) I Y fF g o oase
§ g QT qurare e srEr e
¥ WA @ Fr grag qu, fw
A g fr Sw A A qeelt gl
I I W@ |

WIS LT FT A Deww faa-
TA FAFIS & | W@ § arfem &
Ay A w09 &9 Yo IH AT
g & | A9 Deww F fawge wFAS
@R ¥ g v s o wwar € &
g ¥ qaifedd #1 fFw FeT qwerw
BT WY | T & FATAT Y qTHT TR
g 9€ dgT ST g, IET ATRA &
qgT AT WTWE TR AT EET 9T
AT § W ST HEIET QT HIAT
g fefifae ST 9|y § ST &7
qga g fewwa T 0

TG LgT ¥ TG A A A
¥@E Ffaw o7 ars g ®r gEieat iy
TEE-IRE X qE-AE fAmr g
AN FLAT 9247 ¢ | TW F qQAqCAD
AT AT H qFR T A9 fafaedy
& %% a2 faar fF 3@ A geEa #}
o s T a@ ¥ s § &
st &= e T 8, ST %8 ¥ Wi
& ot faw a=r foar @ o ¥
FY fowwa g2 & 919 1 IFFT THEEE
& @79 Fgar qsav & fF i 9% I
TR F qasar J&r & 75 F )

Wt § 9 3far = & 98 99
® Qv F frgrer & aga ger

WX 9 § SATET AAT(ET AT q14 Av
FaT 9% g & ford FTRr S Agy
faadt & | sufed § 9= fafaedt 1
AT AT F T ©F 7 qh f&oer
TEaT § WY IFE F¥ar § 5 e
fafaedt. g9 T Tast FO0 7R 57
TEATBE BT L FTT AT HIAA FAT |

Surt O. V. ALAGESAN: There is
provision made for Bhopal. It is
found under “Works Programme’.

Dr. R. P. DUBE (Madhya Pradesh):
Yes, Rs. 12 lakhs,

off ¥4 wa@ : q@H A § Ag
FEAT Arear § fF Aem 9%w uF a9gq
qT 17T &4 o7 @T & | T qreq A
o6 Fgfada-g ¥ fagre & aga fagsr
EAT & | I FT IGA § a7 9 & 5
3@ i FT W agd A qESAr
& g ¥ | gt aga #f QY TG § 9@t
qZ W} gF I AL 98 q1% &, I«
79 ot w1 ¢ 6 o7 g gu samt &
I AT ATZA Aeq § T FAATS A |
I dF9s vofgry @¥ §, FEqT T
ofQr aay 2, 9g & ¥ &y ATER
3T §X TF AT TEAI § | G FT FATH
fraeeg & agg fiw &, &gt av W=a
AEA TA FT TG TEd F€@ & |
TR TG 9T AT ATIT 99 9T g
T AT FLHTT FT FIAREAT AT T
I 7T F R0 &7 397 grora =y &y
STy o

fad ara St g7 wo wAT ]
FIEARTF @ F AT 1 A
I T I AT a1 AT & 9% G A
et A arfeAt & fogd A gw g
2 | 7% uF fagma gratee segfasam
VI TH § 9 a7 femy oA Ay
HEq WILT AT 57 T237 & a9 HqAS
T I # 9gT ggfagd g S | 5w
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Surr O. V. ALAGESAN: There is a
proposal for the construction of a road
bridge.
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Dr. P. SUBBARAYAN (Madras):
Mr. Deputy Chairman, I join in the
congratulations that have been
showered upon the Railway Minister
on the present Budget but there are
one or two things I would like to
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bring to his notice. The first is the
matter of gauges. I think it is time
that especially with planning, we
began to think of a single gauge
throughout the country. I feel that
from every point of view—whether
strategic or from the industrial point
of view—the same gauge will save a
good deal of money. When first the
railways were mooted and built, the
then Government naturally thought of
strategy and so we have these broad-
gauge lines in places where their
military strength was to be concen-
trated. Therefore, you will find most
of these metre-gauge lines running
through places which are not of such
strategical importance, especially
down South because it is not a terri-
tory of strategic importance. From
that point of view, you will find that
the metre gauge predominates in the
area from Madras to Dhanushkodi
Pier, Madras to Tuticorin and some
parts of Karnataka, like Hubli, etec.
The metre-gauge also predominates in
areas like Rajasthan. I would, there-
fore, like the hon. Minister and his
Deputy to consider this point of view
so that, with regard to planning, they
could arrive at some decision with
regard to the gauges. For instance, in
Great Britain, they changed to the
4 6” gauge—what they called the
standard gauge—because they felt that
it will be easier to build with these
4’ 6" than the broad-gauge and they
did not want the metre-gauge because
the speed of the trains on the metre-
gauge 1is certainly much slower.
Therefore, 1 would like them to con-
sider this paint of view and to come
to some decision with regard to this
matter. I would personally like the
4 6” gauge to be adopted right
through the couniry because it will
be cheaper in some way and also will
give them time to plan, say, during
the next three Five Year Plan periods.

With regard to other matters, I
would like to bring to the notice of
the hon. Minister the question of
cleanliness on the railways. I travel
a good deal and I know the conditions
in most of the compartments. For

instance, the hon. Minister knows as
well as I do, that the old first class
compartments had reading lamps and
comforts of that kind. Today they
are not there. No doubt, he may
reply that it is only the second class
which has been upgraded but even
though the old first class carriages are
being still run, I find that some of
these reading lamps have been taken
away. I do not know who is respon-
sible for this situation. The place
where the lamps were fitted is blank
on the compartment walls.

Sur1 O. V. ALAGESAN: It is pro-
posed to provide reading lamps.

Dr. P. SUBBARAYAN: I am sure
the hon. Minister will have the right
to speak at the end. I do not see why
there should be this running com-
mentary on what I propose to say.

SHrr O. V. ALAGESAN: I thought
I could clarify.

Dr. P. SUBBARAYAN: I am
accustomed to what I would call
Parliamentary practice and it is not
usual for anyone to interrupt unless
the person who is on his feet yields.

To go on, Sir, with what I was say-
ing, it is strange that in spite of the
care they take—and I know that they
take great care, and quite a number
of men come and clean the compart-
ments—I find that cleanliness in the
compartments is sadly lacking. I
hope the hon. Minister will find out
some method by which at least clean-
liness could be taught to our public.
I admit that we lack sanitgry con-
science and we are not even careful
over these matters but still I think
this could be easily taught if the staff
would think of all these things and
see that at least the compartment and
the appurtenances are kept clean.

With regard to the large building
plans which have been adopted, I
would like to point out that Afirst
priorities should come first. Improve-
ment in stations, etc., may be neces-
sary but, at the same time, they ought



1449 Budget (Railways), 1956-57 [ 2 MARCH 1956 ] General Discussion 1450

to think with regard to the plan of
theirs and do first what is of prime

necessity. They should adapt their
building programmes with these
priorities in view and not merely

spend money on improvements of
stations. I admit they are just as
necessary as anything else but at the
same time, one must realise that there
is such a thing as priority. I am glad
to say that the Railways are still not
merely a national asset but a national
income producing industry, if I may
use such a word, and the Railways are
certainly helping the General Budget
as they have done for many years. I
am glad that they have been able to
get out of the Planning Commission
enough provision for improvements
though I do feel that they might have
got a little more because the railways
are very important from the point of
view of even heavy industries. If
these goods are to be transferred from
place to place in a rapid manner, the
railways will be the first necessity. I
am, therefore, glad that they have
been able to get as much as they
have got and I wish very much they
would get more.

I would again congratulate the
Ministry on the way they have
managed the railways.

Sarr N. C. SEKHAR (Travancore-
Cochin): Mr. Deputy Chairman,
though I have no bouquets to give to
the Minister for the rosy Budget he
has presented before the House, I dp
recognise what has been achieved so
far.

[TaE Vice-CHArRMAN (Smrr H. C.
MaTHUR) in the Chair.]

At the same time, I must mention one
important point which had received
rather no prominent consideration in
the Budget. Only two Members have
made mention of that fact and it
relates to the question of wages. The
Deputy Minister, in his speech yester-
day, issued a call to the workers to
rise to the occasion. Both the Minis-
ters are full of praise for the workers
for what they have done but, at the
same time, it is pertinent to consider

why the Ministry is so negligent
regarding the question of the improve-
ment of the working conditions of the
ten lakhs of employees in the Rail-
ways. Nobody can dispute with what
the Minister said with regard to the
wages, especially in regard to the sum
of Rs. 64 crores allocated mainly for
the extra staff required for the hand-
ling of the large increase in traffic and
intensification of other activities but
the Minister did not explain or even
mention anything with regard to the
agitation of the employees for a drastic
revision of their wage scale. From
the Budget, one can very well under-
stand that the policy of not only this
Ministry but of the Government of
India as a whole on the question of
wages is one of freezing the wages,
and the Budget itself is the index of
the working of the mind of this
Ministry. Agitation is going on among
the employees and even the Ministry
feels that there is widespread unrest
among the lower class employees
particularly. So redently as the day
before yesterday there appeared a
report in the press that the station
masters and the assistant station
masters in the Ajmer region—it is
going on in other regions also—met
in a conference to give vent to their
grievances. Their demand is that
immediate and drastic revision of
wages should be considered and
brought about because the present
wages or the salaries given to these
employees are based on the recom-
mendation of the 1947 Pay Commis-
sion. The position then was entirely
different from what is obtaining today.
Class IV employees get an income of
Rs. 78 per month. Class III employees,
the workshopmen, the artisans, etc.
get Rs. 135 a month. Another section
of the Class III employees, the station
masters, ete. get Rs. 165 a month.
Moreover the station master, on whom
the biggest responsibility is placed,
starts with Rs. 64, that is, his starting
pay is Rs. 64. It is these sections of
the employees who had started to
raise their voice a long time ago for
a drastic revision of their wage scale.
Yet the Ministry did not give due
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consideration to this matter. So also
about the Travelling Ticket Examiners
we all know what sort of work they
have been turning out. These T.T.E’s
are another section, who are the most
aggrieved section of the employees in
the Railway. They have been send-
ing representations to the Ministry, to
the Railway Board and also they have
been writing petitions after petitions
individually that they should be
recognised as running staff, and their
number runs into lakhs, but so far
they are not recognised as running
staff. All the amenities which ought
to have been granted to them have
not been so far given. They have no
rest houses. I have seen so many
T.T.E’s. sleeping on the platforms and
sleeping in the verandahs of houses
in the nearby streets. When they go
to a rest house intended for the run-
ning staff, they are either driven out
or told amicably or gently, “There is
no space; we are here; we want to
sleep.” That is the situation. Once
there was a complaint from Mangalore
to the General Manager as well as the
Railway Board that certain Ticket
Examiners were in the rest house. The
inspector went there to examine and
asked them, “Why are you here? It
is not intended for you.” Then that
inspector had the check to ask those
people who were in the running staff
whether these T.T.E’s were giving
them trouble. They said, “No”. So
that is the situation in which these
T.T.E’s are placed. Then, they have
no living quarters—no quarters were
provided for them. At the same time
the so-called rent allowance given to
them is very meagre and that too is
withdrawn from those who get more
than Rs. 100. Further the dress given
to these people is not adequate enough
and they have been clamouring for
adequate number of uniforms. When
such is their condition we hear the
Minister complain about the increase
in ticketless travel. Yes, it is bound
to increase, not only because of the
poor economic condition of the masses
of our people and the unemployment
situation existing, not only because of

these things, but also because of the
scant regard given to these employees
whose responsibility it is to see that
ticketless travel is checked, and when
they are not given a fair treatment
they take an indifferent attitude to
this ticketless travel and they say,
“They are not different; they are also
jobless. When we are in jobs and we
get so much we are not satisfied. So
imagine what would be the condition
of those unemployed people. Natural-
ly they would have to migrate from
one place to another in search of jobs.
To purchase tickets they have no
money. At the same time they cannot
remain idle in their own places. So
let them go scotfree. Why should we
bother about them?” Well, that is the
indifferent attitude they take, at least
some of them. I have talked to so
many T.T.E’s and asked them, “Why
is this ticketless travel going on like
this? Why don’t you catch him?” One
of them replied, “Why should I? He
says he is coming from a long distance
and is in search of a job and he says
he has no cash with him to buy a
ticket. Why should I trouble him and
get him jailed?” Well, that is their
attitude and I do not know whether it
is the general attitude. So also you
go and talk to a gangman, or the
people in the loco shops and you will
find that they are not pleased. The
Minister is talking about efficiency and
all the rest of it. He says that effici-
ency is very high; but in fact it is very
much on the low ebb. Yes, it has
never been raised to a satisfactory
level. That is because you are not at
all giving necessary attention to the
grievances of the employees. In view
of these things it is my request to the
Minister, since our Government is a
welfare Government or rather our
Government is embarking upon build-
ing up a Welfare State and some
development works have already been
taken up with a view to set up a
socialist pattern of society and when
we are taking up the different deve-
lopment schemes, that he should also
give due consideration to the human
factor. Whatever punitive measures
you may take, however much you
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may utilise the Home Department to
oppress and harass the workers to do
their allotted jobs to your satisfaction,
it will not work well. So what I
would point out is that, as the Minister
claims, =all is not well and one
important side of the human factor in
the Railways is neglected and not duly

considered, as it ought to be con-
sidered in time. So along with the
investment in other capital goods,

rails and other things, you must also
invest something in this, you must
also take up the question of revision
of wages in the appropriate time and
keep the workers contended. Mere
patriotic appeal will not do. Of
course, they are also patriots. If we
examine the records of the Ministry
itself, the Railway Board itself and
also if we go into the actual state of
affairs that obtains in every section of
the Railway Administration, we will
come to know that wastage and pil-
fering and such other undesirable
things are taking place everywhere.
These can be checked. But how can
they be checked? Is it with the help
of the police? You may try it, but
the police will also jomn the people to
get a portion of the booty. That 1s
what is going on actually. We have
increased the number of policemen,
the security force and all that. Still
is that being checked in our country?
Also are other crimes being checked
m our country? They can be checked
only with the consciousness of a
higher level of cultural development
and the people’s contentment of their
social and economic needs. Without
that it is very difficult. That is what
I am trying to drive home to the
heart of the Minister. So it 1s very
neuessary that this question of wages
should be taken up as early as possible
and also the case of the T.T.E’s. They
are not unimportant sections of the
railway employees. They are so
important as they are the people who
can increase the earnings of the rail-
way by checking ticketless travelling.
Now we have appointed separate
magistrates and special squads and
such squads are working, but even
with the help of them, unless the

Ticket Examiners themselves take up
the responsibility to check and stop
ticketless travel, whatever squads you
may employ to put a stop to it, the
campaign against this will not be as
successful as you expect it to be. That
is our experience and we see it every
day in the trains and everywhere.

Then another point that I have to
bring home to the Minister is with
regard to the grievances of the
employees at the Cochin Harbour Ter-
minus. They have been demanding
island allowance for a long time. They
have applied to the General Manager
of the Southern Railway. They also
told me that they have represented
their case to the Railway Board.
Theirs is a deserving case and they
should be given this island allowance
because they are living in an island
where there are no shops and where
no quarters are available. Only a few
of the employees have got quarters
there and all the others have to take
up their residence at Ernakulam North
or Alwaye or sometimes at Chalakudi.
And they have to travel all this dis-
tance to come daily to the Harbour
Terminus to report themselves for
duty. So far as those who are in the
Terminus itself are concerned, if they
want to purchase anything, they have
either to come to the Cochin market
or to the Ernakulam market and for
going to and fro they have to pay bus
charges, five annas a day for Cochin
and seven annas a day for Ernakulam
market. They have to meet this
expense out of the meagre salary they
are being paid. That is a dry area not
in any other sense but in the sense
that it is not a market place or a
residential area. It is only just an
official area where certain limited
activities are going on. That is why
they say that they should be given this
island allowance. The same is true
of the port employees also. All the
employees—the port employees as
well as the railway employees—
require this island allowance. So 1
would request the hon. Minister here
from the floor of this House that due
consideration should be given to their
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grievances and justice should be done
to them.

Tue VICE-CHAIRMAN (Surr H. C.
MaTHUR): It is time, Mr. Sekhar.

Surr N. C. SEKHAR: I want some
more time.

THE VICE-CHAIRMAN (SHrI H. C.
MaTtreUR): No; I am very sorry.

Surr N. C. SEKHAR: Then, Sir,
there is the question of divisionalisa-
tion. As the hon. Mr. Madhava Menon
said, we hear that the Southern Zone
is going to be divided into six or seven
divisions and the headquarters of
these divisions, as far as we know,
are proposed to be located in other
areas. If this divisionalisation is part
of a developmental scheme, then the
Railway Ministry must see that the
development is distributed more
equally so as to be beneficial to all
areas. Sir, we are going to have
Aikya Kerala and it also is badly in
need of developments and develop-
ment of railway zones. So, the head-
quarters in that area have to be locat-
ed at Shoranur. You know the
importance of Shoranur. It is a junc-
tion from where trains run to Cochin
Harbour, Mangalore, Paddanur etc.
So it is our request that one head-
quarter should be there. (Time bell
rings).

Now, Sir, with regard to the zones,
the Southern Zone has got nearly
6,000 miles and if it is divided into
two zones, the administration will be
able to run the railways more effi-
ciently and also increase the efficiency
of workers.

THE VICE-CHAIRMAN (Surr H. C.
MaTHUR) : That will do. It’is time.

Surr N. C. SEKHAR: Sir, I would
once again request the hon. Minister
to give due consideration to all these

points.

Surr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Bharat): Sir, I am also

one of those who want to congratulate !

the Railway Minister in regard to this
year’s Railway Budget which is con-
sidered very satisfactory. All sections
of this House and all sections of the
country have also accepted this to be
a very good Budget and accepted its
bright spots.

Sir, the net surplus this year will be
Rs. 9-58 crores and next year they
are going to have Rs. 22-99 crores.
This is very satisfactory. To the
General Revenues the Railways would
contribute this year Rs. 36'16 crores
and next year about Rs. 39 crores. So
in this way also we are progressing.
Similarly, our gross receipts will
increase and also the expenditure.
All this shows that we are on the
road to prosperity. One of the hon.
Members here said that our returns
on investments were too much. He
said that it was about 10 per cent; but
I do not think that that is too much.
Of course, the Railways constitute the
biggest national industry and the
country does expect that a substantial
contribution must come from the Rail-
ways. In view of the Second Five
Year Plan we had feared that there
might be some rise in the passenger
fares but we are much relieved to
hear that the fares have not been
increased. Of course, there has been
some increase in freight rates but that
will not affect our economy very
much. So from this point of view also
the Budget is very satisfactory.

One more feature of this Budget is
that the First Five Year Plan of the
Railways has been  completed
successfully and it can be said to
have been over-fulfilled. In the
matter of self-sufficiency we are fast
advancing and the railway locomo-
tives, coaches and wagons will be
India-made very soon.

As regards the Second Five Year
Plan, the Railway Ministry did pre-
pare a good plan costing Rs. 1,480
crores but the Planning Commission
could not allot that much money. The
Planning Commission had to keep in
view the entire finances of the coun-
try for the entire plan and therefore
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they cut it down to Rs. 1,125 crores.
Of course, we cannot blame the Rail-
way Ministry for that and a hope is
expressed that we might get more
money in the coming years for the
development of the railways.

Now, looking to the various activi-
ties of the railways of which we are
supplied with innumerable tables and
facts and figures—they are very tech-
nical subjects—my general view is
that a sincere attempt has been made
to improve all the aspects of the Rail-
way Administration. Of course, in
the matter of corruption, the Com-
mittee has recommended many things
and it cannot be said that in this
matter we have made sufficient
attempts, but in all other respects, as
I said, a sincere attempt has been
made for improving the working of
the railways.

In regard to the report of the Cor-
ruption Enquiry Committee, I think I
have not received that report. Has it
been circulated? I do not know
whether that report has been given to
Members but I have not received a
copy of that. Sir, it has been said
that many of the recommendations of
that Committee have been accepted
but why have not the other recom-
mendations also been accepted? Why
has nothing been done in regard to
them? I hope that the hon. Minister
will think seriously about giving effect
to all the recommendations. The
Railway - Administration should be
vigilant and careful about increasing
its income by collecting all their dues
in respect of ticketless travel etc. This
will certainly add to the income of
the railways.

About passenger amenities T would
say that even in respect of most
ordinary amenities like drinking
water, cleanliness, sanitation ete.—
most of the Members have dwelt on
these—sufficiently satisfactory pro-
gress has not been made. Although
there is staff, it seems that the staff
are not efficient, are not working with
zeal that they should. So, in this res-
pect much has got to be done. Clean-

liness and sanitation has got to be
improved and even in respect of
drinking water, the staff has got to be
made more alert and active,

About punctuality of trains, there is
much which remains to be done. Of
course, the trains are not running
punctually and at the proper time
This punctuality reflects our national
character and our national outlook.
So, this punctuality has got to be
improved. I was told by some people
that the delays to trains sometimes
happen on account of the paucity or
the lack of loading and wunloading
staff. The trains are late because the
parcels and the luggage have got to
be unloaded and new parcels have got
to be loaded into the trains, but there
is not sufficient staff for that or some-

times they go away or they make
delays. So, this should be enquired
into. If there is anything wanting in

this respect of loading and unloading
staff, that must be provided.

In respect of catering of food, I have
had occasion to travel on the Dehra
Dun Express. I have not found it
satisfactory. The food given on the
Dehra Dun Express sometimes is bad
and I think it can be much improved.
That should be looked into. Depart-
mental catering has improved. That
has been mentioned by many Mem-
bers, but in respect of catering by
contractors that has got to be
improved much.

There are a few points which I have
to make in respect of my own con-
stituency, or my own province,
Between Kotah and Bina there is only
one train running at present. And
last year I made this point that
another train should be run between
these two stations, and the narrow-
gauge between Gwalior-Shivpuri and
Ujjain-Agar. Probably this question
has been taken in hand, but this must
be expedited. South of Madhya
Bharat and north of Madhya Bharat
the railway system is working, but in
between, in the middle of Madhya
Bharat there is no railway line. That
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also should be looked into and should
be expedited. o~

Now, in respect of Madhya Pradesh
I will say that I do not find in this
budget any good programme in res-
pect of developing the communications
of Madhya Pradesh. This is going to
be a new State and the biggest in
India and the foremost, which has
been appreciated by almost all people.
And so, this big sized State is full of
mountains, rivers and jungles and the
Railway Ministry must look to this
scene which is the old “Dandakaranya
of the Aryan age”.
tions must be improved. If its com-
munications are improved, this will
become a very compact and resource-
ful State and it will be helpful in the
development not only of that State
itself but of the whole country. I
have not got much to say and I finish.
1 congratulate the Ministry for such a
good budget.

Surt B. P. AGARWAL (West
Bengal): Sir, before I offer my views
on the problems concerning the Rail-
way Budget, I feel it my duty to offer
my congratulations to Shri Shastriji
for the able manner in which he has
conducted the affairs of the Railway
Ministry during the last few years.
People had their doubts in the begin-
ning as to how a man of such short
stature as that of Shastriji would be
able to grapple with the problems of
a giant department as that of our
Railways which is one of our greatest
single enterprises. But he has proved
beyond any shadow of doubt that we
have at the helm of our Railways a
really capable Minister and it is not
merely echoing the views of so many
other friends, but it is out of a sincere
feeling of satisfaction that I am join-
ing with the other honourable friends
in expressing these sentiments. When
the British handed over the control of
Railways to us, with the attainment
of independence, the Railways were in
a very bad state. The last great war
and its aftermath had oreated a serious
deterioration in the railways and the
improvement which we have attained

The communica- .

during this period can well be appre-
ciated if we compare the present con-
dition of our railway with that pre-
vailing in the railway of our
ex-partner—Pakistan. I often get the
opportunity of visiting Pakistan in
connection with business activities and
I find that the railway line between
Calcutta and Darjeeling, which at one
time was the pride of our country, has
deteriorated beyond recognition on the
other side of our border and a com-
parison with ours is most glaring. This
‘s very largely due to the able hand-
ling of our railway affairs. It is a
matter of great satisfaction to us that
even our Opposition friends have been
good enough to appreciate this.

Coming to the budget proposals.
the development plan for the railways
is a bold effort and deserves our
whole~-hearted support. It is unfor-
tunate that the Plan as originally pro-
posed by the Railway Ministry could
not be acceptable to the Planning
Commission for want of adequate
funds. There cannot be two opinions,
however, that there are vast areas in
our country which need to be opened
up to the outside world. Construction
of new lines, therefore, in such areas
is of utmost importance. I am glad,
however, that in spite of limitations of
finance placed, the Railway Minister
is still hopeful of getting the approval
of the Planning Commission at a
later stage when the conditions
improve. In view of the heavy pro-
gramme which the Railways have to
fufil, I think that we must all support
the one anna surcharge on the freight
proposed in the budget. This is not
a heavy burden when we have the big
objectives in view and 1 think the
country must bear this cheerfully.

I would, however, offer one or two
suggestions in this respect. In such
large industrial ventures there must
always be big scope for economy.
From my own experience of indus-
trial concerns, I know that where we
thought that there was hardly any
room for economy, when we applied
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ourselves seriously to the problem we
found that without sacrificing the
efficiency in the least, considerable
economy has been possible. In our
railways, too, I should think that there
is always a big scope. While we have
dongratulated the Railway Minister
for reaching the target of expenditure,
I do not know whether his attention
has been drawn by any of the hon.
Members to the economy side of the
work. It is my personal belief that
in all these big ventures there is
wastage of money in various direc-
tions. Of course, in such large under-
takings that quality of personal
attention is hardly possible, as it may
be to a personal interest. But as the
interest of millions of our taxpayers
is concerned, no effort should be too
great in this direction. I would,
therefore, suggest that an intensive
drive for economy in spheres where-
ever possible should be organised with
a zeal and it will be no surprise that
it may be possible to effect substantial
savings and thus enable us to utilise
such savings for development purposes
which we have to curtail for want of
finances.

Hon. Railway Minister has stated
that in our expanding programme we
shall be needing considerably more
staff and for that training and other
facilities have been provided. It is
all well and good. But I would sug-
gest that it will be to our interest to
carry out an intensive survey of the
work load of each and every post. It
is just possible that by suitable
changes in our methods and prode-
dures and by proper use of the idle
time of certain categories of our staff,
we may be able to save considerable
amounts in our staff pay sheet. I am
not aware of the detailed functions of
the Efficiency Bureau, but I would
respectfully suggest that this survey
should be one of its functions. It is
essential, however, that the
personnel of this Bureau are
such as are imbued with a
zeal and are devoted to work with
determination. I do not know if the
findings and reports of the Efficiency
Bureau are published. I would sug-

3 .M.

gest that the reports of this Bureau
should be made available to Members
of Parliament for their study and
comments.

I would now deal with some specific
problems which need the attention of
the hon. Railway Minister. My hon.
friend, Dr. Mookerji has drawn the
attention about the deplorable condi-
tions of Sealdah Station and I am in
entire agreement with him. I have
frequent opportunities of visiting this
station and it will be no exaggeration
to say that Sealdah Station is the most
neglected. Ever since the partition,
it is more a shelter for the refugees
from East Pakistan and the sanitary
donditions and other conveniences are
most lacking. Traffic on this station,
as already stated by Dr. Mookerji, is
very heavy and this needs a thorough
renovation and expansion at the
earliest. The shelter for the unfortu-
nate East Pakistan refugees has also
become more or less a normal affair
and it is high time that the Govern-
ment finds ways and means of pro-
viding suitable shelter for the incom-
ing refugees from [East Bengal
immediately on arrival rather than
allowing them +to overcrowd the
railway station all the time. It is not
only the Sealdah railway station, but
it appears that the entire railway line
connecting East Bengal needs parti-
cular attention from the railway
authorities. The condition of railway
coaches running on this line is also
not very happy. Partly it is due to
Pakistan being concerned with the
running of these trains that we are not
able to do anything, but it should be
possible at least to improve the con-
ditions of trains within our own
territory.

SomeE Hon. MEMBERS: There is no
guorum.

SHrRT B. P. AGARWAL: There was
hardly any quorum when other
Members were speaking.

THE VICE-CHAIRMAN (SHrI H. C.
MATHUR): It 15 not lunch hour. We
must have quorum.
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[Shri H. C. Mathur.]
Now it is all right.
on Mr. Agarwal.

Yes, please go
We have quorum.

Surr B. P. AGARWAL: With regard
to train connections to East Pakistan,
during the last session of this House,
in reply to a supplementary guestion,
the hon. Minister had stated that
detention of railway trains on tne
border stations was not abnormal. I
have, however, recently travelled to
Pakistan and my experience is that at
the border stations on the Indian and
Pakistan side—at both ends—train
detention is at least two hours each
side. That is, to cross the border from
India to Pakistan or wvice wversa
passengers have to suffer the torture
of waiting for four hours, to undergo
one formality or the other. People
who have to travel between these two
countries will highly appreciate if
something could be done to mitigate
this hardship.

Among the surveys for new lines,
the hon. Minister has informed us of
the completion of a survey between
Loharu and Pilani. Sometime back, I
had suggested to the Railway Minister
that Pilani is only eight miles from
Chirawa, a station on the Western
Railway, and it will be economical te
connect Pilani to Chirawa. instead of
to Loharuy, as it will be less than half
the distance to that from Loharu. But
I do not know whether this aspect has
been examined.

When we have to utilise every pie
of our resources to the best advantage
of the country, I would expect that
this receives the due attention of the
hon. Minister.

Speaking about the difficulties the
travelling public undergo in this area
of Rajasthan, I have again to draw
his attention to the need for introduc-
ing a through train service between
Delhi and Sikar viea Loharu. This
area in Rajasthan is considerably
advanced. But it is much lacking in
transport and communication facili-
ties. There are prosperous towns in
this area with numerous educational
and other institutions, where a large

the country derive benefit. I would,
therefore, again impress upon the hon.
Minister the need for sympathetic
consideration about train facilities in
this connection.

There are innumerable towns in this
area which are not on the railway
map of India and I would suggest the
survey of the traffic potentialities of
this region.

Lastly, I would draw the attention
of the hon. Minister about catering of
food at railway stations about which
so many hon. Members have spoken.
For those who are adcustomed to
European style of food, there is not
much of inconvenience while travel-
ling. In most of the mail and express
trains, restaurant cars are provided
and the food served there generally
suits people who are accustomed to
Furopean style of living. Probably,
most of the hon. Members are also
accustomed to this style and they
must not be feeling much inconveni-
ence. Yet a vast majority of the
travelling public are those who do
not know the use of fork and knife.
What they need is poories, sabji, milk
and dahi. Unfortunately, this kind of
food is not wusually provided in the
restaurant cars and whatever is
served, so far as vegetarians are con-
cerned, is of no use to them, as the
vegetarians have strict scruples that
their food should not be mixed with
non-vegetarian food.

Yesterday, some hon. Member spoke
on this matter suggesting that there is
no necessity of having separate cater-
ing arrangements for vegetarians and
non-vegetarians. But there are
millions of people in this country who
are strict vegetarians and it will be a
gross injustice to them if self-same
catering is for both, without any
arrangement for keeping things quite
separate. There is no question of
communalism involved in this. It is
a question of religious principles
which under no circumstances people
living in vegetarian style will be pre-
pared to sacrifice. The food served

number of people from other parts of | for vegetarians on the railway stations
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is of the lowest quality. It is, there-
fore, necessary that suitable arrange-
ments are made in this respect at
important stations as also in trains.

Similar difficulty has to be faced by
passengers living in Indian style while
travelling. in regard to bath and
latrine. The bath and latrine which
are provided in upper classes need
thorough remodelling to suit the con-
venience of the vast majority of
travellers. 1 feel that this has not
received the proper attention of the
Railway Administration, so far.

With these few observations on some
©f the problems, I must thank the hon.
Minister for the sympathetic interest
which he has taken in mitigating the
hardships of the travelling public.

sft TRz AfAwe @ SeTwrene
Y, # sftga @ /A {T IAF fowr
=t 79 fawa 7 qurd g fF 39w W
] A aga & "wawg =T sfaEe
2 wg W™ g9 2 B gEra O agd
qTTE, THS) wrars) o 3frar F ey
TR A ET FT g AIT I 3797 fAgEr
g @ € 5 it g% SuF mrEveA
¥ graw O A€ g1 9 € 1 & "wear
§F B 9 g fF e #oam oA
Iq9 & FH FT FEAFAT 37 H g7
wfuF &, oy oo wEsaEar §
ag UF faq § a1 oF A1 § g @Y
T AT wHAT §; HAUA gWAT Wfa A
| AT ST ¥ FIAT gaT § A
g@fad E fawmr & S g=fa & @y
2, g damvg &)

T AT R 99 § 9f9F 39 99 9%
T faar & fF omfeadt § &<
Wi STl 78 a9 AR A ST aE
v g 5 a3 faamae sad s
Fare N FF A AT AEN 2 1 FE
fwmaa M7 a5 arelt § JifE 7w que
Zw o fafwer Ayewmd a9 W@ E A
@ AR T T F GHT A

8 RSD—4

|
|
|

wig &1 afz g9 9% & AR FA-
Y & TATAL 9T AWM KT & ATHT R0
A orEl S FT FAETHT ag J
W o g

AT g5 ag @ g fRowr g
34 I F¥ argAt 97 gias aifsar =4
"FT £, A7 S ufus fesa o9 awd
g mqar ag 1 afz ifEd ¥
FUATT & A7 g a99 & 9 w7
SUF! @A g4 qE G FT AHd Al
FH AT A AL AT F T T
za foa & ovd gmy g5 fug gaw
T&al § 91T fawag #xar § WA
®AY AT weF wAY W ogATEl 9%
afas =ma [

¥ ag %z @1 g fF wgt v me
IAT & T 9T AQT ¥R uF AA T w1y
frefae s g 2 afs faey
# faair & affewge J@r & @
I8 9ES TARMERE S, (6T O &
FeAT JTETT W7 fHT FeAr § G,
T w7 favfad dar g @
FE AfFGETIT AT 1 FF AT
aaige & gfraFrge ot 5 ¥o aT Yo
Mer 2, Iaq wav & fou uw safem
F1 AT TR AMATIEATE | THHT
Y gg g FF 78 OF wEdl &g )
Iq qF A A OF AAF qA F T
A ag MiT F FTW a9 T HG-
ug O eqEY a7 afg g @y = M
¥ €I I qTH A€ &, a9 qiaq TR,
A FFRT T AT, AHA I A,
TRA At &1 G| @ qraw, ghasr
At g oSt ;T wEr e W &
ARIELUN

it go o HHEAT (IWT W) :
T G717 @ A FY Ay aawE f§
gfrar w20

A
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it THEal wfEww o @
geuar Y 1 owrew Ag 3 % gfen
me gt & afes Fwer §, et @
wix gy 21 Afs F gvg ¥ gars
SR A 33 FT WYF ATE H A qAY
I I, A T qvaE § o7 qET o

7wy 73 #3 @7 91 5 5F
TF ATEY 9 AW AT I AT A
o riag A qreT dF 1 WA Y
q4IT aF TIF § I ZTATET § J9dQT
g% 9% &, SfFF 9 § qdgr &y *
TR & wifrEl & A9 3w ey §
dza1 qEar &1 O&Y g 7 afz
T agT 9T TF QO 997 ]9 g v form
JUAT F AT I TEL H ST TaT
T8 [WHF FATWRAG g1 gEY
LR WA A 97 9 UF OF
A A G qF a7 F ATE@E 00 A
C gl F VAT AFRT G 1 I AR
¥ gfear faamar 1 9 1 =g gfe
ey ot 1 ogT AT &, @ A
qge 21 AT &, IRT ¥ G JEw
T, @SAT ¥ gAET AT & " fee ¢3
i JaF q9 gfear agaar 2 1t
¥ feAl & gz wegaear faaess ag
st & 1 aft agi A w9 9 & AT
F G AT §, A1 T AT F A
oF g« g AfsF 1 3 avg ¥ faww-
9T AT FFPITAT 97 g 7 AFA7 |
g 3% & fF 37 o e @97 agw
T 2, 9g faeer 399w @F g
&, SEHT FarE WX g A g g
9T AgY @9 guom | gfg W agi 9%
= gfaamat w1 3 § a7 w9 3T FT FA
A7 AT IE 9T qFF & 1 F WS
g wgT 9 fag s T E fAoqw
& & Fa¥ fomar @9 F39 § , 98 AT
T AY ¢ & mw g W oF @
Y gz FEI FT FFAT |

9% wiafeEm auF o & a9
Al &, gAfed AT I A G0 FFQ

|

|

|
|
|

93 9§ I FT IE 9T T Ky
ofgaf, faed v Taq § ST%T
TR AT & AWIT W T qFA § ¥
wast wifgd fF gy earat 97 @i
qTF &, IT ggHl & a7 T Ky qefai
ot &ifsd | 39 ¥ wIORr §g eAy
93 TEy T WY faew afa wiY
T FT IFAT HrFFAT A T3 W
faady fF o 1 W g qfwe
T § W AEACER F AFTA B
FAY F FIO FAAT A 9% @ §, ww
HOHT FAS w97 T T LA 2,
qg o« grafa ff g7 F gy Syt wa-
WFAT F qET W7 AFAT W IUF
e W FaT g aFA g F@w
TAR T § FEqe F I SATAEHT
F glawd gow § aFady § W TGr
F @l nfeanfadt #1 owegr wagdr
faq w2 T e sEAET
ST BT ERAT & |

T qE ¥ IHT AW F IF eyt
afys & AT 3y fag 4] Fgf 9 A
7 wius ¥ zfys g & &1 #;IF
Fo dlo HIT fagre § oW SUTET §,
i ag @onfas & f& @ ey
# do7 @t o varar g 1 zEw fAa
FEE WT-AqAT FE FEAT 8, 08 FAwEy
g3 i FFE T Arg, ITHr AL
afrw &Y, d-maAr & fRaR g@T Ta
# IAFT €2 &1 WX 7L g MrETT
F AT KT FQTAT Y, AT WIHT T
¥ mfeat & 39T fqaar a97 &, 78
fagga & & swm 7 aEE
T & aHg W At @vil &7 gEd A
AT gEAT € 1 A fawrT ¥ g€ A
FH AT § T Wl Fwar 21 ZET F
ara g o Gt 97 W9 97 g
Y AT TAAT, SH I HW NG W
29 &1 qefaat st a<war § g1 a5 ¢
afz hfafer 99 @ war ot g9
97 HYR I HT ATEA ITA &1 Q1 Fas

\
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YT @AY, A AT A 8 a9
I AAE0 T AT | Z/Y WOT
I FL AR W qga @RS
T

oq § 39 H ACHT AW ATHAT
FCT Awal g fF a8 a3 &l 9%
B STl ) o Y & R
ag aga & WUeHT & | SIHNT WS
T W AN Tge fgrgeam 7 @ R,
afe 93 §F ATHT A @aA1 T 39 at
g TgAm A9 o fE gy SR
TH &7 399 TESAF & T gATR &
W & WF @EFg | I 9
ATy FTY B G w2l 9T AR FRE
HFAAT T AT AET AR § | IAH
sfa & ga g & fr faw o
WF Eamt &1 fasen 3G &, awr
q¥ AR Y WA G &, T vy
gy & o agr ¥ e w7 @ #r
a0 § oF fai siq §, et wE
qar qE o, ey w1 am A
foar ST, IS W e LAt
T T TE AT qd 1 39D Hig-
faa 9 2IAT 9T DTHH FT SqTET
FEAFAT § | IR FTCT TS @ &
gre gt a7 v & uwar v mfegr
AT & | SE9F a7l AT d MY g
F¥ YT SeEr T g F;ifw afg ow
T Tw S, @ fT ¢ ¥ aw a=v
AT IR | ITHE  HATET @7 9
uw fame ar g faqe q@ mEr @9y
T & AR FT wAr @Sy AT JEY
et 1 zafed a8 wEwmw iR
T G @Al 97 5FE & AR -
WX

¥ I A FUH AW TG O
Iud arEAl # A feAvn Swar g
St a9 el FmasE 21 e

{
|
i

fat ¥ g 915 &7 WU AR
¥ 0w fean &, @ aga weay fFar
97 39 F9 & fag W) A nfus
LT F WAHT FH JAT GO0 [T
fagdr @y N @xE Fatadr aF
T Frar g ARy aw § wa
Qg 2 & I9FT g9 FT qF FEAT
gak fyard @ oAt w1 S o
TqF AATAT g7 F1 AT WY AT faagEy
g &1 safd T§ @A &1 A
STET WY ®YC A TE FY &, GrAf@r
¥ T & ¥, A7 SFRT § S¥UAT @9
FT F IART FAA FTX |

T A A ag WU FgAT AT
f& g faamer weaweer a9 @
WMT ITR g7 AN F AEATTHA FT
o ghaar  # sazasar gofT, 3iF
T TF qT qT FA0 HIT TR g
Ergr AT g F g awrar 3
# AT 5 79 oF ATEA qAIR
¥ HeAr aF faar § 1 39 qg A=A

Cfram & Jqage A9 &) amar 0

AT HAL FH AZAT ST 2, JTgHET
I I a1 gem fF AT @, fwY
SEEiclio 1o S O T i i [
TR A AFAAT I S FIAHT §
Y G A AT IFT A, FIAT FY, ATGY
Ffaar aRI &1 IWAW I R
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q ;vl;wm Fr g0 &, IUFI gH F9
FT gRA |

TH AT H A I FwT F
T WE e WA AN e §
TF 9ET AT WX OEU GREET )
qrl AT 99 UF fRremra arY v &
ar oI9S W geT @aT & fF w9 w5y
I UF T G497 ¥ AW Fg s
g @9 | AET AT FX I qBAT
2 fF w1 WIR FEREE A% w0
g1 ¥ 9EE, I3 A AR & A )
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[#r ez sfanwr] |

T 299 9%, T Th Jhyq &qd av
I TAnTiaF &7 ¥ gwrd e =arfed,
Ty FEHT WA ag g ¢ fF afe aw
FIIEAS qHT FIAT ATZY & /7 AT
TFE AT I A 99, T WO
T HIT R ! A1 7g W7 gAR @a
femddz ¥ mifagy ®Y o wohe aOF
q W v w TiEay s @7 A ®
ar w@H # gRa g, ag g7 A
aifar |

Dr. D. H. VARIAVA: 1t is not so

now.

Surr R. U. AGNIBHOJ: I have seen
and experienced it.

TeE VICE-CHAIRMAN (SHrr H. C.
Maraur): It is time.

of aRm wfedw o wE oa@
gy od @ae 97 5 § ofrs a9
qrem, @fag WY s@Er i g, ST
# snft A % %7 § |

Tre VICE-CHAIRMAN (SHrr H. C.
MaTHUR): Another two minutes.

i Twmae wiwwWe 0 9= a4
g fe @ Qffm 1 wR 7w Foe
oY f g5 FT qa fear ST @ g

TeE VICE-CHAIRMAN (Surr H. C.
MatHUR): All right, have another five
minutes. °

st uAtaT  af|ww 0 ng
mfedt & frarfal i s qeEa
§ 1 T TF A QA M9 TR
a1 Aqar e Y faedr § ae @Y
fare g g1 OTET g w9 faw
Wt faesy Fawe frema a8 330
W TR AT AT L AH
7 fr fFg g & T o @I |
HET ¥ T 1 W AN & HSHN

aT @H gl I AIfey "R A g
T afem

oY Wy AR By 71 oy ww
RE | #ag A ¥ o agm fr
1T &1 A F AR AR AL gy
suTe & fo o frmiw A o gfawr
g & gdr & % 9 yeaw fesq &
Qo FETET & WA F, A qTA
oY IRE @<t F qrev faww &7
war dfag 1 g a@ ¥ fesg &
i A gy F fad ol i o
g oW @ ¥ O WA Sw
7 fesg I W & ¥AT A Wl Wk
T qOQ (R Iy (gt v wrvd o
zafad 3 e § f 7 e & oy
afgg | gEd AT ag g fE e
¥ garga 1 fAer 1 oF aga & s
g frar 2 o 3g ww oduEi &
IJAW AT w0 W R & e
AT AT O, I FOHT Hrdy-
T A AT IFAETE ey
F I AT & @eg 9 W
= Ny ymer ¥ afe o
wWawEg ¥ e woem w X
uTaTa FX, ar 97 & I°9 g |
7z a8 ¢ f5 ot f&fm & oo 7 AW
drar & 1 afe w9 SGErET A S99 J,
it & fawr &, s@Te AT ARA € A
T FT 48 F49 ¢ F TWa @At 0%
foraw qreT fasmd aer @ €, S a9
et ax gfemt &1 &Y WfEw, o ey
F1 fag o 3@ A @ anfa
¥ o #1 ey, fm F & o )@
T & | SIET AW T T qE F/T AUy
qrar & far, @gi sfawra #1 e
T AT | TN g AR EAHE #
qUAY AT Y HE HGT FT AT G 15wt
I 9T FT WY TAF F TG F UF
T Ia afsw otv = F fgmw &
gfcerar @ew g Rl | &9 ge Ar

~
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ff o g ofsas afgw wimw F
Zfearl 1 Ew a9 9 | AR AT
el ar ST FT AT g | TR A
afe 919 F 39 S FT @7 G F gHAAT
g fF aare & gy wgFAl § ST g
ST VET &, 97 39 # fY &N |

79 A oU9 ¢ § UF 4@ FEdl
g, Ul THo do F FE H |

UF WMAE qIE 0 qET RS &

araey H !

sy TATER sf e - wEw oSaE
F graeq § q@, a fggeam & arae
#, tHo fFo F d¥awy § | urfdgrie
FT AT AT 1 FT ATGAT & 8 AT
o5 e wrataal &1 wfafafe gar g
AR ST AN FEAZCET F o7 FT
o §,9 1% ara satxaal & sfafafa
BT & AT Y BW AN TeT AN W
d3 & v & foag feama oo %7 2@
ma”mowm?urrgmﬁxﬁ
¥ fag ux us wfafafo &7 2 | oY
sraedT § A9 3G f& 7 swmar & wfa-
fafir, formr F1 5Tq 7 weer ey fear
¥ 39 ¥, TS BATRS AT F, AL
wiFre &1 foisz 37 a™ 2o A1@
aefrat &1 ux wfafafy sar &, a
9q IEME § q@T § A1 95 q@q §
fF AR THAT AgE @ UEv FEREE
fesd # & A g 20 w1 wefast &7
gfafafy I7 & dto wo & a1y & 1

st Ao fmo o Tag: gw a1 Al
ardt §, M F e §

= TAzaT gfeiw - gw T
F I AT E |

Suri BHUPESH GUPTA: How do

the other 20 lakhs travel?

st TR afaw - gw afe
gy Y F I¥ § AR 3IT fagir ;7

I
|
i

AT F7Q § a7 4T g FAA AT S ¥
T g9 FAEEA FT T99 qO@T AG AT
¥y & 7 afz gw ST &1 Aud gl
7ol g wwa & Y fET AW F w9 g
N 37 F qifew a1 Hifeg | wF FEEQ
PRI FEE Fo09 § 04T Fee  fosa
# Fq9 TF 7 UF HIA 97 2 FT AT
aFar g, 9% afs 1 uHe die WAR
FSe fesq # AT =Y A7 99 FT LY
qr$ uF Hrer 9% wfus 37 99 1 A
ZH AW T B FAE wfeET & Atz
qST AET AT FH T FH IT HT O A
@At & afgm @ aEy gfaar
TF THo (Yo &7 WY 2 &ifory fF afs &
TIX FTIAT 1 R/ AAT AT a7 THAL
F wWE Y $g AieT Afas q49r 3 A%
9 A A AR

Yt st gaw (I97 WRA) A
a1 gaT wwa € fF g o awma §
g 991 J|T 9=ar E |

st AT Rfiw - daT ? FT
F JT AT FATS TR | AT AT AFYE
A FgA w7 9T 78 & 5 qrferarde &
AT T 2 FT A9E M LA §, AT HIA
2 Y IHACT JISET FT a9 O F
F W A ITAT FH F §, I 1 77
¥ F9 AT 22w way feear anfen
SifF 2w & w2 Fn9 mfead &
faear & | sfEaw owe Ao w7 ¥
AT § SRR F 7 To e w8
FrEr A A TG & ) FT WA e
dfo aEf g/ O 7 F$ Wy fafrex
A, T FE oHEAT wemw fafaes
grar ;7 T At arew fafrew @

TE N FgA T T g &
oY THo Yo Y A sar 1 wfafaty
%,w#safr‘a?%as??rmarw
@ AT 7 g8 7o #3997 a9 o
w1 TafEg |
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st @ a Freeg ()
T &1 Yoo To E[ FAM & |

st TRmET swfAas | ST T
S & 1 9T T 9 AT TRET,
& ez o qerdt 3 § W a7 g
i’ga‘[g,q’q’ofﬁ'ow%mﬁ: m%'
wafed & 78 <@ o 5 7 w7 39 A
Tod HTHY Igd HIT I8 F1 Ffesr
F1 AT |ATT T@AT TEAT |

zafag ¥ grgaT & [F 79 37 T
ﬁ-q’-]-smqi|f{gﬂ:3:a'§' HAT FT
quTs 2T § | AT 43 g @, AW Y
4 & o7 g §, 9E axg ¥ forw TR
fr g WA S & @Y, A -

-

AT HT AT FY YA H aR §, B
fagare & FF o9 AT SEEIW AW F
T FAETd HR fmr & AW

ff 3 G AR g U8 T (I
T foaet ao$ s 1 e 8,99 A
AT quTs serw A A

Suri LALCHAND HIRACHAND
DOSHI (Bombay): Sir, when one tries
to study the progress of raillway trans-
port during these five years, that is to
say, from 1950-51 to 1955-56, one feels
impressed with the increase that has
taken place during these few years.
I will first refer to the goods traffic
earnings which have increased from
Rs. 145 crores to Rs. 180 crores which
represents an increase of 24 per cent.
I am sure that anybody would con-
sider this a very impressive progress.
However, looking at the same figures
from a slightly different angle,
namely, from the point of view of the
objective of our Five Year Plan, one
does not feel equally impressed with
these figures. The increase in revenue
appears to be mainly from the increase
in the freight rates. I was trying to
work out the figures of these freight
rates and I find that during this period
the goods rates have gone up by 15
per cent.

[MR. Deputy CHAIRMAM In the Chair.]

From 9'84 pies the average rate has
gone up to 11-30 pies in 1953-54. I
am not quite sure whether the rates
have not gone up since then. Even
assuming that they have not gone up
after 1953-54, the comparison between
1950-51 and 1953-54 indicates that
these rates have gone up by 15 per
cent. Therefore the actual increase in -
traffic of goods over the Railways
appears to be barely 9 to 10°1 per
cent.

Sir, we have been told by the
Finance Minister in his General
Budget that the general wealth of the
country, or rather the national wealth
has gone up during these five years
by 18 per cent. Therefore, presum-
ably the production of goods has also
gone up by so much and when we
bear that in mind, we find that the
Railways have not done so well, so far
as the transport of goods is concerned.

The case of passenger traffic is still
worse. The revenue from passenger
traffic has increased from Rs. 112
crores or Rs. 113 crores to Rs. 129
crores, which indicates an increase of
16-4 per cent. But if we look at the
increase in the passenger fare, during
the same period, we find that the
increase has been from 4-56 pies per
passenger mile to 5°17 pies, which
means an increase of 13:4 per cent.
In other words, the increase in the
passenger traffic during this period is
hardly 2 or 3 per cent. And this, te
my mind, is rather disappointing, if
we were to consider that the objective
of the Five Year Plan has been to
Increase the capacity of the people to
dgonsume more and more services, and
to use more and more goods that are
produced in the country. The public
have not been able to get sufficient
advantage from the Railways; or
rather the Railways have not provided
enough facilities to the public.

Now, let us see what has been the
position during the previous five years,
that is to say, after the partition eof

1
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the country. When we consider how
much the Railways have been able to
carry the traffic, we feel that the
increase from 1947-48 to 1950-51 has
been much more than what we have
been able to see during these five
years of our First Plan. Let me give
the House a few figures.

In 1947 the country was partitioned
and in 1947-48, passengers originating
on all railways, including narrow-
gauge came to 981 million passengers.
And the miles done were 32,130
million passenger miles. By 1950-51
this number had gone up to 1,279
million passengers and the distance
done was 41,159 million passenger
miles. If we see the latest figures that
are available, that is to say for the
year 1954-55, we find that the figure
for the number of passengers has gone
down from 1,279 millions to 1,234
millions. In other words, the actual
number of passengers has gone down
and the distances show a still greater
redudtion. From 41,159  million
passenger miles, it'has come down to
38,316 million passenger miles. In
other words, the capacity of the Rail-
ways to render service to the public
has gone down in these four or five
yvears. Moreover, we should remember
that the Railways were then over-
worked and had old and dilapidated
rclling stock till 1950-51 and now
according to the Railway Minister, the
Railways have been able to rehahi-
fitate their rolling stock with new
focomotives to the extent of 1,600
focomotives on all types of railways,
and with some 60,000 wagons on all
types of railways and more than 4,000
coaches for passenger traffic. There-
fore, 1 feel, Sir, that the performance
_of the Ra‘lways during these five
years has been rather disappointing.

Sir, there is another factor which
tests the efficiency of the Railways
and that is the average speed of goods
trains.

One should feel that with more
modern locomotives and better wagons

trains should increase. However, the
position does not seem to be very
encouraging in this respect also. The
figures given in this publication show
that in 1950-51 the miles per hour
done by the broad-gauge section was
11'2 and this har been steadily, year
after year, going down so much so
that in 1954-55, the performance has
been 10'6 miles per hour, a reduction
of .6 miles, about 6 per cent. Instead
of an improvement in the perform-
ance, unfortunately there has been
rather a slowing down which, to my
mind, is a discouraging feature of the
Railway Administration.

There is another feature about
which one feels very much concerned
and it is the number of accidents and
the number of people dying. In these
last four or five years, thcre has been
increase in fatalities on the railways.

AN. Hon. MEMBER: Not last year.

Surt LALCHAND HIRACHAND
DOSHI: I am giving the figures year
by year if you would care to have
patience.

In 1950-51, 21 persons died; in 1951-
52, the number is 38; in 1952-53, 54;
1953-54, 128 and in 1954-55, 147 It
will be seen, therefore, that in these
five years the number of persons
killed on the railways has gone up by
700 per cent. I need not go into these
percentages because they are mislead-
ing but certainly the number has gone
up very much even though the number
of passengers travelling on the rail-
ways has not gone up. From these
figures, I see that the number of
iniured also has gone up even though
wot in the same way. From 284 it
has gone up to 303 and in the year
1953-54, it was 381. In any case, the
total shows an increase. I know tAat
the Railways will say that this is not
their fault; they will put the blame on
the unsocial activities of some of the
leftist people who have many times
encouraged this kind of thing. Even
the Railway Minister in his speech hag
referred to this but I am sure, Sir, a
little more vigilance with regard to

available, \the speed of the goods ! passenger traffic and still more with
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regard to the goods traffic will bring
down this bad tendency on the part
of the Railways.

If I may refer to another aspect, it
is with regard to the number of the
staff. I am not quite sure whether I
have undecrstood these figures correctly

but I would like to present these
figures as 1 see them. In 1947-
- 48, the total number of people

employed was 7,07,000 and this figure
has steadily gone up and in 1954-55,
it stood at 9,80,000. In other wcrds,
there has been an increase of 2,73,000
on a figure of 7,07,000 or, an increase
of 33 per cent, whereas the goods
traffic has hardly gone up, in tonnage,
by 9 or 10 per cent. and the passenger
traffic by 2 or 3 per cent. Even that
is doubtful. I do not quite understand
why so much more staff has been
required for the handling of the extra
goods or passenger traffic.

Surr H. P. SAKSENA: To remove
unemployment.

Surt LALCHAND HIRACHAND
DOSHI: I am not quite sure about
that. I believe that though Govern-
ment are anxious that unemployment
should be removed and more employ-
ment should be created, I know cases
where they are dispensing with the
existing staff when they find that
there is no work for such staff. This
was observed with regard to controls
wnen they were in existence. I
believe a number of people in the
Defence Ministry have received notices
and one of the Socialist Leaders has
threatened to go on fast because the
Defence Ministry have
received notices of termination of
their services. So, I do not think that
the Railways are an exception to the
general policy of the Government that
the staff may be reduced when there
is not enough work. I would be glad,
therefore, to know what the real
meaning of this is. May be I have
rot correctly understood these figures
decause these figures are rather very
vuzzling and I have, therefore, placed

these figures before the House to get
a clarification.

I am glad that the Railway Minister
mentioned that there has been con-
siderable improvement, rather reduc-
tion in the sickness of wagons due to
the efficiency organisation that he has
set up. The sickness has gone down
from 7 to 4 per cent. but there is one
factor which we have to bear in mind
and that is this: During this period,
the number of wagons and other roll-
ing stock that has been made avail-
able to the raiiways is to the extent
of 60,000 wagons, 1,600 locomotives.
and more than 4,000 coaches. These
figures themselves would, one would
expect, contribute to an efficient per-
fermance. It would, therefore, be
worthwhile considering the real
increase in the effidiency.

There is one other aspect ~f the
Railway Budget that I am anxious to
place before you and it is this. As a
consumer of railway services, I feel
very happy that the Railway Minister
has not thought fit to increase the
passenger fares in this year. He has
increased the goods rate by only 6%
per cent. though in his speech he has
mentioned that he wants much more
money if we are to carry out the
anticipated programme that the Rail-
ways wish to put through during the
next five years. If they really want
more money and if they want to get
this from the earnings of the railways,
do they expect to earn this by carrying
more goods during this period or is it,
I should like to know, that they will
increase these rates later on instead of
doing it this time? Sir, this is one
very important question that, as a
consumer of - these services, 1 should
like to know. No doubt if we look at
the Railways from a national point of
view, I always feel that the freight
rates or the passenger rates are not
based on economic donsiderations.
The Railways ought to provide for
depreciation generously. I do not
think they are providing so, and
particularly when the prices of the
rolling stock and other items are
going up so high, they should have

| provision Tor much more depreciation,
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ahd if they have to get much higher
depreciation, they must earn more by
transporting more goods and at the
same time, if necessary and if possible,
by getting higher freights and fares. I
am doubtful if an increase in freights
and fares will really bring them the
revenue because, as I have mentioned,
the 13 per cent. increase in fares
during these five years has practically
stopped any increase in passenger
traffic and therefore it is for the Rail-
way Ministry to consider whether any
increase in freights as well as fares
is possible. But, Sir, there is one
more consideration in favour of
increase and that is this that if the
Railways are not earning their
revenue on an economic basis, they
should raise their rates, and that is
important from the point of the other
co-ordinated transport services that
have to run in this country. We find
that road transport has not been able
to do justice because, on the one hand,
the railway rates are too low, and on
the other hand there are too many
restrictions on road transport. The
Railway Minister has appointed a
committee to co-ordinate coastal traffic
with rail trafficc and probably this
question of co-ordinating the freight
rates would be considered in that com-
mittee, but, Sir, I do feel that if road
transport and steamer transport have
to do justide in the matter of total
transport, railway freights and rail-
way fares ought to be based on proper
and fair economic considerations.
Otherwise the railways will not be
able to rehabilitate their old stock at
the appropriate time and the economic
or the proper development of other
means of transport will not be suffi-
ciently accelerated.

I trust, Sir, that these remarks will
receive due consideration. Thank
you. .

Tue MINISTER ror RAILWAYS
AND TRANSPORT (SHRI LaAL
BaHADUR) : Mr. Deputy Chairman, Sir,
I am indeed thankful to the House for
their helpful approach to the Railway
Budget, which I had the honour to
present a few days back. I am grate-

ful for the kind remarks made by hon.
Members, which should evoke in me
a sense of greater responsibility and
impel me to work up to their expecta-
tions.

The Deputy Minister has already
covered several points and I would
therefore not like to go into them. I
shall however take up a few other
points immediately.

Shri Bimal Ghose made the point
that with the new 1954 convention
certain statistioal information should
have been given. He wanted that the
capital expenditure, to which the
moratorium applies, should have been
separately shown. I might say that
the amount of capital expenditure on
constructions on which no interest is
being paid up to the end of 1955-56 is
Rs. 6-22 crores and that up to the end
of 1956-57 it will be Rs. 18'76 crores.
He also wanted that deferred interest
on capital to which the moratorium
applies should be shown at the end of
each year. This would be about Rs. 10
lakhs at the end of 1955-56 and Rs. 51
lakhs at the end of 1956-57. Another
suggestion was that when any amount
is borrowed for the Development
Fund, it should be separately shown.
Actually no amount has been borrow-
ed for the Development Fund or is
expected to be borrowed on present
anticipations.

Then, Sir, Dr. Kunzru had
mented on drop in

com-
speeds of goods

- trains and the average wagon load

being appreciably lower than
carrying capaocity of wagons. I think
Shri Doshi was also referring to
certain aspects of this matter. I
asked the Railway Board about this
and they have indicated that the posi-
tion regarding speed on the broad-
gauge railways, taken as a whole, is
as follows: In 1953-54 the speed was -
10-2; in 1954-55 it was 10'1. But the
density of trains in 1953-54 was 9-06
and in 1954-55 it was 9'35. Thus the
speeds dropped by ‘98 per cent.
whereas the density of goods traffie
increased by 32 per cent. It should

A\

the
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be noted that the percentage utilisa--

tion of the capacity in 1954-55 was as
high as 85 per cent., and when this is
viewed in the light of numerous dis-
turbing factors which arise in day-to-
day operation, it must be accepted
that we are moving traffic at a very
high pressure. Normally there ought
to be 20 per cent. flexibility in order
to provide adequately for eventuali-

Surt H. N. KUNZRU (Uttar Pra-
desh): Does the hon. Minister mean
that the remarks of the Effidiency
Bureau have been discarded by the
Railway Board as of no value?

Surt LAL BAHADUR: I shall say
a few words about that later. There
is another thing on which the
4 p.M. Railway Board wanted the
attention of the hon. Member
to be drawn. They have said that it
is not enough to look at the overall
figures, but a more realistic apprecia-
tion can only be had by examining
the figures of each broad-gauge rail-
way. The details for different rail-
ways are as followsi—

Eastern Railway

1953-54 1954-55
9-79 9-83
875 895

i

Speed
Density of trains

Thus there was a percentage increase
in speeds of 0.41 per cent, in spite
of an increase in the density by 23
per cent,

Northern Reailway

1953-54¢ 1954-55
861 9-01
7-97 815

Speed
Density of trains

Here again the increase in speed was
4-4 per cent, while the density
increased by 2-3 per cent.

The drop in speeds occurred on the
Central, Southern and Western Rail-
ways, the maximum drop being on the

! Southern Railway. The figures fot
the Southern Railway are:
1953-54 1954-55
Speed 10-3 9-67
Density of trains 10 10-30

In this case there was a drop of 6'1
per cent. in speeds as against anm
increase in the density of 3 per cent.

Surt LALCHAND HIRACHAND
DOSHI: Have the Railway Board
given figures only for 1953-54 and

1952-53, because it is better to have
the figures for a longer period rather
than only for one year?

Surr H. C. DASAPPA: It is given
in this book.

Surr LAL BAHADUR: AS the hon.
Member has said, you might consult
that. At present I am only giving the
figures for 1953-54 and 1954-55. In
this case, the drop was mainly attri-
butable to the large number of engi-
neering works which were under
execution, on the entire coastal section
from Waltair to Madras in connection
with the lengthening of loops. Most
of the stations were non-interlocked
and even now, although loops have
been lengthened, the interlocking
works have not yet been completed.

Similarly, in the case of Western
Railway also, extensive work for
lengthening of loops on the Ratlam-
Godhra section were throughout under
execution, besides the density of
traffic being the highest on single-line
sections. On the Central Railway
also, the speed dropped by 2'7 per
cent., but the density increased by 3-4
per cent. In the case of North
Eastern Railway, there was a drop of

3-8 per cent. in speeds, while the
density was about the same. And this
is understandable bedause this Rail-

way has been subjected to serious
disturbances due to floods on the
Assam Rail Link. The pressure of
traffic has been great and facilities
have not been sufficiently expanded.
This is now being done. The sugges-
tions made by the Efficiency Bureau
to effect improvement in speeds of
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goods trains have been taken full note
of and I can assure the House that
they will be vigorously followed up.
The speeds of goods trains are being
carefully watched and as the neces-
sary facilities develop, improvement
in speeds would become discernible.

Surt H. N. KUNZRU: Does my hon.
friend realise that this drop in speed
has been going on for a number of
years and that he is at present com-
paring the results of 1954-55 with the
worst year that we have had during
the last four years?

Surr LAL BAHADUR: True, but
anyhow improvement has been made.
1 don’t claim that we have attained all
that we had to attain. I am not claim-
ing that. I am merely saying that
there is some improvement, whereas
the hon. Member, when he was
speaking, said that there is decrease
in speed all round. I am explaining
the difficulties to the House. The
Railways have to function in two
ways. On the one hand, they have to
develop their present line capacity
which is limited; and, on the other,
actually when the work is going on,
when the construction works are
under execution, we have to carry the
traffic as well as implement the
developmental plans. And this fact 1
,would beg the House to remember. 1
might also say that during the course
of the next two or three years, when
we have to execute big programmes
of line capacity works, there might be
further slowing down in the speed ot
goods trains and other trains. Because,
as I said, we have to do both the
things at the same time. We have to
carry out those works which are big
—from the engineering point of view
also fairly complitated—and they
take time. Therefore, this fact has to
be borne in mind, at least in the
coming years also when I may not be
able to claim that it has been possible
for us to speed up the trains. But it
does not mean that we will not be
doing and trying our level best. The
physical conditions may compel us not
to be able to achieve that target.

Surr H N. KUNZRU: I hope, Sir,
that the hon. Minister realises that
this has a vital bearing on the size of -
the railway zones.

Surr LAL BAHADUR: Dr. Kunzru
means to suggest that it is because of
the bigger railways. Well, that is a
matter on which I have not always
differed from him, and as I have said
in my speech, we have been taking
steps to rectify. Where we have
found that the bigger zones nave
created difficulties and bottlenecks for
us, we are trying to remove them. As
I said in my budget speech, we have
divided the Eastern Railway into two
and we propose to take further steps
also in regard to divisionalisation, ete.

Surt LALCHAND HIRACHAND
DOSHI: Sir, I was quoting from the
Minister’s speech of last year....

Surr LAL BAHADUR: It would be
mmpossible to speak if 1 am interrupted
more and more like that. I am sorry
I cannot give way. I was really
amazed to hear the hon. Member
speaking just now. I would only say
that I am really sorry that he has
absolutely misunderstood the whole
position regarding the improvements
that the Railways have been able to
make during the last two or three
yvears. I would advise him to come
to the Railway Board. I shall give
him an opportunity to discuss with
the Members of the Railway Board,
so that he is able to gel thc correct
data and then alone it will be possible
for him to come to the right con-~
clusions.

Well, Sir, the other thing about
which Dr. Kunzru enquired was te
what extent the Railway Research
Centre  collaborates with  other
scientific bodies in the country. We
have been trying to do something in
regard to this matter and this 1s
generally effected by visiting various
research stations and national labora-
tories, scientific and technical institu-
tions in the country and exchanging
ideas with them; attending various
meetings of engineering bodies and
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technical conferences; interchanging
publications on research work done
in the country. Further, problems are
also farmed out according to the work
being done in different institutions.
Dr. Radha Kumud Mookerji had com-
mented upon the overcrowding on the
Sealdah Division and lack of facili-
ties at Sealdah Station. We have
already provided for the electrifica-
tion of Sealdah sublrban services and
the work will shortly be taken in
hand. In this connection, facilities
at the Sealdah Station and in yard
will also be improved to cope with

moved with electric traction. He had
regarding Moghal
the

commented
Further

also

Sarai. increase of

and over per day is being progressed.

through put via Moghal Sarai to 2,000 [

In this connection, it may be men- |
tioned that it is not only a case of
improvement of the capacity of the
Moghal Sarai yard itself, but also of
the augmentation of the sectional
capacity of a number of sections owver
which the traffic moves w»ia Moghal b
Sarai. We have already made pro-
vision for the mechanisation of the
yard and provision of Automatic
Retarders.

Dr. Mookerji had also commented
upon the facilities on the Kharagpur—
Howrah Section. This section is also
proposed to be electrified. He had
also commented upon the facilities at
Tatanagar. Here, the yard is being
remodelled and in connection with
the double-line facilities, the present
platform will be cut and additional
platforms will be built in new places
and in consequence, a new station '

_ building will be provided. .

Shri Pattabiraman referred to the
transport bottleneck at Bezwada. As
already stated in the Budget Speech,
the capacity for movement over the
Madras—Bezwada section has increas-
ed from 350 to 450 wagons a day.
Steps are in progress to further aug-
ment this capacity to over 500 wagons a
day. In the nature of things involv- 1

the additional Traffic which will be
i

’ ing intensive engineering works the

progress has necessarily to take time.
Further the doubling of the Tenali-
Gudur Section has been provided for
in the Railway Second Five Year
Plan to further substantially step up
the capacity. In this connection,
works on some sections have already
been sanctioned under Urgency Cer-
tificates.

We are keen that both Scheduled
Castes and Scheduled Tribes should
be recruited in large numbers. In
pursuance of that policy, the Board
has recently issued further instruc-
tions in January, 1956 that the Rail-
way Administration should institute
a special drive to recruit candidates

| belonging to these categories to the

extent of the vacancies reserved for
them. It was also enjoined that, if
for any reasons the full quota is not
filled by members of these communi-
ties, a report must be placed before
the General Manager, personally,
explaining why there was a shortfall,
and he, if necessary, will bring the
matter to the notice of the Board for
taking such measure as may be

| necessary to remedy the shortfall. It

has also been laid down that it will
be the special responsibility of the
Chairman of the Railway Service
Commission to see that members of
these communities in class III are
recruited to the full extent.

I might inform Shri Agnibhoj also
that we have appointed a member of
the Schedule Castes in the Calcutta
Railway Service Commission and a
Backward class member in the Mad-
ras Railway Service Commission. But,
in spite of that, we are greatly con-
cerned about the inadequate repre-
sentation of Schedule Castes and
Schedule Tribes in the services and
the shortfall in recruitment still con-
tinues. A meeting of the Railway
Service Commissions is being called
immediately and steps will be taken

to hold recruitment exclusively for
Scheduled Castes and  Scheduled
Tribes.

Well, Prof. Ranga referred to the

arrangement for training of the staff
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of Indian Railways and he felt that
we have not made adequate arrange-
ments for the training of the railway
personnel. 1 would like to go brief-
ly into the arrangements we propose
to make during the coming year. '

The estimated recruitment of officers
for the Second Five Year Plan is 555
for construction and 776 for mainte-
nance including normal wastage. of
414 officers. A more definite idea of
the requirements of the officers will
be available after the plan is finalised.
In the meantime, it is proposed to
recruit 133 officers in 1956 and 125 in
1957. It has, therefore, been’ pro-
posed that the capacity of the Staff
College at Boroda should be increasedt
100 at a time, so as to cater for the
training of the larger inlake of
probationers and temporary officers
during the next three years, With
the proposed recruitment, it is except-
ed that the cadres would be fully by
1959 and it would then be possible to
provide more refresher and promo-
tion courses at the Staff College so
that the standard of efficiency among
the officers throughout the Indian
Railways could be raised by proper
training,

As regards non-Gazetted staff, it is
estimated that nearly 40,000 workshop
staff and 1,20,000 other staff will be
required for maintenance purposes
during the Second Five Year Plan.
Of these, nearly 10,000 will be skilled
workshop staff and about 60,000 other
class III staff. It is expected that
nearly 4,000 Class IIT staff will have
to be given sufficient training at a
time during the next few years and
about 1,500 staff already in service,
who are directly concerned with the
safety of train operation or come
into daily contact with the public will
have to be given refresher courses.
Provision will also have to be made
for giving promotion courses to some
categories of staff.

A conservative estimate of the
iraining requirements of the staff
other than technical staff will be !

about 6,000 at a time as against the
present total capacity of about 3,500,

4

that is, the existing capacity will
have to be almost doubled.

As regards the technical staff, there
are practically no training schools on
the Railways with the exception of
the Eastern Railway and the two new
construction units—Chittaranjan and
Perambur—I mean the Integral Coach
Factory. It is estimated that nearly
800 apprentice mechanics will have to
be trained annually for meeting the

requirement of additional staff and
normal wastage during the Second
Five Year Plan. In addition, 7,500
skilled artisans will be réquired

annually. Of these, nearly half could
be found by giving training to the
existing semi-skilled staff and basic
tradesman. The existing capacity of
giving training to approximately 500
apprentice mechanics including Chit-
taranjan and the I.C.F. will have to
be increased to roughly one thousand
and the hostel accommodation will
also have to be increased from the
existing one thousand to about 5,000.

The theoretical training of the skil-
led artisans who will be recruited
from amongst semi-skilled and basic
tradesmen and trade apprentices can
be provided in part-time schools
attached to major workshops, sheds
and train examining depots and it is
not necessary to provide any hostel
accommodation for them,

The latest directive is that they
should urgently make arrangements
for providing refresher courses in the
regions, divisions or districts to the
staff concerned with the safe opera-
tion of trains or who céme in daily
contact with the public.

A proposal to have a Fuel Economy
Institute is under consideration by the
Railway Board.

Shri Bimal Ghose referred to the
pattern and the set up of the railway
undertaking. It was not quite correct
for him to suggest that I am wholly
averse to the idea of setting up a sta-
tutory authority. I shall be the last
person to discourage any new idea or
proposal which would be in the inter-
ests of the Railways but there is a
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strong difference of opinion on this
subject even in this House. Senior
Members like Shri Ranga and Shri
Biswanath Das have vehemently
"opposed it . And then, some of the
facets of this problem are quite
obvious and could not be ignored; as has
been pointed out by some Members,
Parliament will lose the control it
has at present on the railway set up.
There is another fear that it will
. become more of a commerical con-
cern than a combination of both
utilitarian and commercial whereas
our attitude is to be progressively
utilitarian in the context of our
developing economy. And drastic
change as is being suggested would
require very careful consideration
and the Estimates Committee has,
therefore, rightly proposed and I
shall quote what has been said:

“The Committee feel that with
less than three months left to
launch the second Five Year Plan,
any radical change in the central
Controlling authority of the railways
will have far reaching repercussions
and will adversely affect the pro-
gress of the Plan. The Committee,
therefore, do not suggest any radi-
cal change of this nature”.

I am wholly in agreement with Dr.
Kunzru in so far as decentralisation
and devolution of power is concerned.
We are trying to work in that direc-
tion through the process of, as I said
just now, divisionalisation of rail-
ways In fact, I want this process to
be completed in one year’s time in
most of the railways. The remain-
ing work should not perhaps take
more than another year. Still, I do
not deny the fact that at one stage or
the other, the bigger railways, with
their increasing workload, might
themselves have to be divided fur-
ther but, if and when it becomes
necessary, after some years,
to carry out any further reorganisa-
tion in the shape of regrouping, this
operation will be easier then because
all railways will have the same orga-
nisational working and staff prob-
lems arising out of the amalgama-

tion of cadres and the application of
the prescribed scales of pay should
have been settled satisfactorily. I
might also say, Sir, that I do not want
to create another situation which
would, on a minor scale, resemble
that pertaining to the States Reorga-
nisation Commission.

SHrr H, N. KUNZRU: That is
because of the manner in which you
have handled the Commission’s
Report.

Surr LAL BAHADUR: I have
nothing to say here at the present
moment about the report of the States
Reorganisation Commission or how
we have handled it but I have a feel-
ing that if we set up a committee to
go into this matter it will create many
demands and fresh difficulties not only
for the Railways but for the Govern-
ment of India as a whole. I might
even tell the House that as we are
going to divisionalise the railways
even on the question of selecting the
headquarters of the divisions, there
are so many demands; letters and
telegrams are pouring in and if a
committee is appointed to go into the
whole question of reorganisation of
the railways, it would certainly mean
agitation, pressure and what not. It
might also perhaps really become
difficult to assess the position correctly
and judge it mainly from the purely
technical point of view. I personally
think that it is really not a difficult
matter at all to deal with, only if we
do not bang the door and keep an
open mind. I do not, therefore, con-
sider it necessary at present to set up
any technical committee to deal with
the matter. I can assure the House
that neither I nor my technical officers
have any prejudice in the matter and
I am sure that I shall receive correct
advice from them whenever any
reorganisation becomes necessary.

Sir, it is correct that we have been
thinking for some time of strengthen-
ing the present Railway Board,
especially in the context of our second
Five Year Plan. In fact, we have
already taken some decision but it
might take a little more time to make
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the formal announcement, I would,
however, like to indicate that we pro-
pose to have at least four additional
officers, with a rank higher than the
present Directors, to be in charge of
eivil engineering construction, mecha-
nical engineering, commercial and
accounts departments, and working
under the present Board and Chair~
man. They will have to be given
adequate freedom to function in their
spheres almost independently. This
will give an opportunity to the pre-
sent Members, as Dr. Kunzru suggest-
ed, to move about more freely and
supervise and direct the work on the
railways. I might also invite Dr.
Kunzru's attention to what the Rail-
way Corruption Enquiry Committee
said regarding the analysis of work of
the railway officers. I am quoting:

“The Efficiency Bureau of the
Railway Board’s Office should ana-
lyse the quantum of work perform-
ed by pgazetted officers in various
departments and suggest measures
for reduction of desk work, increase
in supervision work and also sug-
gest if any increase in the strength
of Class I and II staff is necessary.”

I might tell this House that this
recommendation has been accepted
and the work will shortly be under-
taken by the Efficiency Bureau.

Sir, it is a mistake to think that the
Railway Board had, just for fun or in
order to show off, drawn up a Plan
for Rs. 1,500 crores. Our Plan was
really drawn up in terms of the phy-
sical targets laid down by the Plan-
ning Commission. = What were those
targets? They were,

*) an increase of 30 per cent. in
ssenger miles,

increase in goods traffic of
* cent,, and

~onstruction of 3,000 miles.

> allotment made for the
he Plan Frame was only
of Rs. 625 crores. It
us that in view of the

targets suggested, It was wholly
inadequate. However, I do not want
to find fault with anybody but Shri-
mati Parvathi Krishnan should not at
least critise the Railway Ministry on
that score as they surely stand on
much firmer ground. It is quite
correct, as she said, that we should
have heavy industries and I entirely
agree that they should be given
undoubtedly very high priority but it
has also to be remembered that much
before such industries are put up rail-
way lines have to be constructed to
cater to their needs; prior construction
for carrying raw materials and subse-
quent development of lines or line
capacity to distribute the manufac-
tured goods throughout the country
are necessary. The task of the Rail-
ways is therefore very heavy and I
am really surprised that Shrimati
Parvathi Krishnan should grudge the
funds allotted to the Railways. There
is no doubt that the limitation of
funds will come in the way of carry-
ing the total load offering especially
in the category of general and other
miscellaneous goods. But we will
certainly try to make it up as much
as possible by improved performance
but that alone is not going to meet
the situation. It is but right that I
should place the {facts before the
House but I can assure the House that
we will still do our best and perhaps
show much better results even within
our limited resources. In fact I was
aiming at lifting of restrictions on
movements of goods within a period
but I am sorry it would now not be
possible. We will, all the same,
tackle the bottleneck poinis to the
maximum extent possible, and relieve
the traffic congestion occurring in
these places. Only it has to be
remembered that the big engineering
works, as I said just now, designed to
increase the present line capacity will
take some time and there should be
no sense of frustration till these works
have been completed.

Shri Budh Singhji spoke about the
lines to Jammu. He is mistaken if he
thinks that we have any misgivings
regarding Jammu and Kashmir. He

|

e
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has to realise that the terrain of that
-area is very difficult and it means that
it would be a very costly project. The
first survey which was carried out
some time back shows that it might
cost us to the order of Rs. 14 to Rs. 16
crores. The cost might go above that
limit but I would like.to tell him that
the first question is that of the bridg-
ing of the Ravi river and that problem
is already under our consideration.
Other steps could be considered only
later on.

Shri Biswanath Das referred to the
question of workshops in Orissa. I
must confess that there is at present
no workshop there. In the case of
the South Eastern Railway, however,
a new wagon workshop is projected
and one of the likely sites for this may
be in Orissa—Rourekela—Jharsuguda
—Sambalpur.

Shri Deokinandan Narayan referred
{0 the lines to Pandharpur. He is not
here otherwise he would have been
glad to know that there is a proposal
1o convert Kurduwadi to Miraj wia
Pandharpur—a narrow-gauge section,
——into broad-gauge, together with
the conversion of the existing Miraj-
Kolhapur metre-gauge section also
into broad-gauge. The Central Rail-~
way has been asked to make an engi-
neering and traffic appreciation of this
alternative conversion project.

As regards the question of ex-State
Railway officers, Shri Mathur has
rightly said that it was somewhat of
an uphill task to get through the final
proposals. Shri Mathur and Shri
Dasappa have indeed waged a battle
Toyal and it is now time to cry a halt.
1 would therefore, if they don’t mind,
advise them and the ex-State officers,
to accept these decisions now but if
they want any further clarification on
any points, we will gladly give it. I
shall advise the Member Staff, Rail-
way Board, to meet and explain to
the hon. Members whenever donveni-
ent to them, the implications of the
various proposals. I would therefore
@ot go mnto any rurther details.

Shri Mathur is right when he laid
more stress on anti-corruption work.
I may assure him and the House that
I want to pay the fullest attention to
this problem. The step of setting up
an organisation at the top, under the
Board of course, but with which I may
also like to keep direct contact to
some extent,—is, if you will permit
me to say, an important one. It will
co-ordinate the activities of the anti-
corruption organisation on the rail-
ways and supervise and direct their
work. 1 have every hope that this
organisation will prove effective and
produce definite results.

I would like to refer to a few more
speeches made today. Nawab Saheb
of Chattari, Shri Parikh and Shri
Dasappa suggested—in fact 1 agree
with them-—that there should be a
co-ordinated plan of transport and I
might tell the House that we are not
only fully aware of the need for this
but I have actually taken steps in the
Transport Ministry to bring about
such a o-ordination. The Rail-Sea
Co-ordination Committee is already
functioning. We are trying to develop
inland water transport also. We have
taken definite steps in that direction.

There is, as the House very well
knows, a very big project to develop
roads and road services. In fact the
Study Group appointed by the Trans-
port Ministry has gone into all these
three other means of transport and
have advised the necessary steps to be
taken. Shri Dasappa has also com-
mented on the building of big offices.
He said that we should not spend
money over them. He is right to -
great extent but 1 would invite *’
to come to the Railway Board’s
one day and let him go and v
rooms where our staff have t
work, for day in and day o

SHRI H. C. DASAPPA:
SRt LAL BAHADUR:.

SHr1 H. C. DASAPP/
ring to other places.
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Sur1 LAL BAHADUR: 1 shall say
a few words about them too. Any-
dow if we build the Railway Board’s
office here in Delhi, I know Mr.
Dasappa will criticise that because it
is bound to be a big building. We
«cannot build a small building for the
Railway Board because thousands of
workers are working there. He per-
Ahaps said that re-modelling of offices
at Churchgate and Madras etc......

SuHrt H. C. DASAPPA: It
re-modelling. It is a new general
©office—multi-storeyed, air-conditioned
building. It is not re-modelling, it is
a new building.

SHrr LAL BAHADUR: He will be
.surprised to know that we will get
‘the new station of Churchgate without
spending a single pie over it. In fact
we are building it for the Head-
quarters office—of the Western Rail-
way. It is simply congested—it is the
limit. It is impossible for the staff to
work efficiently. The work is suffer-
ing and unless the office is extended
-or we have a separate building, it will
mean further deterioration in the
work and nothing else. Therefore the
office has to be built and we have
sited it at the Churchgate station and
the Churchgate station also has become
too small in view of the increased
traffic in Bombay and specially at the
‘Churchgate station. Therefore it is
being so arranged that the office
building will be in the upper storey
and the floor we are getting, as I said,
without spending a single pie, and the
.ground-floor will be used as a railway
station at Churchgate. Similarly
about this air-conditioned thing, I had
my own doubts when I was told by
the Railway Board that they were
going to construct an air-conditioned
building for one of the railway head-
quarters and in fact, I stopped the
construction of one building for some
‘time. But later on I found that the
cost of the air-conditioned building
was less than the non-air-conditioned
building and I had therefore to agree
to that proposal. I don’t know, it
may be the magic of engineers but
you cannot dabble with the experts
too much.

8 R.S.D.—5.

Surt H. C. MATHUR: This formula
should be passed on to all other
departments. Kindly pass on this
excellent formula to all other depart-
ments.

Surr BHUPESH GUPTA: We will
then have an air-conditioned adminis-
tration.

SHrt H. C. MATHUR: We are very
happy about it.

Surt LAL BAHADUR: It has also
to be realised that the humidity and
the sticky weather in Madras, Bombay
and also in Calcutta is really very
severe and it all means a great strain
to the staff. And after all, why
should we, I mean Members of Parlia-
ment and Ministers, grudge air-condi-
tioned offices to our staff when we are
ourselves sitting in a first-class air-
conditioned hall?

Surrt H. C. DASAPPA: It was a
question of priority; I was not object-
ing to air-conditioning.

Surt BHUPESH GUPTA: What we
want is democratically conditioned
officers.

Surr LAL BAHADUR: Sir, I find I
will take another ten minutes.

Of course, I am at one with my hon.
friend Mr. Dasappa that priorities
must be fixed. But he has been a
Finance Minister himself and he
knows very well the position, for he
must have spent lakhs of rupees on
buildings as Finance Minister in
Mysore. Anyway, big buildings have
to be built for big staff. And these
buildings are not to be temporary
buildings. They have to remain there
for years and years and though, I for
one, am generally in favour of build-
ing small buildings, I have agreed to
the construction of these big buildings
with a view to providing sufficient
accommodation to the staff as well as
to make it really economical from the
long-range point of view.

Mr. Agarwal, I think, put me a
question some time back about deten-
tion of passengers at the Pakistan
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border stations. I shall certainly look
into that. Probably I shall have to
refer to other Ministries who may be
really concerned with this subject, for
I think it is not the Railway Ministry
which is responsible for this kind of
a delay; may be perhaps the Customs
or some other Department......

Tue MINISTER ror REVENUE anp
CIVIL EXPENDITURE (Surt M. C.
Suan): No, no.

Sar1 LAL BAHADUR: 1 find Mr.
Shah is resenting. But anyhow, 1
shall have the matter examined.

Mr. Kishen Chand said about the
total traffic carried about which he
had some complaint. The information
that I have in my possession is that
the quantum of the total traffic and
the figures of the wagon performance
directly reflect the operating effici-
ency. The conclusion he has drawn is
that the increase in the goods revenue
on the Railways is no more than the
increase in the level of freight rate.
But the dorrect position is that where-
as the Railways carried 105'8 million
tons of traffic in 1954-55, they are
expected to carry 124 million tons in
1956-57. Also as the Deputy Minister
has mentioned, during the period
from April to November, 1955, the
Railways have still further improved
the record figure of 1944-45 for wagon
miles per wagon days and the net
ton miles for wagon days.

It is really unfortunate that Shri
Narasimham should have accused the
Railway Ministry when the blame for
the state of affairs should have been
laid at the door of others.

Surt BHUPESH GUPTA: Does the

hon. Minister mean the Labour
Ministry?
Surt LAL BAHADUR: No, the

unions and the office-bearers of the
unions. My attempt throughout has
been to keep all the groups together.
We have been absolutely fair and
giving them all equal treatment. In

fact, I have sometimes gone out of my
way to accommodate those who held
different views. But it is for the
unions to put their house in order and
not fight with me. I would appeal to
Shri Narastmham ana >nr: shupesh
Gupta also to help and assist them in.
maintaining unity so that the worker-
may really become strong. I may also-
add—I am sorry Shri Narasimham is
not here—some information about
staff quarters. A little over 40,0004
quarters will have been built for the:
staff during the period, besides:
improvements to  existing  staff
quarters. There are also residential.
colonies and provision of institutions,.
schools, hospitals and dispensaries etc.
The House will see that in the budget.
year 1956-57, a sum of Rs. 8-60 crores.
has been allotted for staff quarters.
and for welfare works.

Here I would also like to disabuse
the minds of those hon. Members who-:
think that we are spending much on
amenities. Perhaps it was Mr. Dasappa.
who referred to this when he was
mentioning the fixing of priorities.

Sarr H. C. DASAPPA: No, I did not
object to amenities. I am very sorry,
for I never mentioned that. I would
be glad if more dould be provided.

Surr LAL BAHADUR: I am glad.
Then I withdraw what 1 said now.

One of the hon. Members—she too
is not here-—she mentioned the names
of New Delhi and Allahabad Stations.
Well, I shall again say that if anyone
would only go and visit the Old Delhi
Station......

Sarr H. C. MATHUR: Horrible.

Snrr LAL BAHADUR:.....he would
find the situation there pretty bad.
There is not enough space for the
thousands and thousands of passengers.
to move about nor for the numerous.
parcels to be handled. The position
in the metre-gauge station is simply
suffocating. It will be impossible for
Old Delhi Station to cope up with the
increased traffic and the re-modelling
of New Delhi Station is therefore, an.
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absolute and urgent  necessity.

Similatly, in the case of Allahabad,
there is a recurring expenditure every
time for Kumbh and if you want to
cut down that, a bigger station will
have to be provided.

Moreover, the conditions in our
country are such that some of the
minimum amenities are absolutely
essential. I shall merely mention the
different heads under which. the
money- allotted for this purpose is
spent. They are: Provision of . and
improvement to latrines and water-
supply at stations. Provision of
waiting rooms and waiting halls and
festival sheds, including the provision
of water. .

Sarr BHUPESH GUPTA: These are
not objected to.

Surr LAL BAHADUR: Then I shall
not give these heads. At the same
time we are being criticised that we
are spending perhaps more than what
we should do, on amenities.

Surr BHUPESH GUPTA: For some
luxury items which could be avoided.

Surr LAL BAHADUR: But there
are no luxury items at all. I shall not
however give the House these heads
under which the money is spent.

Dr. R. P. DUBE: They are bare
necessities. .

Surr LAL: BAHADUR: 1 could give
the amounts we have spent so far
under these heads and you will not
find any misuse of this money or that
we have spent the money for a pur-
pose which was not absolutely essen-
tial. Having fixed the priorities of
different categories of important works
on the Railways, it should be our duty
to attend to these things as well and
we are therefore, doing this, The
human aspect in the Railway Adminis~
tration should not be ignored, when
the Railways have to deal with
millions and millions of people day
in and day out.

{ 2 MARCH 195 1

(Exemption from 1502
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1 have not touched upon some aof
the points referred to by hon. friends,
as I do not want to take further time
of the House, but I will certainly Jook
into them.

I realise that we have an uphill task
before us. The railwaymen have to
put in their best. They will be greatly
encouraged if they and the Railway
Ministry get your full, and I don’t
mean to say your indiscreet, support.
We have a big and heavy charge
indeed, but I don’t feel overwhelmed
by it. We therefore propose to enter
into the first year of the Second Five
Year Plan with confidence and full
determination.

Surr R. P. N. SINHA (Bihar): Mr.
Agnibhoj had mentioned about air-
conditioned coaches and the inequality
in travelling between Government
officers and M.Ps. I would like the
hon. Minister to say something about
it.

SHr1 LAL BAHADUR: I do not wish
to say anything at present about it,
because I am always afraid of the
M.Ps. Therefore, I shall have to look
into the matier further.

THE VOLUNTARY SURRENDER OF

SALARIES (EXEMPTION FROM

TAXATION) AMENDMENT BILL,
1956

THE MINISTER ror REVENUE aAND
CIVIL EXPENDITURE (Surr M. C.
Suan): Sir, I beg to move:

“That the Bill further to amend
the Voluntary Surrender of Salaries
(Exemption from Taxation) Act,
1950, as passed by the Lok Sabha,
be taken into consideration.”

This is a very simple measure. The
House is well aware that a person is
liable to pay income-tax and super-
tax on his entire salary and allow-
ances and perquisites, notwithstanding
the fact that he may choose to sur-
render part of his salary and allow-
ances. Therefore, when certain parts



